
 

 

List of Latest  
updates on 
SCC OnLine® 
Web Edition. 

August 13 

2026 

With an ever expanding database and documents added 
everyday, SCC Online® users get a comprehensive research 
experience for legal content from India and many other nations. 

Supreme Court, 
High Courts, 
Tribunals and 
Statutes 

Download SCC Online App  

 
 

  

https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�


 - 2 - 

© EBC Publishing Pvt Ltd 

Table of Contents 
Supreme Court 
High Courts 

• Allahabad High Court 
• Andhra Pradesh High Court 
• Bombay High Court 
• Calcutta High Court 
• Chhattisgarh High Court 
• Delhi High Court 
• Rohini District Court 
• Court of Judicial Magistrate (First Class) 
• Gauhati High Court 
• Gujarat High Court 
• Himachal Pradesh High Court 
• Jammu and Kashmir High Court 
• Karnataka High Court 
• Kerala High Court 
• Madras High Court 
• Madhya Pradesh High Court 
• Orissa High Court 
• Patna High Court 
• Punjab and Haryana High Court 
• Rajasthan High Court 
• Telangana High Court 
• Tripura High Court 
• Uttaranchal High Court 

Tribunals 
• Income Tax Appellate Tribunal 
• National Company Law Tribunal 
• National Company Law Appellate Tribunal 



 - 3 - 

© EBC Publishing Pvt Ltd 

Statutory 
• Bills in Parliament 
• Circulars 

  
Supreme Court   [39] 

Arjun Dass v. State of A.P., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 1529 
Arjun Dass v. State of A.P., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 1530 
Arjun Dass v. State of A.P., (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC 3691 
Basudev v. Sanjay Kumar, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1534 
CBDT v. Anbuchezhian, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3675 
Chief Commissioner of Income Tax v. Savjibhai Lavjibhai Undhad, (J.B. Pardiwala and K.V. 

Viswanathan, JJ.), 2025 SCC OnLine SC 3685 
CIT v. C.E. Info Systems Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 

3684 
CIT v. Consortium of Institutions of Higher Learning, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 

SCC OnLine SC 3686 
CIT v. Diamond Power Infrastructure Ltd., (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC 

OnLine SC 3683 
CIT v. Linkedin Singapore Pte. Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine 

SC 3672 
CIT v. Orange QPSC, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3680 
CIT v. Orange, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3668 
CIT v. Orange, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3674 
CIT v. Prakash Pandurang Patil, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 

3679 
CIT v. Shapoorji Pallonji Mistry, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 

3671 
CIT v. Unique Tags (P) Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3669 
CIT v. Vijay Goel, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3673 
Daulat Singh v. State of M.P., (Dipankar Datta and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6311 
Jupudi Suresh v. State of A.P., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 

1533 
K Murali Krishna v. Enforcement Directorate, (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC 

OnLine SC 3667 
K. Murali Krishna v. Enforcement Directorate, (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC 

OnLine SC 3682 
National Projects Construction Corpn. Ltd. v. Ishvakoo (India) (P) Ltd., (K.V. Viswanathan and 

Alok Aradhe, JJ.), 2026 SCC OnLine SC 1535 
Pr. Commissioner of Income Tax v. Laxmi Narayan Shivhare, (Pankaj Mithal and Prasanna B. Varale, 

JJ.), 2025 SCC OnLine SC 3681 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775510


 - 4 - 

© EBC Publishing Pvt Ltd 

Pr. Commissioner of Income Tax v. Tupperware India (P) Ltd., (J.B. Pardiwala and K.V. 
Viswanathan, JJ.), 2025 SCC OnLine SC 3676 

Prateek Resorts & Builders (P) Ltd. v. Puneet Agrawal, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 
2026 SCC OnLine SC 1531 

Principal Commissioner of Income Tax-1 v. M.D. Industries (P) Ltd., (Pankaj Mithal and Prasanna B. 
Varale, JJ.), 2025 SCC OnLine SC 3687 

Principal Commissioner of Income Tax v. Laxmi Narayan Shivhare, (Pankaj Mithal and Prasanna B. 
Varale, JJ.), 2025 SCC OnLine SC 3678 

Principal Commissioner of Income Tax v. Reckitt Benckiser Healthcare India (P) Ltd., (Manoj Misra 
and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3670 

R Sankarasubbu v. Commissioner of Police, (Dr D.Y. Chandrachud and Surya Kant, JJ.), 2022 SCC 
OnLine SC 2593 

Rahul v. State of U.P., (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine SC 1538 
Ram Singh v. State of H.P., (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 1536 
Rashmirekha Tripathy v. Shriram General Insurance Co. Ltd., (Sanjay Karol and K.V. Viswanathan, 

JJ.), 2025 SCC OnLine SC 3688 
S. Ettiappan v. D. Kumar, (Aravind Kumar and N.V. Anjaria, JJ.), 2025 SCC OnLine SC 3690 
SEBI v. Rajeev Vasant Sheth, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 1539 
Shatrughn Yadav v. Fertilizers & Chemicals Travancore Ltd., (Sanjay Karol and Augustine George 

Masih, JJ.), 2026 SCC OnLine SC 1537 
State of W.B. v. Anirban Ghosh, (Hima Kohli and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 6310 
U.F.M. Mukund v. Shriman Niranjan Shri Shivaling Mahaswamigalu, (B.V. Nagarathna and R. 

Mahadevan, JJ.), 2025 SCC OnLine SC 3689 
Union of India v. Patson Papers (P) Ltd., (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC 

OnLine SC 3677 
Victims of Digital Arrest Related to Forged Documents, In re, (Surya Kant, C.J. and Joymalya Bagchi 

and V. Mohana, JJ.), 2026 SCC OnLine SC 1532 
  
Allahabad High Court   [250] 

Aashu Saroj v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 
2026 SCC OnLine All 24160 

Aazam v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24111 
Abdul Hussain v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 24133 
Abdul Mateen v. Imrana Bibi, (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24189 
Abdul Qadir v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24188 
Abdur Rahman v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 24191 
Abhay Khare v. Ram Prakash, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 24263 
Abhishek v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 24131 
Afaullah v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24119 
Ajay Kumar Upadhyaya v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan 

Mishra, JJ.), 2026 SCC OnLine All 24166 
Ajay Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24033 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772996


 - 5 - 

© EBC Publishing Pvt Ltd 

Ajaypal Singh v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 24238 
Akash Kumar v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 24047 
Akhilesh Kumar Tiwari v. Imtiyad Ali, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24212 
Amit v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 24020 
Amit v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24125 
Aneesa v. Rajpati Bais, (Vikas Budhwar, J.), 2026 SCC OnLine All 24067 
Aniket Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24132 
Anisa v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24095 
Anju Devi v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24091 
Ankit Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24112 
Ankur Tandon v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24256 
Anuradha v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 

24016 
Anurag Singh v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 

2026 SCC OnLine All 24014 
Appar Mukhya Adhikari Zila Panchayat Bahraich v. Babu Ram, (Rajan Roy and Manjive Shukla, 

JJ.), 2026 SCC OnLine All 24222 
Appar Mukhya Adhikari Zila Panchyat Bahraich v. Ram Shankar, (Rajan Roy and Manjive Shukla, 

JJ.), 2026 SCC OnLine All 24221 
Arif v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24089 
Arun v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 24158 
Arvind v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 24155 
Asgar v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 24241 
Asha Devi v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 

2026 SCC OnLine All 24164 
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24143 
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24144 
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24145 
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24146 
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24147 
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24148 
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24149 
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24150 
Awadhesh Singh v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24180 
Ayub v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 24074 
Ayush Shukla v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 24108 
Bablu v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24098 
Balram v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 24087 
Balveer Singh v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine 

All 24027 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772990


 - 6 - 

© EBC Publishing Pvt Ltd 

Banvari Lal v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 
2026 SCC OnLine All 24015 

Beetu v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24136 
Bhagwan Singh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 24154 
Bharat Bhushan Batra v. Yogendra Kumar, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 

24213 
Brajmohan Singh v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 24051 
Brijmohan Gupta v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, 

JJ.), 2026 SCC OnLine All 24165 
Brijnath v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24138 
Chanchal v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 24071 
Chandra Fabrics (P) Ltd. v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 

2026 SCC OnLine All 24259 
Chandra Keshwar Pandey v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 24201 
Colourful Estate (P) Ltd. v. Anita Bhatnagar, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 

24220 
Committee of Management v. State of U.P., (Vinod Diwakar, J.), 2026 SCC OnLine All 24246 
Dasharath Dubey v. Lalta Prasad, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24207 
Deepak Patel v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 24078 
Deepak v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 

24017 
Diksha Gulati v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 24173 
Dileep Kumar Singh v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 24176 
Dinesh Chandra Tiwari v. State of U.P., (Ajit Kumar and Garima Prashad, JJ.), 2026 SCC OnLine 

All 24237 
Dinesh Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24035 
Dinesh v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 24072 
Duliram Maurya v. Nandram, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24257 
Durgesh v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 24240 
Faisal Ahmad Ansari v. Manish Kumar Verma, (Vikas Budhwar, J.), 2026 SCC OnLine All 24068 
Faragat v. State of U.P., (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24245 
Gaurav Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24096 
Gauri Yadav v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 24104 
Ghanshyam Yadav v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 24227 
Govind v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 24152 
Govind v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 24008 
Gulaichi Devi v. Santosh Yadav, (Anil Kumar-X, J.), 2026 SCC OnLine All 24199 
Harshit Kumar Gupta v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 24100 
Hasan Ahmad v. State of U.P., (Indrajeet Shukla, J.), 2026 SCC OnLine All 24258 
Hazi Arif v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 24106 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773066


 - 7 - 

© EBC Publishing Pvt Ltd 

Hdfc Ergo General Insurance Co. Ltd. v. Javitri, (Saurabh Shyam Shamshery, J.), 2026 SCC 
OnLine All 24243 

Himanshu Singh v. Bharat Petroleum Corpn. Ltd., (Saral Srivastava and Sudhanshu Chauhan, JJ.), 
2026 SCC OnLine All 24234 

Hira Lal v. Gaon Sabha Mauja, (Chandra Kumar Rai, J.), 2026 SCC OnLine All 24236 
Husmaan v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24190 
Irfan Ahmad v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24097 
Israt Khatoon v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 24064 
Jamid Ali v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 24156 
Jamil Khan v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 24084 
Jamilan v. Additional District Magistrate, (Ashutosh Srivastava, J.), 2026 SCC OnLine All 24231 
Jitendra v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24109 
Juvenile X v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 24170 
Juvenile X v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 24175 
Kameshwar Prasad Singh v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 24192 
Kanti Devi v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24032 
Kanti Pandit v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24037 
Kapil Gupta v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 24086 
Kapil v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24045 
Karamveer Singh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24101 
Khursheed v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24102 
Kishan Lal Ahuja v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC 

OnLine All 24261 
Kitab Singh v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 24128 
Krishna Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24123 
Krishna Pal v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 24039 
Kuldeep Dubey v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 24005 
Lalit Kumar v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 24043 
Lallu Rajak v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24179 
Laxman Singh v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 24229 
Laxman Singh v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 24011 
Maa Bhagwati Educational v. State of U.P., (Vinod Diwakar, J.), 2026 SCC OnLine All 24244 
Madhukar Rajpoot v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 24010 
Mahir v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24110 
Mange Ram v. State of U.P., (Siddhartha Varma and Achal Sachdev, JJ.), 2026 SCC OnLine All 

24053 
Manish Garothiya v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine 

All 24203 
Manish v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24184 
Mannu v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 24079 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773039


 - 8 - 

© EBC Publishing Pvt Ltd 

Manoj Kumar Bharti v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 24216 
Manoj Kumar v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine 

All 24023 
Maya Devi v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 24141 
Meharban Ali v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24103 
Mintu Kumar v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24185 
Mitrapal Singh v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine 

All 24018 
Mohd. Ahmad v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24182 
Mohd. Firoj v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 24029 
Mohd. Iezan v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 24200 
Mohd. Ishtikhar v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 24151 
Mohd. Nabi v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine 

All 24021 
Mohit Gupta v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 24049 
Mukesh Saini v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24183 
Munna Ansari v. Narcotics Control Bureau, (Brij Raj Singh, J.), 2026 SCC OnLine All 24030 
Mursalin Khan Chaudhary v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 24009 
Muzahid v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 24075 
Nadeem v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24093 
Namita Chitragupt v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 24050 
Nandani Verma v. Vishal Verma, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24205 
Narendra v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 24081 
Nasir Husain v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 24127 
Naval Kumar Raikvar v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 24052 
Navin Kumar Singh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 24153 
Neeraj Kumar Shukla v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 24226 
New India Assurance Co. Ltd. v. Jaishree, (Prakash Padia, J.), 2026 SCC OnLine All 24197 
New India Assurance Co. Ltd. v. Premwati, (Prakash Padia, J.), 2026 SCC OnLine All 24196 
Nizamuddin v. Mainuddin, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24209 
Oriental Insurance Co. Ltd. v. Dhruv Sharma, (Prakash Padia, J.), 2026 SCC OnLine All 24193 
Pankaj Kushwaha v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24038 
Pankaj v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 24007 
Pankaj v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 24059 
Parma Devi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24140 
Piyush Pushkar Tiwari v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 24177 
Pooja Sharma v. Sachin Kumar, (Vikas Budhwar, J.), 2026 SCC OnLine All 24066 
Poonam Rana v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24117 
Prakash Jain v. Rajeev Rastogi, (Rajeev Singh, J.), 2026 SCC OnLine All 24204 
Priti Gupta v. State of U.P., (Rajiv Gupta and Devendra Singh-I, JJ.), 2026 SCC OnLine All 24025 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772988


 - 9 - 

© EBC Publishing Pvt Ltd 

Punit v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 24129 
Pushpa Singh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24036 
Radhey Shyam Yadav v. Ashok Nath Tiwari, (Vikas Budhwar, J.), 2026 SCC OnLine All 24070 
Raj Deo v. State, (Salil Kumar Rai and Padam Narain Mishra, JJ.), 2026 SCC OnLine All 24253 
Raj Soni v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 24099 
Rajeev Maurya v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 24172 
Rajendra Bhardwaj v. State of U.P., (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC 

OnLine All 24247 
Rajendra Kumar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24088 
Rajendra Savita v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24056 
Rajendra v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24013 
Rajni v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24186 
Rajveer Singh v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 24230 
Rakesh Chauhan v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 24214 
Rakesh Kumar Tiwari v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 

24255 
Rakesh Kumar v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 24077 
Ram Dayal v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24116 
Ram Govind v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 24232 
Ram Kumar Chhonkar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24105 
Ram Naresh v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24181 
Ram Shukla v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 24218 
Ramaraman Patel v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC 

OnLine All 24022 
Ramdhani v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24090 
Ravi Dutt Mishra v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 24228 
Ravindra Nath Pandey v. State of U.P., (Rajiv Gupta and Devendra Singh-I, JJ.), 2026 SCC OnLine 

All 24026 
Reeta Devi v. Achal Jaiswal, (Anil Kumar-X, J.), 2026 SCC OnLine All 24198 
Reeta v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 24217 
Rehan International v. Vijay Kumr Srivastava, (Anil Kumar-X, J.), 2026 SCC OnLine All 24065 
Rekha Diwakar v. Rekha Devi, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24210 
Rishikesh v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 24157 
Rizwan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 24130 
Rohit Kabutara v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24121 
Rohit Srivastava v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24046 
Ruchi Devi v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 

2026 SCC OnLine All 24162 
Saif Ahmad v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 24073 
Sajid v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24028 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772991


 - 10 - 

© EBC Publishing Pvt Ltd 

Salim v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24120 
Salim v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 2026 

SCC OnLine All 24163 
Samim v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 24061 
Sandeep Singh v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine 

All 24167 
Sandeep v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 24080 
Sanjay Bhurada v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC 

OnLine All 24019 
Sanjay Singh Parihar v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 24085 
Sanjeev Kumar v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 24063 
Sanju Tyagi v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24137 
Sanyogita Singh v. Rajkishor Singh, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24211 
Satalal Chauhan v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24118 
Satish v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24122 
Satyapal v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 24076 
Saurabh Shukla v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 

2026 SCC OnLine All 24159 
Shabanam Begam v. State of U.P., (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC 

OnLine All 24233 
Shahanshah Khan v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 24054 
Shama v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24012 
Sheelu v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 24082 
Shekhar v. State of U.P., (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC OnLine All 24223 
Shivam Gupta v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24178 
Shivam v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24126 
Shradha Dixit v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 

2026 SCC OnLine All 24161 
Shubham Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24135 
Shubham Singh v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 24031 
Shyam Sundar Pandey v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 24215 
Siyaram v. Rajneesh Aggarwal, (Vikas Budhwar, J.), 2026 SCC OnLine All 24069 
Soni Savita v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24055 
Star Educational Society v. State of U.P., (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC OnLine 

All 24224 
Subash Chandra Gautam v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24092 
Sudama Devi v. Ramesh Prajapati, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24206 
Sudhesh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24114 
Sumit Gaurav v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 24006 
Sumit v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 24107 
Sumit v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 24040 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773003


 - 11 - 

© EBC Publishing Pvt Ltd 

Sunil Kumar v. State of U.P., (Rajiv Gupta and Devendra Singh-I, JJ.), 2026 SCC OnLine All 
24024 

Surendra Kumar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24094 
Surendra Pal Jatav v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 24225 
Surendra v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 24142 
Swastik Ventures (P) Ltd. v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 

2026 SCC OnLine All 24260 
Tauseem Hasan v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 24042 
Tejpratap Singh v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 24239 
Umakant Dwivedi v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 24187 
Unicorn Infrasol (P) Ltd. v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 24235 
United India Insurance Co. Ltd. v. Pradumn Singh, (Prakash Padia, J.), 2026 SCC OnLine All 

24194 
United India Insurance Co. Ltd. v. Rajesh, (Prakash Padia, J.), 2026 SCC OnLine All 24195 
Urmila v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 24134 
Veerpal v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24139 
Vemula Venkata Vinay Babu v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine 

All 24262 
Vijay Kumar Tiwari v. State of U.P., (Salil Kumar Rai and Padam Narain Mishra, JJ.), 2026 SCC 

OnLine All 24083 
Vijay v. Ram Ashish, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 24208 
Vikas Chauhan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24113 
Vikash Kumar Singh v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 24219 
Vinod Kumar Singh v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 24254 
Vipin Kumar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 24057 
Virender Nishad v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 24060 
Virendra Kishor Pandey v. Chairman, (Arindam Sinha and Satya Veer Singh, JJ.), 2026 SCC 

OnLine All 24242 
Vishal v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 24048 
Vishvendra Singh Chahar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 24034 
X Juvenile v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 24168 
X Juvenile v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 24169 
X Juvenile v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 24171 
X Juvenile v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 24174 
Yashraj Chaudhary v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 24202 
Yogendra Singh v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 24062 
Yogesh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 24115 

  
Andhra Pradesh High Court   [138] 

A. Sreenivasa Reddy v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2550 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773264


 - 12 - 

© EBC Publishing Pvt Ltd 

A.P. SRTC v. Dandlamudi Venkateswar Rao, (V. Sujatha, J.), 2026 SCC OnLine AP 2555 
Abrars Today Fashion Mall v. Commr., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC 

OnLine AP 4599 
Adapa Venu Gopala Krishna v. State of A.P., (D Ramesh and Alapati Giridhar, JJ.), 2026 SCC 

OnLine AP 2570 
Alva Chandrasekhar v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 2639 
Aruna Jyothi Velugu Self Help Group v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 

2583 
Atchutha Venkataprakasa Rao v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 2596 
Ayyagaridurgesh v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2592 
B Nagaraju v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2578 
B Swamy Reddy v. Agnuru Teja, (A. Hari Haranadha Sarma, J.), 2026 SCC OnLine AP 2558 
B.V. Gowtham Reddy v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2560 
Baba Agriculture Export v. Union of India, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 

SCC OnLine AP 4600 
Baddipudi Macherla v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2532 
Balakrishna Nagar Fishermen Coop v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine 

AP 2602 
Basi Reddigari Eswara Reddy v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine AP 2548 
Bijjivemula Infra Developers v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2597 
Blue Ribbon Infra v. Union of India, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 2588 
Boddepalli Eswara Rao v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 2647 
Bollineni Hrushikesh v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2595 
Ch. Narasimhulu v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2612 
Chetty Dhananjaya v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2549 
Chintada Naveen v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2522 
Dama Nageswara Rao v. Dama Peramma, (Subba Reddy Satti, J.), 2026 SCC OnLine AP 2526 
Devanandan K v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2543 
Devireddy Kiran Reddy v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2609 
Devireddy Kiran Reddy v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2610 
Devireddy Kiran Reddy v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2611 
Devireddy Sambaiah v. State of A.P., (K Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2579 
Doddi Audinarayana v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2594 
Dumpala Praveen v. Kondreddi Srinivasa Rao Srinu, (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 

2545 
Duppalapudi Satyanarayana v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 2582 
Elistty Ramakrishna v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 2627 
Enugudati Nagaraju v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2584 
Executive Engineer v. B. Narasimha Raju, (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2026 

SCC OnLine AP 2646 
G Raja Gopal Reddy v. State of A.P., (K Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2637 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773230


 - 13 - 

© EBC Publishing Pvt Ltd 

G. Subbaraydu v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2620 
G. Venkatapathi v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 2561 
Ganesam Venkateswarlu v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2585 
Gnana Prakash Seeram v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2625 
Goddeti Venkata Durga Rao v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP 2635 
Gorle Seenu v. State of A.P., (Harinath N., J.), 2026 SCC OnLine AP 2626 
Gudimetla Satish v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 2623 
Guthikonda Srinivas v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2648 
Gutturu Venkata Rami Reddy v. State of A.P., (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2026 

SCC OnLine AP 2559 
H Govardhan Reddy v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2598 
Hithaishi Infra Machine v. Superintendent of Central Tax, (R. Raghunandan Rao and T.C.D. 

Sekhar, JJ.), 2025 SCC OnLine AP 4598 
ID Fresh Food (India) (P) Ltd. v. Commr., (R. Raghunandan Rao and Challa Gunaranjan, JJ.), 2025 

SCC OnLine AP 4597 
India Cements Ltd. v. Commissioner, (Battu Devanand and Sunitha Gandham, JJ.), 2026 SCC 

OnLine AP 2524 
Insurance Corpn. of India v. Karra Mani Kumar, (D. Ramesh and BVLN Chakravarthi, JJ.), 2026 

SCC OnLine AP 2564 
Jillela Naga Lakshmi v. State of A.P., (Sunitha Gandham, J.), 2026 SCC OnLine AP 2546 
Jinka Sowmithri v. Collector, (V. Sujatha, J.), 2026 SCC OnLine AP 2642 
K. Edukondalu v. B Venkatesh, (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 2519 
Kakkirala Venkata Subba v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 2574 
Kalisetti Venkata Siva Nagaraju v. State of A.P., (K. Suresh Reddy and A. Hari Haranadha Sarma, 

JJ.), 2026 SCC OnLine AP 2531 
Karumanchi Prasada Rao v. Karumanchi Gopaiahdied, (Ravi Nath Tilhari, J.), 2026 SCC OnLine 

AP 2525 
Katakam Rajesh v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2536 
Kilaparthi Shiva Sankar v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2537 
KMR Constructions v. S Suresh Kumar IAS, (Harinath.N, J.), 2026 SCC OnLine AP 2529 
Kolla Gopala Ratna Kumari v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2617 
Kommu Sivakrishna v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2593 
Kondepati Elishamma v. Shaik Nuruddin, (V. Sujatha, J.), 2026 SCC OnLine AP 2556 
Kondru Vijaya Lakshmi v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 2581 
Koppera Satish Kumar v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2589 
Korada Venkata v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 2541 
Kumili Venkata Bala Krishna v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 2591 
Lanjapalli Sudheer v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2542 
M. Peda Brahmanandam v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2587 
MA Radha v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2619 
Maa Arts v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2577 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773287


 - 14 - 

© EBC Publishing Pvt Ltd 

Madagani Mohanarao v. State of A.P., (K Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2638 
Majeti Vithal Mohan Rao v. Majeti Kamala, (Battu Devanand and Sunitha Gandham, JJ.), 2026 SCC 

OnLine AP 2551 
Margani Rama Chandra Rao v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2600 
Margani Suresh v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2599 
Maturi Srinivas v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP 2576 
Mayagondla v. Ginnedumu Peddiraju, (A. Hari Haranadha Sarma, J.), 2026 SCC OnLine AP 2557 
Medasani Venkateswara Rao v. State of A.P., (B Krishna Mohan, J.), 2026 SCC OnLine AP 2634 
Mohd. Kasim v. Municipal Corpn. of Vijayawada, (Lisa Gill and Challa Gunaranjan, JJ.), 2026 SCC 

OnLine AP 2569 
Mudduru Girija v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2544 
Munukonda Vara Prasad Rao v. Ap Eastern Power Distribution Co. Ltd., (Nyapathy Vijay, J.), 2026 

SCC OnLine AP 2605 
N Ananda Kishore v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2613 
N Srinivasulu v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2533 
N.V.G. Constructions v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2633 
Nakkalolla Vijay Kumar v. State of A.P., (K. Suresh Reddy and Sumathi Jagadam, JJ.), 2026 SCC 

OnLine AP 2530 
New India Assurance Co. Ltd. v. Damarusingu Ramana, (V. Sujatha, J.), 2026 SCC OnLine AP 2552 
New India Assurance Co. Ltd. v. Koilada Sarada, (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 2523 
NSPIRA Management Services (P) Ltd. v. Commr. of Central Tax, (Rao Raghunandan Rao and 

T.C.D. Sekhar, JJ.), 2025 SCC OnLine AP 4596 
Oddupalem Grama Panchyath v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2632 
P Radhika v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2604 
Pavasani Rajeswari v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 2614 
Perugu Veeranjaneyulu v. State of A.P., (D. Ramesh and BVLN Chakravarthi, JJ.), 2026 SCC 

OnLine AP 2566 
Pilli John Benedict v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 2645 
PNV Ananda Bushanam v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2608 
Port Trust Staff Assn. v. Union of India, (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 2572 
Prasad Electrical Works v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2629 
PVM Traders v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC OnLine AP 

5226 
Rahul Kumar v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2538 
Ramtej Agro Products v. AP State Civil Supplies Corpn. Ltd., (Venkateswarlu Nimmagadda, J.), 

2026 SCC OnLine AP 2601 
S Prabhakar v. State of A.P., (K Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2624 
S Radha Krishna v. APSRTC, (V. Sujatha, J.), 2026 SCC OnLine AP 2636 
S. Fathima v. S Arifa, (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2547 
S. Venkata Subbaiah v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2618 
Sabbavarapu Srinivas v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2603 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773300


 - 15 - 

© EBC Publishing Pvt Ltd 

Sai Prasanthi Educational Society v. ESI Corpn., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 
2590 

Sairam Self Help Group v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 2621 
Saka Nooka Raju v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2631 
Samsung India Electronics (P) Ltd. v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 

2709 
Sandrana Govinda Raju v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2616 
Sankala Seenaiah v. State of A.P., (K Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2580 
Satya Electrical Works v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2630 
Sayam Sai Avinash v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 2649 
Shaik Anwar Hussain v. Shaik Arshiya Parveen, (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine 

AP 2520 
Shaik Jafar Vali v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2535 
Shaik Muhammad Ali v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2534 
Special Officer v. Kavali Venkateswara, (D. Ramesh and BVLN Chakravarthi, JJ.), 2026 SCC 

OnLine AP 2567 
Sreedevi (Hotel & Caterers) v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 

2571 
Srivatsa Food Park (P) Ltd. v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 2575 
SRRE-City v. State of A.P., (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026 SCC OnLine AP 2568 
State Level Police Recruitment Board v. Ratna Sagar Bandi, (Ravi Nath Tilhari and Subhendu 

Samanta, JJ.), 2026 SCC OnLine AP 2641 
State of A.P. v. Khandavalli Prasanna Kumari, (V. Sujatha, J.), 2026 SCC OnLine AP 2554 
Sura Venkateswarlu v. State of A.P., (K Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2563 
T Ayyappa Reddy v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2606 
T.V. Srinivasa Rao v. Kadapa Municipal Corpn., (Harinath.N, J.), 2026 SCC OnLine AP 2640 
Tangella Ramulu v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2650 
Tatineni Gopala Krishna v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 2573 
Thallapaka Lakshmi Narayana Auto Drivers Welfare Assn. v. State of A.P., (Tuhin Kumar Gedela, J.), 

2026 SCC OnLine AP 2643 
Thelukotla Chiranjeevi v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2628 
V Babu v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2539 
V. Seenaiah v. Nellore Sudhakar, (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2026 SCC OnLine 

AP 2527 
V. Subhashini v. State, (V. Sujatha, J.), 2026 SCC OnLine AP 2553 
Vadlamudi Naresh v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2607 
Vemireddy Vijaya Kumar v. S Suresh Kumar IAS, (Harinath.N, J.), 2026 SCC OnLine AP 2528 
Vinayaka Constructions v. State of A.P., (Harinath.N, J.), 2026 SCC OnLine AP 2615 
Vshakthi Balaji v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2540 
Vuyyuru Venkateswara Rao v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP 2586 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773217


 - 16 - 

© EBC Publishing Pvt Ltd 

Vydasu Brahmaji v. AP Eastern Power Distribution Co. Ltd., (Nyapathy Vijay, J.), 2026 SCC 
OnLine AP 2622 

Y Chandrasekhar Reddy v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2644 
Y. Jaganadha Rao v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 2565 
Y. Praveen Kumar v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2521 

  
Bombay High Court   [252] 

Aarti Drugs Ltd. v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 
5916 

Abbasbhai Akbarali Dehgamwala v. Union of India, (Bharati Dangre and Manjusha Deshpande, JJ.), 
2026 SCC OnLine Bom 8338 

Abdul Hai Abdul Shakur Pathan v. Tarabai Doulatrao Borade, (Gauri Godse, J.), 2026 SCC OnLine 
Bom 8280 

Abdul Mateen Abdul Rehaman Ansari v. State of Maharashtra, (Y.G. Khobragade, J.), 2026 SCC 
OnLine Bom 8195 

Abhijeet Ashokrao Chavan v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 8185 
Abhijit v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 8190 
Abrar Azim v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. Deshpande, JJ.), 2026 SCC 

OnLine Bom 8298 
Acme Real Estate (P) Ltd. v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 8343 
Activitas Management Advisors (P) Ltd. v. Mind Plus Healthcare (P) Ltd., (Arun R. Pedneker, J.), 

2026 SCC OnLine Bom 8157 
Additional Collector v. Maruti Laxman Yewale, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC 

OnLine Bom 8279 
Ahemad Najiroddin Shaikh v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 8179 
Ajay Ishwar Koli v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8621 
Ajaykumar Abhinesh Singh v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8143 
Akhtar Hasan Rizvi v. CIT, (Shree Chandrashekhar, C.J. and Gautam A. Ankhad, J.), 2025 SCC 

OnLine Bom 5939 
Aleksandr Degtiar v. Union of India, (Ravindra V. Ghuge, Acting C.J. and Gautam A. Ankhad, J.), 

2026 SCC OnLine Bom 8333 
Amit Ashok Kale v. Chief Executive Officer, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine 

Bom 8353 
Amrendar Dipak Tiwari v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 8153 
Anand Pyarelal Gupta v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 8184 
Anarock Property Consultants (P) Ltd. v. Neo Developers (P) Ltd., (Arun R. Pedneker, J.), 2026 SCC 

OnLine Bom 8172 
Aniket Nana Kokate v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8134 
Anjuman E Fotowat Yazdian Trust v. MCGM, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 

SCC OnLine Bom 8341 
Anuraag Agarwal v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 8299 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773505


 - 17 - 

© EBC Publishing Pvt Ltd 

Armita India Shipping (P) Ltd. v. State of Maharashtra, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 
SCC OnLine Bom 5910 

Arun Kumar Sharma v. Anand Rao V Chatim, (Hiten S. Venegavkar, J.), 2026 SCC OnLine Bom 
8178 

Ashar v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 8191 
Ashok Sitaram Koli v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 8203 
Ashwini Amit Kulkarni v. Amit Rajeshwar Kulkarni, (Abhay J. Mantri, J.), 2026 SCC OnLine Bom 

8274 
Atharv Ganesh Dashpute v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8619 
Atul Bholenath Ghag v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 8223 
Atul Mangalmurti Bhure v. State of Maharashtra, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 8320 
Atul Vaijnath Gitte v. State of Maharahstra, (Vaishali Patil Jadhav and Sandipkumar C. More, JJ.), 

2026 SCC OnLine Bom 8199 
Babasaheb Pandharinath Waghmode v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine 

Bom 8135 
Balaji v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 8161 
Balasaheb v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 8200 
Balbhim Bapurao Borwade v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8182 
Balu Baban Mhaske v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 8187 
Barentz India (P) Ltd. v. Assessment Unit, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 

SCC OnLine Bom 5932 
Bhanesh Pochuji Yeggewar v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 

8189 
Bhaskar Madhavrao Yadav v. Shantaram Venunath Gaware, (Sanjay A. Deshmukh, J.), 2026 SCC 

OnLine Bom 8164 
Bhola Sukhan Yadav v. Satyaprakash Ramsurat Singh, (Rajesh S. Patil, J.), 2026 SCC OnLine Bom 

8302 
Brihanmumbai Mahanagar Palika v. Universal Silk Mills, (Rajesh S. Patil, J.), 2026 SCC OnLine 

Bom 8237 
Chamelibai Shamrao Patil v. Kokilabai Sureshchandra Jaiswal Proprietor, (Sanjay A. Deshmukh, 

J.), 2026 SCC OnLine Bom 8169 
Chetan Suresh Shinde v. Sneha Chetan Shinde, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 8196 
Chibuike Thaddeus Igwe v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 

8269 
Christie's India (P) Ltd. v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine 

Bom 5941 
CIE Automotive India Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC 

OnLine Bom 8304 
CIT v. ALD Automotive (P) Ltd., (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC 

OnLine Bom 8260 
CIT v. Income Tax Appellate Tribunal, (K.R. Shriram and Rajesh S. Patil, JJ.), 2023 SCC OnLine 

Bom 3331 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774495


 - 18 - 

© EBC Publishing Pvt Ltd 

CIT v. Surendra L Hiranandani, (Suman Shyam and Advait M. Sethna, JJ.), 2026 SCC OnLine Bom 
8259 

City & Industrial Development Corpn. v. Union of India, (Sandeep V. Marne, J.), 2026 SCC OnLine 
Bom 8349 

Commr. of Customs v. Ingram Micro India (P) Ltd., (B.P. Colabawalla and Firdosh P. Pooniwalla, 
JJ.), 2026 SCC OnLine Bom 8226 

Danfoss Fluid Power (P) Ltd. v. Union of India, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 
2025 SCC OnLine Bom 5914 

Datta Vitthal Saudagar v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8620 
Dattatray Vitthalrao Mandhare v. Rajesh B. Deshmukh, (Manish Pitale and Shreeram V. Shirsat, JJ.), 

2026 SCC OnLine Bom 8177 
Dayanand v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 8198 
DDS Jewels (P) Ltd. v. State of Maharashtra, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC 

OnLine Bom 5942 
Deepali Varun Karambat v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 

8312 
Dhananjay Sundarao Umbre v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 

8217 
Dhaneshwari Mallikarjun v. State of Maharashtra, (Shivkumar Dige, J.), 2026 SCC OnLine Bom 

8133 
Dhanrajsingh v. State of Maharashtra, (Sandipkumar C. More and Vaishali Patil-Jadhav, JJ.), 2026 

SCC OnLine Bom 8216 
Dharma Ziman Pawar v. Van Sanrakshak/Up Van Sanrakshak, (Sandeep V. Marne, J.), 2026 SCC 

OnLine Bom 8336 
Dhruv v. State of Maharashtra, (Urmila Joshi-Phalke and Nivedita P. Mehta, JJ.), 2026 SCC OnLine 

Bom 8221 
Dilip Wamanrao Salve v. Maharashtra SRTC, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 

8314 
Dinkar v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC OnLine Bom 8311 
Dominion Diamond (India) (P) Ltd. v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 

SCC OnLine Bom 5926 
Edcon Real Estate Developers v. Goa Real Estate Regulatory Authority, (Hiten S. Venegavkar, J.), 

2026 SCC OnLine Bom 8284 
Erasmo Jesus de Sequeira v. Maria Julia Leela de Sequeira Gill major, (Hiten S. Venegavkar, J.), 

2026 SCC OnLine Bom 8283 
Ex. Engineer v. Amol Ramesh Ghogre, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8241 
Ex. Engineer v. Govardhan Govind Bondar, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8236 
Ex. Engineer v. Hilal Ramu Thakur, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8254 
Ex. Engineer v. Mangal Channdrakant Patil, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8246 
Executive Engineer v. Ganpat, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8250 
Executive Engineer v. Jamal, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8244 
Executive Engineer v. Lalita Ramchandra Kamble, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 

8306 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773512


 - 19 - 

© EBC Publishing Pvt Ltd 

Executive Engineer v. Narayan, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8243 
Executive Engineer v. Naval Hasrath Patil, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 

8227 
Executive Engineer v. Rambhau, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8242 
Executive Engineer v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8245 
Executive Engineer v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 

8238 
Executive Engineer v. Vilas, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8249 
Farukh Khan v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 8197 
Frency Cawasjee Kharas v. Under Secretary to the Government of India, (R.I. Chagla and Farhan P. 

Dubash, JJ.), 2026 SCC OnLine Bom 8170 
G. Khanna & Co. v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 

5907 
G.M.I.D.C. v. Balaji Vitthal Mendhekar, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8256 
Gaurav Shantaram Desai v. Municipal Corpn. of Greater Mumbai, (Sharmila U. Deshmukh, J.), 2026 

SCC OnLine Bom 8151 
Geeta Devi Vishwakarma v. Union of India, (Ravindra V. Ghuge, Acting C.J. and Gautam A. Ankhad, 

J.), 2026 SCC OnLine Bom 8305 
Geeta Harshad Shah v. Rupal Jatin Parikh, (Abhay Ahuja, J.), 2026 SCC OnLine Bom 8275 
GIA India Laboratory (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC 

OnLine Bom 8291 
Girish Siriram Juneja v. State of Maharashtra, (Shivkumar Dige, J.), 2026 SCC OnLine Bom 8145 
Gitabai Jaysing Valvi v. State of Maharashra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 

8162 
Glass Wall Systems (India) (P) Ltd. v. State of Maharashtra, (Bharati Dangre and Manjusha 

Deshpande, JJ.), 2026 SCC OnLine Bom 8339 
Globe Mobility (P) Ltd. v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine 

Bom 5943 
Godavari Marathwada Irrigation Devp. Corpn. v. Dipak Chandrakant Patil, (Siddheshwar S. 

Thombre, J.), 2026 SCC OnLine Bom 8228 
Goenka & Associated Educational Trust v. Union of India, (R.I. Chagla and Farhan P. Dubash, JJ.), 

2026 SCC OnLine Bom 8290 
Golden Star Marine SA v. Orphan Shipping (P) Ltd., (Amit Borkar, J.), 2026 SCC OnLine Bom 8171 
Great White Global (P) Ltd. v. Gitanjali Enterprises, (Arun R. Pedneker, J.), 2026 SCC OnLine Bom 

8156 
Guddu v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8180 
Gundecha Estates (P) Ltd. v. IIFL Finance Ltd., (R.I. Chagla, J.), 2025 SCC OnLine Bom 6653 
Gurucul Solutions (P) Ltd. v. State of Maharashtra, (Ravindra V. Ghuge, Acting C.J. and Gautam A. 

Ankhad, J.), 2026 SCC OnLine Bom 8267 
Handytankers K/S v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine Bom 

8318 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773524


 - 20 - 

© EBC Publishing Pvt Ltd 

Hanumant Dagadu Kolekar v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. Deshpande, 
JJ.), 2026 SCC OnLine Bom 8268 

Harsh C. Mariwala v. Archana H. Mariwala, (Arif S. Doctor, J.), 2026 SCC OnLine Bom 8286 
Harshida Vijay Puri v. Vijay Rajendra Puri, (Rajesh S. Patil, J.), 2026 SCC OnLine Bom 8273 
Havlu Ramchandra Koli v. State of Maharashtra, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 

8351 
High Court on its Motion v. Ramesh Sukrya Mhatre, (Ravindra V. Ghuge, Acting C.J. and Gautam A. 

Ankhad, J.), 2026 SCC OnLine Bom 8288 
Himmatsingh Bhavarsingh Chadana v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 

SCC OnLine Bom 5944 
HM Leisure v. Commr. (CGST), (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 

Bom 5918 
Indrajit Basantilal Patel v. Jaisukh Sumaria, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 8340 
Jagannath Rangnath Thorat v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8139 
Janmanch v. Nagpur Municipal Corpn., (Urmila Joshi-Phalke and Nivedita P. Mehta, JJ.), 2026 SCC 

OnLine Bom 8277 
Jayashri Tanaji Sawant v. State of Maharashtra, (Vrushali V. Joshi and Sandesh D. Patil, JJ.), 2026 

SCC OnLine Bom 8335 
Jeevika Jayesh Pawar Nee Dipti Ashok Taral v. Jayesh Gangaram Pawar, (Rajesh S. Patil, J.), 2026 

SCC OnLine Bom 8272 
Jimmy Pankajkumar Desai v. Nadeem Nizamuddin Khan, (Neela Gokhale, J.), 2026 SCC OnLine 

Bom 8321 
Kalpataru Ltd. v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC 

OnLine Bom 8293 
Kartik Ravikumar v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom 8160 
Kashinath Trimbak Tandel v. LAO, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine 

Bom 8264 
Kiran Kondiba Padwal v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 8209 
Kiran Sudhakar Tamshette v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8148 
Kishor Bhujangrao Kulkarni v. State of Mah, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 

8252 
KMG Wires (P) Ltd. v. National Faceless Assessment Centre, (B.P. Colabawalla and Amit S. 

Jamsandekar, JJ.), 2025 SCC OnLine Bom 5929 
Kotak Mahindra Bank Ltd. v. Official Assignee, (Jitendra Jain, J.), 2026 SCC OnLine Bom 8285 
Kotak Mahindra Bank v. Gulshan Kanojia, (Arun R. Pedneker, J.), 2026 SCC OnLine Bom 8154 
Kotak Mahindra Bank v. Kishan Omprakash Nagpal, (Arun R. Pedneker, J.), 2026 SCC OnLine Bom 

8155 
Krashnath Maruti Kamble v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 

8297 
Krishnat Parashram Shinde v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. Deshpande, 

JJ.), 2026 SCC OnLine Bom 8289 
Kundan Govind Ugale Marathe v. State of Maharashtra, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine 

Bom 8319 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773525


 - 21 - 

© EBC Publishing Pvt Ltd 

L & T Finance Ltd. v. Kalamboli Structural & Roofings (P) Ltd., (Abhay Ahuja, J.), 2026 SCC 
OnLine Bom 8270 

Lalchand Sukhram Gharat v. State of Maharashtra, (Shivkumar Dige, J.), 2026 SCC OnLine Bom 
8144 

Madan Dnyanoba Barure v. Vice Chancellor, (Kishore C. Sant and Ajit B. Kadethankar, JJ.), 2026 
SCC OnLine Bom 8166 

Madhukar Baban Khade v. Padamprabhu Maharaj Jain, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 
8345 

Mahadeo Sakharam Kavhale v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 
8229 

Mahalingappa v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. Deshpande, JJ.), 2026 
SCC OnLine Bom 8296 

Maharashtra SRTC v. Ramdas, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 8317 
Mahesh Bharat Rumane v. Superintendent-Range-IV Div-V Raigad Commissionerate, (M.S. Sonak 

and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 5945 
Majid Ahmedbhai Oomerbhoy v. Rashid Sattar Oomerbhoy, (Abhay Ahuja, J.), 2026 SCC OnLine 

Bom 8287 
Malad Malwani Amrapali Coop. Housing Society Ltd. v. State of Maharashtra, (M.S. Karnik and 

M.M. Sathaye, JJ.), 2026 SCC OnLine Bom 8262 
Manisha Sopan Zalte v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 8213 
Manoj Vishwanathan v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 8219 
Maroti v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 8206 
Mohan Nana Bharsat v. Van Sanrakshak/Up Van Sanrakshak, (Sandeep V. Marne, J.), 2026 SCC 

OnLine Bom 8337 
Mohan Narayan Mahajan v. LAO, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine 

Bom 8266 
Mohd. Jafar v. State of Maharashtra, (Kishore C. Sant and Ajit B. Kadethankar, JJ.), 2026 SCC 

OnLine Bom 8294 
Murlidhar Sukhdeo Paliwal v. Padamprabhu Maharaj Jain Sansthan Telhara, (Pravin S. Patil, J.), 

2026 SCC OnLine Bom 8344 
Nagubai Raisingh Bhil v. Special Land Acquisition Officer Medium Irrigation Project, (Siddheshwar 

S. Thombre, J.), 2026 SCC OnLine Bom 8253 
Narayan Dhondu Patil v. LAO, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 8240 
Naresh Kaduba Fatakade v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8146 
Naseer Khan v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8138 
National Highways Authority of India v. Archana Ulhas Laddha, (Abhay J. Mantri, J.), 2026 SCC 

OnLine Bom 8327 
National Highways Authority of India v. Ashok Sonu Kulkarni, (Abhay J. Mantri, J.), 2026 SCC 

OnLine Bom 8329 
National Highways Authority of India v. Dilip Ramchandra Behede, (Abhay J. Mantri, J.), 2026 SCC 

OnLine Bom 8324 
National Highways Authority of India v. Ishwar Gorakh Marathe, (Abhay J. Mantri, J.), 2026 SCC 

OnLine Bom 8330 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773536


 - 22 - 

© EBC Publishing Pvt Ltd 

National Highways Authority of India v. Kailas Bhika Chavan, (Abhay J. Mantri, J.), 2026 SCC 
OnLine Bom 8328 

National Highways Authority of India v. Rajendra Tulshiram Patil, (Abhay J. Mantri, J.), 2026 SCC 
OnLine Bom 8331 

National Highways Authority of India v. Shivaji Damu Chaudhari, (Abhay J. Mantri, J.), 2026 SCC 
OnLine Bom 8332 

National Highways Authority of India v. Sk. Rafik, (Abhay J. Mantri, J.), 2026 SCC OnLine Bom 
8326 

National Highways Authority of India v. Sonubai Sajansing Patil, (Abhay J. Mantri, J.), 2026 SCC 
OnLine Bom 8325 

Neena Jatin Shah v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC OnLine Bom 
5925 

New India Assurance Co. Ltd. v. Laxmibai, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 8234 
Niraj v. State of Maharashtra, (Urmila Joshi-Phalke and Nivedita P. Mehta, JJ.), 2026 SCC OnLine 

Bom 8224 
Octantis Services (P) Ltd. v. Union of India, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 

SCC OnLine Bom 5924 
Pauladsing Kesharsing Deshmukh v. Ex. Engineer, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 

8168 
Peter Almeida v. Samudra Darshan CHS. Ltd., (Gauri Godse, J.), 2026 SCC OnLine Bom 8282 
Pierre Antonio Lobo v. Jose Remedios A.A. Rodrigues, (Bharati Dangre, J.), 2025 SCC OnLine Bom 

5908 
Porthukaran Lazar Thomas v. Municipal Corpn., (Bharati Dangre and Manjusha Deshpande, JJ.), 

2026 SCC OnLine Bom 8308 
Prabhakar v. State of Mah., (M.W. Chandwani, J.), 2026 SCC OnLine Bom 8205 
Pradip Suryabhan Jadhav v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8137 
Prashant Devidas Kahane v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8183 
Prashant v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 8159 
Pratap Bala Pawara v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8132 
Pratiksha v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 8194 
Pravin Kumar Jain v. Securities & Exchange Board of India, (N.J. Jamadar, J.), 2026 SCC OnLine 

Bom 8149 
Prayagbai Deorao Gaikwad v. Kakasaheb Piraji Thombare, (Abhay J. Mantri, J.), 2026 SCC OnLine 

Bom 8251 
Pritam Devanand v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 8207 
Pritam v. Sau. Kalyani, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 8342 
Prithvi Exports v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 

5921 
Radhabai Pundlik Patil v. Ramdas Narayan Patil, (Gauri Godse, J.), 2026 SCC OnLine Bom 8281 
Radheshyam v. Securities & Exchange Board of India, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 

SCC OnLine Bom 8316 
Raghuvir v. State of Maharashtra, (Sanjay A. Deshmukh, J.), 2026 SCC OnLine Bom 8278 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773339


 - 23 - 

© EBC Publishing Pvt Ltd 

Rahul Gautam Salve v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 
8225 

Rajendra Purushottam Kelkar, In re, (Chandan J. Bhatt, Official Assignee), 2026 SCC OnLine Bom 
8261 

Rajendra v. State of Maharashtra, (Urmila Joshi-Phalke and Nivedita P. Mehta, JJ.), 2026 SCC 
OnLine Bom 8163 

Rajneesh Manojkumar Yande v. State of Maharashtra, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 
8222 

Rajni Pravin Kumar Shete v. Pravin Kumar Janardan Shete, (Bharati Dangre and Manjusha 
Deshpande, JJ.), 2026 SCC OnLine Bom 8265 

Ramdas Nayak Marg Reatil Merchant Assn. v. Chief Executive Officer, (Bharati Dangre and 
Manjusha Deshpande, JJ.), 2026 SCC OnLine Bom 8303 

Ramdas Tukaram Kalbaile v. LAO, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 8239 
Ramesh v. Anita, (Sanjay A. Deshmukh, J.), 2026 SCC OnLine Bom 8150 
Ramsing v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8233 
Ratankumar Shamnath Singh v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 

8152 
Ravi Achanna Pujari v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 

SCC OnLine Bom 8347 
Ravi Steel Industries v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine 

Bom 5922 
Ravindra Prabhakar Pawar v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8136 
Rehmat Ali v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom 8212 
Rithwik Projects (P) Ltd. v. Union of India, (R.G. Avachat and Abasaheb D. Shinde, JJ.), 2025 SCC 

OnLine Bom 5913 
Rizwan Issak Shaikh v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8141 
Rocky Enas Padu v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 8310 
Rohan J. Tiwari v. Municipal Corpn. of Greater Mumbai, (Manish Pitale and Shreeram V. Shirsat, 

JJ.), 2026 SCC OnLine Bom 8292 
Rohini Rajabhau Thakre v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 

8192 
Sachin v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 8158 
Sadashiv Babasaheb Pawar v. Director, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine 

Bom 8307 
Sahbaz Nahneali Hashmi v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom 

8211 
Sai Baba Sansthan Trust Shirdi v. State of Maharashtra, (Kishore C. Sant and Ajit B. Kadethankar, 

JJ.), 2026 SCC OnLine Bom 8167 
Sai Icon Coop. Housing Society Ltd. v. Office of District Deputy Registrar Coop. Soc., (Sandeep V. 

Marne, J.), 2026 SCC OnLine Bom 8334 
Salgaocar Mining Industries (P) Ltd. v. State of Goa, (Amit S. Jamsandekar, J.), 2026 SCC OnLine 

Bom 8214 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773421


 - 24 - 

© EBC Publishing Pvt Ltd 

Salim Abdul Gafoor Shaikh v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom 
8210 

Sanjay Tarachand Hardwani v. Savitri, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 8352 
Santosh v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 8201 
Sardar Manjeet Singh v. S. Gurucharansingh, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 8323 
Sardar Manjeet Singh v. S. Surender Singh, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 8322 
Sarla Ramchandra Thakur v. State of Maharashtra, (Kishore C. Sant and Ajit B. Kadethankar, JJ.), 

2026 SCC OnLine Bom 8315 
Satish Ashok Sherkhane v. Central Information Commission, (Bharati Dangre and Manjusha 

Deshpande, JJ.), 2026 SCC OnLine Bom 8271 
Sau. Shital Prakash Urkude v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 

8193 
Sau. Sumati A. Nikam v. Karmveer Bhausaheb Hire Education Sanstha, (N.R. Borkar, J.), 2026 SCC 

OnLine Bom 8186 
Sayyed Aejaz Haji Sayyed Ayub v. Chief Officer, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 8348 
SBI v. CIT, (Suman Shyam and Advait M. Sethna, JJ.), 2026 SCC OnLine Bom 8258 
Shakti Bio Science Ltd. v. United India Insurance Co. Ltd., (Arun R. Pedneker, J.), 2026 SCC OnLine 

Bom 8173 
Shambhu Gurulingappa Kakkalameli v. Regional Passport Office, (Hiten S. Venegavkar, J.), 2026 

SCC OnLine Bom 8215 
Shree Momai Enterprises v. State of Maharashtra, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 

SCC OnLine Bom 5919 
Shubhangi v. City Survey Officer, (Ravindra V. Ghuge, Acting C.J. and Gautam A. Ankhad, J.), 2026 

SCC OnLine Bom 8301 
Sk. Arbaaz v. State of Maharashtra, (Sandipkumar C. More and Vaishali Patil-Jadhav, JJ.), 2026 

SCC OnLine Bom 8218 
SMS Ltd. v. Municipal Corpn., (Ravindra V. Ghuge, Acting C.J. and Gautam A. Ankhad, J.), 2026 

SCC OnLine Bom 8309 
Sohansingh Fattesingh Anand v. State of Maharashtra, (Kishore C. Sant and Ajit B. Kadethankar, 

JJ.), 2026 SCC OnLine Bom 8350 
Sohel Ali Aijaz Ali v. State of Maharashtra, (Y.G. Khobragade, J.), 2026 SCC OnLine Bom 8181 
State of Goa v. Tarunjit Tejpal, (Dr. Neela Gokhale and Amit S. Jamsandekar, JJ.), 2026 SCC 

OnLine Bom 8926 
State of Maha v. Sahebrao Rajaram Mane, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 

8235 
State of Maharashtra v. Bhagwan Narayan Tike, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 

Bom 8231 
State of Maharashtra v. Narhari Pandurang Suryawanshi, (Siddheshwar S. Thombre, J.), 2026 SCC 

OnLine Bom 8165 
Sudheer Prabhakar Desai v. Anand Prabhakar Desai, (Valmiki Menezes, J.), 2026 SCC OnLine Bom 

8313 
Sukhdev Sahebrao Narwade v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8147 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773355


 - 25 - 

© EBC Publishing Pvt Ltd 

Suraj Bhagwan Khirade v. State of Maharashtra, (Sandipkumar C. More and Vaishali Patil-Jadhav, 
JJ.), 2026 SCC OnLine Bom 8220 

Surekha Lalit Kumar Jain v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 
2026 SCC OnLine Bom 8346 

Surekha Ravindra Thorat v. Thorat Wine Mart, (Somasekhar Sundaresan, J.), 2026 SCC OnLine Bom 
8174 

Suresh v. Kishor Giridharrao Bhoyar, (Y.G. Khobragade, J.), 2026 SCC OnLine Bom 8188 
Suryakant Mahadev Shinde v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. Deshpande, 

JJ.), 2026 SCC OnLine Bom 8263 
Themis Medicare Ltd. v. Controller General of Patents Designs & Trade Marks, (Somasekhar 

Sundaresan, J.), 2026 SCC OnLine Bom 8176 
Tulshiram Kishanrao Kasale v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine 

Bom 8295 
Ultratech Cement Ltd. v. Shaktishali Cement (P) Ltd., (Somasekhar Sundaresan, J.), 2026 SCC 

OnLine Bom 8175 
United India Insurance Co. Ltd. v. Ranjanabai, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 

8247 
United India Insurance Co. Ltd. v. Sakharam, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 8230 
United India Insurance Com. Ltd. v. Sharubai, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 

8232 
Venkatrao Wamanrao Patil v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC 

OnLine Bom 8248 
Vicky Jayram Lund v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8142 
Vijay Popat Udawant v. State, (R.M. Joshi, J.), 2026 SCC OnLine Bom 8140 
Vilas Babanrao Kalokhe v. CIT, (S.M. Modak, J.), 2025 SCC OnLine Bom 5937 
Viren H. Kothari v. Parul G. Patel, (C.J. Bhatt, I/c. Commissioner for Taking Accounts), 2026 SCC 

OnLine Bom 8257 
Vishwambhar v. Sow. Sunanda, (Shailesh P. Brahme, J.), 2025 SCC OnLine Bom 5935 
Vivek Granthalaya v. Municipal Corpn., (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC 

OnLine Bom 8276 
Vyankat Rangrao Kohale v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 8255 
Wajid Sadik Kureshi v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 8204 
Wasim Sikandar v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 8208 
West India Continental Oils Fats (P) Ltd. v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 

2025 SCC OnLine Bom 5936 
Y v. State of Maharashtra, (Ranjitsinha Raja Bhonsale, J.), 2026 SCC OnLine Bom 8202 
Zarina Dada v. State of Maharashtra, (G.S. Kulkarni and Rajesh S. Patil, JJ.), 2026 SCC OnLine 

Bom 8300 
  
Calcutta High Court   [26] 

Aditi Sen v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 11271 
Ajay Singhania v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 11273 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774523


 - 26 - 

© EBC Publishing Pvt Ltd 

Amal Kumar Maity v. Ajoy Kumar Jaiswal, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 11266 
Anant Kumar Agarwal, In re, (Suvra Ghosh, J.), 2026 SCC OnLine Cal 11267 
Anil Kumar Garai v. Padmabala Rana, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 11264 
Anwesha Ghosh v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 11285 
Ashirvad Food Products (P) Ltd. v. Commr. (CGST), (Raja Basu Chowdhury, J.), 2025 SCC OnLine 

Cal 10694 
Asmita Poddar v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 11272 
Bhaskar Tarafdar v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 11279 
Bikram Dutta v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 11280 
Imtiyaz Ali v. Union of India, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 11276 
Indusind General Ins. Co. Ltd. v. Champa Bagdi, (Biswaroop Chowdhury, J.), 2026 SCC OnLine 

Cal 11269 
Jayashree Adhikary v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 11286 
Joshoda Mandal Das v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 11275 
Mohd. Jiarul Hoque v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 11281 
Mohd. Kamaluddin v. Union of India, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 11278 
Mohd. Rashid v. Union of India, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 11277 
Murshidabad Flour Mill (P) Ltd. v. Commr. (CGST), (T.S. Sivagnanam, C.J. and Chaitali 

Chatterjee (Das), J.), 2025 SCC OnLine Cal 10695 
Nirmal Chandra Das v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 11283 
Pranesh Das v. Hindusthan Sweets, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 11265 
Rajiv Rajan Kumar v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 11268 
Samir Saha v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 11284 
Shashi Agarwal v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 11282 
Subir Kumar Dutta v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 11274 
Swapan Jana v. Go-Digit General Insurance Co. Ltd., (Biswaroop Chowdhury, J.), 2026 SCC 

OnLine Cal 11270 
Torrent Minerals (P) Ltd. v. Commr., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10693 

  
Chhattisgarh High Court   [10] 

Ankit Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13747 
Bhagvat Prasad Lahmor v. Gopal Prasad Rathore, (Rakesh Mohan Pandey, J. and Sharmila Singhai, 

Member), 2026 SCC OnLine Chh 15034 
Dushyant Namdev v. Kaushal Sinha, (Rakesh Mohan Pandey, J. and Sharmila Singhai, Member), 

2026 SCC OnLine Chh 15032 
K. Venkatrao v. Orisa Concrete & Alied Industry Ltd., (Rakesh Mohan Pandey, J.), 2026 SCC OnLine 

Chh 15035 
Meenakshi v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 15037 
Meeteshwari Shakar v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 

15036 
Neeraj Waretwar v. Arvind Jain, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 13746 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774539


 - 27 - 

© EBC Publishing Pvt Ltd 

R.B. Drillers & Construction v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2025 
SCC OnLine Chh 13745 

Sonamati v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 15038 
Vijay Kumar Poddar v. Sanjay Vyapari, (Rakesh Mohan Pandey, J. and Sharmila Singhai, Member), 

2026 SCC OnLine Chh 15033 
  
Delhi High Court   [9] 

A.I.I.M.S. v. Mohd. Rafiq, (Shail Jain, J.), 2026 SCC OnLine Del 5818 
Court on its Own Motion v. State, (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine Del 

5815 
Dharmendra Hansraj Kotak v. State (NCT of Delhi), (Madhu Jain, J.), 2026 SCC OnLine Del 5814 
Hoti Lal v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 5816 
Kouame Faustin Kouman v. Customs, (Girish Kathpalia, J.), 2026 SCC OnLine Del 5813 
Manoj Kumar Jha v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 5812 
Medeor Hospital Ltd. v. Ernst & Young LLP, (Sanjeev Narula, J.), 2022 SCC OnLine Del 5377 
Padam Chand Jain v. Arun Jain, (Amit Bansal, J.), 2026 SCC OnLine Del 5817 
Purushotam Rawat v. Enforcement Directorate, (Prateek Jalan, J.), 2026 SCC OnLine Del 5819 

  
Rohini District Court   [3] 

Harnarain Dass Charitable Trust v. Bajrang Bartan Bhandar, (Manish Jain, J.), 2024 SCC OnLine 
Dis Crt (Del) 92 

Harnarain Dass Charitable Trust v. Pawan Kumar, (Manish Jain, J.), 2024 SCC OnLine Dis Crt 
(Del) 93 

Harnarain Dass Charitable Trust v. Vinod Kumar, (Manish Jain, J.), 2024 SCC OnLine Dis Crt 
(Del) 94 

  
Court of Judicial Magistrate (First Class)   [1] 

Swaran Lata Thakur v. Ansal Properties & Infrastructure Ltd., (Vijayshree Rathore, J.), 2026 SCC 
OnLine Dis Crt (Del) 30 

  
Gauhati High Court   [3] 

Adventurers Abode Tourism (P) Ltd. v. Union of India, (Sanjay Kumar Medhi, J.), 2025 SCC 
OnLine Gau 5257 

Diganta Kumar Deka v. State of Assam, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 5258 
Jambey Lobsang v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 5315 

  
Gujarat High Court   [71] 

Ajaysinh Poonamsinh Rathod v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 5253 
Anas v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 5268 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774620


 - 28 - 

© EBC Publishing Pvt Ltd 

Arris Estates (P) Ltd. v. Assessment Unit, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC 
OnLine Guj 5724 

Ashok Manilal Mayavanshi v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine 
Guj 5271 

Ashok v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 5276 
Ayan Aurangzeb Pathan v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 

5274 
Bombay Art v. Union of India, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 

5740 
CIT v. Reckitt Benckiser Healthcare India (P) Ltd., (Bhargav D. Karia and Niral R. Mehta, JJ.), 2023 

SCC OnLine Guj 5136 
Dadabhai Abhalbhai Darbar v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine 

Guj 5736 
Damayantiben Narsinhbhai Patel v. State of Gujarat, (P.M. Raval, J.), 2026 SCC OnLine Guj 5246 
Dasadiya Mehul Ganapatlal v. Thakor Sunny Dilipbhai, (Hemant M. Prachchhak, J.), 2026 SCC 

OnLine Guj 5242 
Dattatrey Desh Pande v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 5237 
Devendrasinh Chhattrasinh Vaghela v. Chief Secretary, (Divyesh A. Joshi, J.), 2026 SCC OnLine 

Guj 5263 
Diamond TMT & Procon (P) Ltd. v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC 

OnLine Guj 5742 
Dilipbhai Jayantibhai Patel v. Assessment Unit Income Tax Department, (Bhargav D. Karia and 

Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 5732 
Dipesh Parasmal Jain v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 

5716 
Ektaben v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 5229 
Gajanand Urban Coop. Credit Society Ltd. v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 

SCC OnLine Guj 5738 
Harshadbhai v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 5273 
Hitech Plastic Manufacturers (Partnership Firm) v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC 

OnLine Guj 5251 
Jagdishkumar Ramkumar Lodhi v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC 

OnLine Guj 5236 
Khasotiya Talsibhai Savabhai v. State of Gujarat, (Divyesh A. Joshi, J.), 2026 SCC OnLine Guj 5262 
Lokendra Ramanbhai Patel v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine 

Guj 5734 
Mamta v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 5225 
Messrs Aculife Healthcare (P) Ltd. v. Union of India, (Bhargav D. Karia and Pranav Trivedi, JJ.), 

2025 SCC OnLine Guj 5739 
Navnitbhai Dahyabhai Patel v. State of Gujarat, (Divyesh A. Joshi, J.), 2026 SCC OnLine Guj 5265 
Patel Jayantibhai Kalidas v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 5219 
Prafulbhai Jagdishnarayan Agrawal v. Govindbhai Ambaram Patel, (Ilesh J. Vora and R.T. 

Vachhani, JJ.), 2026 SCC OnLine Guj 5256 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774611


 - 29 - 

© EBC Publishing Pvt Ltd 

Prakash Amaratbhai Aal v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 5226 
Prakashbhai Nanjibhai Jadav v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 5223 
Pravin Gulsingbhai Rathwa v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine 

Guj 5275 
Pravinbhai Dhirubhai Talaviya v. Satishbhai Parshotambhai Pambhar, (S.V. Pinto, J.), 2026 SCC 

OnLine Guj 5252 
Precision Infratech (P) Ltd. v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine 

Guj 5723 
Priyankaben Prakashbhai Vasava v. State of Gujarat, (P.M. Raval, J.), 2026 SCC OnLine Guj 5222 
Rajkamal Agro Industries v. National Faceless Assessment Centre, (Bhargav D. Karia and Pranav 

Trivedi, JJ.), 2025 SCC OnLine Guj 5749 
Rajubhai Butabhai Bharwad v. State of Gujarat, (P.M. Raval, J.), 2026 SCC OnLine Guj 5243 
RJD Buildcon Ltd. v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 5728 
S.R. Enterprises v. Union of India, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine 

Guj 5711 
Sagar Girishbhai Patel v. State of Gujarat, (P.M. Raval, J.), 2026 SCC OnLine Guj 5248 
Sahyog Corpn. v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 5741 
Saint-Gobain India (P) Ltd. v. Union of India, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 

SCC OnLine Guj 5712 
Sakilabanu v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 5230 
Sama Sidik Nurmamad v. State of Gujarat, (Aniruddha P. Mayee, J.), 2026 SCC OnLine Guj 5267 
Sanjay Jagdish Dhalse v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 

5231 
Sanjaykumar Mansukhbhai Pandit v. Raghuvirsinh Prabhatsinh Parmar, (Hemant M. Prachchhak, 

J.), 2026 SCC OnLine Guj 5240 
Sheth Rajendrabhai Babubhai v. State of Gujarat, (Hemant M. Prachchhak, J.), 2026 SCC OnLine 

Guj 5220 
Sorathia Mahesh Veljibhai v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine 

Guj 5744 
Southern Gujarat Chamber Trade & Industries Development Centre v. CIT, (Bhargav D. Karia and 

Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 5746 
State of Gujarat v. Sipai Hetabhai Jahagirbhai, (J.C. Doshi, J.), 2026 SCC OnLine Guj 5254 
Sumati Lokendra Patel v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 

5747 
Sureshkumar Ghanshyam Saroj (Pasi) v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 

SCC OnLine Guj 5234 
Sysco Industries Ltd. v. CBDT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 

5748 
Tejal Mayur Rao v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 5733 
Thakor Anilbhai Arvindbhai v. State of Gujarat, (A.Y. Kogje and Nisha M. Thakore, JJ.), 2026 SCC 

OnLine Guj 5258 
Thakor Kiranji v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 5232 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774595


 - 30 - 

© EBC Publishing Pvt Ltd 

Torrent Power Ltd. v. Union of India, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine 
Guj 5745 

Umarbhai Mamadbhai Kumbhar v. State of Gujarat, (Aniruddha P. Mayee, J.), 2026 SCC OnLine 
Guj 5259 

Umarbhai Mamadbhai Kumbhar v. State of Gujarat, (Aniruddha P. Mayee, J.), 2026 SCC OnLine 
Guj 5266 

Unique Tags (P) Ltd. v. CIT, (N.V. Anjaria and Bhargav D. Karia, JJ.), 2022 SCC OnLine Guj 2813 
Vahora Arifbhai Satarbhai v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 5227 
Varidhi Cotspin (P) Ltd. v. Union of India, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC 

OnLine Guj 5730 
Viccki v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 5269 
Vijay Thakkar v. National Faceless Assessment Centre, (Bhargav D. Karia and Pranav Trivedi, JJ.), 

2025 SCC OnLine Guj 5718 
Vijaybhai v. State of Gujarat, (Niral R. Mehta, J.), 2026 SCC OnLine Guj 5249 
Vikas Naresh Chandra Kansal v. State of Gujarat, (R.T. Vachhani, J.), 2025 SCC OnLine Guj 5737 
Vinodbhai Daljibhai Katara v. Dushalaben, (P.M. Raval, J.), 2026 SCC OnLine Guj 5244 
Virendra Babulal Patel v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 

5719 
Wadiwala Automobiles v. State of Gujarat, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC 

OnLine Guj 5743 
Weatherford Drilling & Production Services (India) (P) Ltd. v. CIT, (Bhargav D. Karia and Pranav 

Trivedi, JJ.), 2025 SCC OnLine Guj 5713 
Yogitaben Jaydeepsinh Khachar v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 5239 
Zala Ratansinh Javansinh v. State of Gujarat, (Divyesh A. Joshi, J.), 2026 SCC OnLine Guj 5260 

  
Himachal Pradesh High Court   [11] 

A.C.C. Gaggal Cement Works Barmana v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine 
HP 5120 

A.C.C. Gaggal Cement Works Barmana v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine 
HP 5121 

Aryan Tomar v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 5115 
Des Raj v. Roshan Lal, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 5123 
Dimple Thakur v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 5119 
Hemant Kumar Sharma v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 5122 
Prakash Chand v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 5114 
Prime Steel Industries (P) Ltd. v. State of H.P., (Vivek Singh Thakur and Sushil Kukreja, JJ.), 2025 

SCC OnLine HP 8185 
Rambir v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 5117 
Sanjay Verma v. Ajay Verma, (Sandeep Sharma, J.), 2026 SCC OnLine HP 5118 
Sushil Kumar v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 5116 

  

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774630


 - 31 - 

© EBC Publishing Pvt Ltd 

Jammu and Kashmir High Court   [2] 
Rumaisa Nabi v. Rouf Majid Naqash, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 584 
Zakir Hussain v. Union of India, (Sanjeev Kumar and Sanjay Parihar, JJ.), 2025 SCC OnLine J&K 

1396 
  
Karnataka High Court   [12] 

Bee Jay Engineers v. CTO, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 25223 
Biju Karnan v. Lakshmi Venktateshwara Traders, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 

25224 
CIT v. Goldman Sachs Services (P) Ltd., (S.G. Pandit and K.V. Aravind, JJ.), 2025 SCC OnLine Kar 

25229 
CIT v. Govindachary, (S.G. Pandit and K.V. Aravind, JJ.), 2025 SCC OnLine Kar 25230 
CIT v. Yokogawa India Ltd., (S.G. Pandit and K.V. Aravind, JJ.), 2025 SCC OnLine Kar 25228 
Commr. of Central Tax v. Narasimhan Engineering Contractors (P) Ltd., (S.G. Pandit and K.V. 

Aravind, JJ.), 2025 SCC OnLine Kar 25227 
G. Lalanatha Reddy v. CIT, (D.K. Singh and Venkatesh Naik T., JJ.), 2025 SCC OnLine Kar 25234 
Independent & Public Spirited Media Foundation v. CIT, (M. Nagaprasanna, J.), 2025 SCC OnLine 

Kar 25226 
J. Ramesh Chand v. Union of India, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 25231 
Kawasaki Manufacturing (India) (P) Ltd. v. Assessment Unit, (Suraj Govindaraj, J.), 2025 SCC 

OnLine Kar 25233 
Tarish Investment & Trading Co. (P) Ltd. v. Union of India, (M. Nagaprasanna, J.), 2025 SCC 

OnLine Kar 25225 
VKG Packers v. Union of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 25232 

  
Kerala High Court   [16] 

Aswanichandran C.A. v. Travancore Titanium Products Ltd., (Viju Abraham, J.), 2026 SCC OnLine 
Ker 9075 

Chinmaya Mission Educational & Cultural Trust v. Hari R. Menon, (Syam Kumar V.M., J.), 2026 
SCC OnLine Ker 9070 

Commr. of Customs v. Universal Dredgers Ltd., (Devan Ramachandran and Basant Balaji, JJ.), 2026 
SCC OnLine Ker 9071 

Devu Saji v. State of Kerala, (Anil K. Narendran and Muralee Krishna S., JJ.), 2026 SCC OnLine 
Ker 9077 

Karthik M.I. v. SBI, (Viju Abraham, J.), 2026 SCC OnLine Ker 9073 
Malabar Regional Coop. Milk Producers Union Ltd. v. State of Kerala, (Viju Abraham, J.), 2025 

SCC OnLine Ker 15537 
Manu Antony v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 9074 
Marymatha Province of Vincentian Congregation v. CIT, (Ziyad Rahman A.A., J.), 2025 SCC 

OnLine Ker 15541 
Murukesan v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 9068 
Oriental Insurance Co. Ltd. v. Meenakshi V, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 9072 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774669


 - 32 - 

© EBC Publishing Pvt Ltd 

P.K. Joseph v. Union of India, (A. Muhamed Mustaque and Harisankar V. Menon, JJ.), 2025 SCC 
OnLine Ker 15539 

Shiju v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 9067 
Stark Photo Book v. Commr., (Ziyad Rahman A.A., J.), 2025 SCC OnLine Ker 15538 
T. Unnikrishnan v. Ratheesh K., (C.S. Dias, J.), 2026 SCC OnLine Ker 9069 
U.S. Technology International (P) Ltd. v. State of Kerala, (Ziyad Rahman A.A., J.), 2025 SCC 

OnLine Ker 15540 
Yunas v. State of Kerala, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine Ker 9076 

  
Madras High Court   [480] 

A 2957 Koovanoothu Primary Agricultural Coop. Credit Society Ltd. v. Assistant Provident Fund 
Commissioner, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 25361 

A-3101, Madurai Milk Project Employees Coop. Thrift & Credit Society v. S. Karthikeyan, (G.R. 
Swaminathan and M. Jothiraman, JJ.), 2025 SCC OnLine Mad 25281 

A. Duraimohan v. LIC, (R.N. Manjula, J.), 2025 SCC OnLine Mad 25276 
A. Karthikeyan v. State of T.N., (P.T. Asha, J.), 2024 SCC OnLine Mad 13743 
A. Karuppaiyah v. Official Liquidator, High Court of Madras, (Senthilkumar Ramamoorthy, J.), 

2025 SCC OnLine Mad 25181 
A. Madhavan v. Sub Collector, (N. Mala, J.), 2025 SCC OnLine Mad 25339 
A. Manoharan v. Management of Tamil Nadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC 

OnLine Mad 25307 
A. Mathiyaban v. T. Preethi, (P.T. Asha, J.), 2025 SCC OnLine Mad 25254 
A. Mohan v. Revenue Divisional Officer, (P.B. Balaji, J.), 2025 SCC OnLine Mad 25335 
A. Mohanlal Gandhi v. Inspector General of Registration, (V. Lakshminarayanan, J.), 2025 SCC 

OnLine Mad 25371 
A. Rajan v. Management of Tamil Nadu, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25364 
A. Robert Rajendran v. State of Tamilnadu, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25206 
A. Saravanan v. State, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25208 
A. Vimalraj v. Greater Corpn. of Chennai Ribbon Building, (V. Lakshminarayanan, J.), 2025 SCC 

OnLine Mad 25403 
A. Viswanathan v. State, (P. Velmurugan, J.), 2025 SCC OnLine Mad 25199 
A.J. Jamal Ashraf v. Sub-Registrar, (P.T. Asha, J.), 2024 SCC OnLine Mad 13716 
A.S.N. Murugesh v. Vellakovil Municipality Tiruppur District, (S.M. Subramaniam and K. 

Rajasekar, JJ.), 2025 SCC OnLine Mad 25407 
A.V. Industries v. Tamil Nadu Generation Distribution Corpn. Ltd., (Vivek Kumar Singh, J.), 2025 

SCC OnLine Mad 25365 
Aadithya v. Inspector General of Registration, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 

25398 
Abishek v. Principal Secretary to Government, (G.R. Swaminathan and R. Poornima, JJ.), 2024 SCC 

OnLine Mad 13688 
Accountants & Tax Miners (A.T.M. Info Tech) v. USP Packaging Solutions (P) Ltd., (P.T. Asha, J.), 

2025 SCC OnLine Mad 25259 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775167


 - 33 - 

© EBC Publishing Pvt Ltd 

Ahamed & Co. v. Moore Market Assessment Circle, (Mohammed Shaffiq, J.), 2024 SCC OnLine 
Mad 13709 

Ahmed Jafran v. State, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25194 
Alva Hospital (P) Ltd. v. Collector, (M. Sundar and K. Govindarajan Thilakavadi, JJ.), 2025 SCC 

OnLine Mad 25457 
Anbarasi v. Home (Police) Department, (Battu Devanand, J.), 2025 SCC OnLine Mad 25367 
Andrapradesh SRTC v. Kamalamma, (S. Sounthar, J.), 2025 SCC OnLine Mad 25176 
Anguthan v. Collector, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 25348 
Anjaalai v. State, (S.M. Subramaniam and M. Jothiraman, JJ.), 2024 SCC OnLine Mad 13735 
Anu Consultants v. Powergear Ltd., (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC 

OnLine Mad 25268 
Anuradha v. LIC, (J. Sathya Narayana Prasad, J.), 2025 SCC OnLine Mad 25406 
Anushiya v. State of T.N., (K. Murali Shankar, J.), 2025 SCC OnLine Mad 25247 
Aradhanaa Palace (HUF) v. Sevapet Assessment Circle, (Mohammed Shaffiq, J.), 2024 SCC 

OnLine Mad 13710 
Arapu v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25201 
Aravind Samy v. District Registrar, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25380 
Arulmigu Muthu Mariamman Temple v. Collector, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 

25395 
Arulpandiyan v. Deputy Superintendent of Police, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 

25226 
Arun v. Shanmugam, (S. Sounthar, J.), 2025 SCC OnLine Mad 25180 
Ashokan v. Sholinghur Municipality, (M. Sundar and K. Rajasekar, JJ.), 2024 SCC OnLine Mad 

13726 
Athimaram Arulmigu Karuppasamy Thirukovil v. Collector, (M.S. Ramesh and Dr. A.D. Maria Clete, 

JJ.), 2025 SCC OnLine Mad 25493 
Ayyanar Steel Trading v. State Tax Officer, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 13705 
B. Diwakar v. Land Administration Department, (P.T. Asha, J.), 2024 SCC OnLine Mad 13765 
B. Nahma Be v. K.O. Abdul Salam, (P.T. Asha, J.), 2025 SCC OnLine Mad 25275 
B. Parimala v. R. Jayamani, (P.T. Asha, J.), 2025 SCC OnLine Mad 25258 
B. Poongodi v. S. Ranganathan, (S. Sounthar, J.), 2025 SCC OnLine Mad 25157 
B. Ramesh v. Collector, (M. Sundar and K. Govindarajan Thilakavadi, JJ.), 2025 SCC OnLine Mad 

25460 
B. Saravanan v. K.S. Kannappan, (N. Sathish Kumar, J.), 2024 SCC OnLine Mad 13684 
B. Srinivassa Peroumal v. Hindu Religious & Charitable Endowments Department, (V. 

Lakshminarayanan, J.), 2025 SCC OnLine Mad 25504 
B. Suresh Kumar v. Collector, (M. Sundar and K. Rajasekar, JJ.), 2024 SCC OnLine Mad 13739 
B.L. Madhavan v. Rane Engine Valves Ltd., (R. Subramanian and C. Kumarappan, JJ.), 2024 SCC 

OnLine Mad 13669 
B.V.V.S.S. Krishnaprasad v. R. Balasundaram, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 

25228 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775137


 - 34 - 

© EBC Publishing Pvt Ltd 

Balaji Enterprises v. Additional Commissioner, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 
25482 

Banumathi v. Regional Passport Officer, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 25374 
Baskaran Kumar v. Commissioner of Police, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25239 
Bhagavath Singh v. Chief Educational Officer, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25320 
Bluestone Foundation (P) Ltd. v. Superintendent of Central Tax, (C. Saravanan, J.), 2025 SCC 

OnLine Mad 15648 
Brandmidas Hospitality & Aviation Services (P) Ltd. v. Airports Authority of India, (S.M. 

Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine Mad 25501 
C. Chandiran v. Hindu Religious & Charitable Endowments, (Vivek Kumar Singh, J.), 2025 SCC 

OnLine Mad 25369 
C. Chinnaiyan Kandiyar v. C. Kaliyaperumal, (K. Govindarajan Thilakavadi, J.), 2024 SCC 

OnLine Mad 13674 
C. Jothi v. S. Eswaran, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25159 
C. Krishnaperumal v. Collector, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25294 
C. Mahesh v. State of T.N., (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25230 
C. Mohanraj v. Deepak Traders, (P.T. Asha, J.), 2025 SCC OnLine Mad 25164 
C. Pandian v. TamilNadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25318 
Central Board of Trustees Employees Provident Fund Organisation v. Puliampatti PACB Ltd., 

(Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 25347 
Central Board of Trustees v. Employees' Provident Fund, (G.R. Swaminathan and M. Jothiraman, 

JJ.), 2025 SCC OnLine Mad 25278 
Chandrasekara Rao v. Public Works Department, (V. Lakshminarayanan, J.), 2025 SCC OnLine 

Mad 25412 
Chief Educational Officer v. Benita Jose, (M.S. Ramesh and A.D. Maria Clete, JJ.), 2024 SCC 

OnLine Mad 13700 
Chinnusamy Reddiar v. R. Srinivasan, (Sathi Kumar Sukumara Kurup, J.), 2025 SCC OnLine Mad 

25144 
Chithra v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25238 
Chola MS General Insurance Co. Ltd. v. Chithra, (S. Sounthar, J.), 2025 SCC OnLine Mad 25178 
Commissioner of Customs v. Rajendra Sales Agency, (Dr G. Jayachandran and R. Poornima, JJ.), 

2025 SCC OnLine Mad 25158 
Cynthia Lilian Ignatius v. Mary Uretta Mulley, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 

25265 
D.K.P. Ramesh v. State of T.N., (J. Sathya Narayana Prasad, J.), 2025 SCC OnLine Mad 25453 
Deepam Enterprises v. Assistant Commissioner (ST), (G.R. Swaminathan, J.), 2025 SCC OnLine 

Mad 25481 
Desiya Makkala Sakthi Katchi v. Greater Chennai Police Commissionerate, (P. Velmurugan, J.), 

2024 SCC OnLine Mad 13742 
Dharnish v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 25189 
Dheen Mohamed v. Tahsildar, (G.R. Swaminathan and M. Jothiraman, JJ.), 2025 SCC OnLine Mad 

25279 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775182


 - 35 - 

© EBC Publishing Pvt Ltd 

Diaz Rajendra Stalin v. Authorized Officer, (M.S. Ramesh and A.D. Maria Clete, JJ.), 2025 SCC 
OnLine Mad 25490 

Dilip Tyres v. Assistant Commissioner, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 13706 
Divya v. Registrar, Madras University, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25329 
Dr. K. Jayanth Murali v. Commissioner Of Land Administration, (P.T. Asha, J.), 2024 SCC OnLine 

Mad 13740 
Dr. K. Saraswathi Mani v. State of T.N., (V. Bhavani Subbaroyan, J.), 2025 SCC OnLine Mad 

25480 
E. Anandan v. Tamilnadu STC (VPM) Ltd., (M. Dhandapani, J.), 2025 SCC OnLine Mad 25458 
E. Jayaraman Naicker v. Collector, (P.T. Asha, J.), 2024 SCC OnLine Mad 13732 
E. Robert Belarmin v. Tamil Nadu STC (Tirunelveli) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine 

Mad 25303 
Ebek Language Laboratories (P) Ltd. v. R. Thiyagarajan, (R. Vijayakumar, J.), 2025 SCC OnLine 

Mad 25161 
Elumalai v. Collector, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 25448 
Eswari v. Tahsildar, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 25404 
Ex-Sub, Singamala Krishna Reddy v. Union of India, (S.M. Subramaniam and K. Rajasekar, JJ.), 

2025 SCC OnLine Mad 25436 
F. Jafarullah Khan v. Government of Tamilnadu, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 

25376 
Fizal Ali Khan v. Commissioner of Customs Petrapole Custom Preventive Unit, (G.K. Ilanthiraiyan, 

J.), 2025 SCC OnLine Mad 25240 
G. Amutha v. State of T.N., (S.S. Sundar and C. Saravanan, JJ.), 2025 SCC OnLine Mad 25467 
G. Balamurugesan v. Collector, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25286 
G. Kuppusamy v. Collector, (P.T. Asha, J.), 2024 SCC OnLine Mad 13751 
G. Neelabai v. State of T.N., (P. Dhanabal, J.), 2025 SCC OnLine Mad 25209 
G. Prakash v. Tamilnadu STC, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25415 
G. Ramakrishnan v. TamilNadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 

25315 
G. Ramamoorthy v. Tahsildar, (N. Mala, J.), 2025 SCC OnLine Mad 25340 
G. Tamilselvan v. Tahsildar, (P.T. Asha, J.), 2024 SCC OnLine Mad 13715 
G. Vijaya Gopal v. Commissioner of Police Madurai City, (M. Nirmal Kumar, J.), 2025 SCC 

OnLine Mad 25378 
G.S. Baskaran v. Tamil Nadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 

25305 
G.T.L. Infrastructure Ltd. (GIL) v. B. Mangalam, (K. Govindarajan Thilakavadi, J.), 2024 SCC 

OnLine Mad 13671 
G4s Secure (Solutions) India (P) Ltd. v. Employees Provident Fund Organisation, (M. Dhandapani, 

J.), 2025 SCC OnLine Mad 25456 
Ganesaamurthy v. District Revenue Officer, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25464 
Ganesan v. State of T.N., (P. Dhanabal, J.), 2025 SCC OnLine Mad 25214 
Ganeshkumar v. State of T.N., (R. Sakthivel, J.), 2025 SCC OnLine Mad 25192 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775110


 - 36 - 

© EBC Publishing Pvt Ltd 

Gayathri Builder v. CTO, (C. Saravanan, J.), 2025 SCC OnLine Mad 15647 
Gem Stone Beach Resort (P) Ltd. v. State of T.N., (D. Bharatha Chakravarthy, J.), 2025 SCC 

OnLine Mad 25437 
Giri Co. v. Superintendent, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 13708 
Gomathinayagam v. State, (R. Sakthivel, J.), 2025 SCC OnLine Mad 25191 
Govindasamy Mudaliar v. Commissioner, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 

25461 
Guru Sharmeesri Educational Charitable Trust v. Pharmacy Council of India, (V. 

Lakshminarayanan, J.), 2025 SCC OnLine Mad 25411 
H. Rubini v. Metropolitan Transport Corpn. Ltd., (S. Sounthar, J.), 2025 SCC OnLine Mad 25177 
Hamathini Begam v. Mytheen Khan, (G. Ilangovan, J.), 2025 SCC OnLine Mad 25273 
Hardware Gallery v. State Tax Officer, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 13711 
Hereditary Sthanigars Society v. Collector, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 

25474 
Indhirani v. Sub Registrar, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25388 
Indus Towers Ltd. v. Commissioner of Police, (P. Velmurugan, J.), 2024 SCC OnLine Mad 13722 
Intellect Design Arena Ltd. v. V. Srinivasan, (G. Jayachandran, J.), 2024 SCC OnLine Mad 13685 
IVRCL PSC Pipes (P) Ltd. v. District Registrar, (P.T. Asha, J.), 2024 SCC OnLine Mad 13723 
J. Abdul Azeez v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 25224 
J. Franklin Jose v. Revenue Divisional Officer, (G.R. Swaminathan and M. Jothiraman, JJ.), 2025 

SCC OnLine Mad 25282 
J.B. Somukumar v. Under Secretary to Government of India, Ministry of AYUSH, (R. Vijayakumar, 

J.), 2025 SCC OnLine Mad 25288 
J.C.P. Grand Inn v. Block Development Officer, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 

25353 
Jai Anjaneya Traders v. Deputy State Tax Officer, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 

13713 
Jaya Mari v. State of T.N., (K.K. Ramakrishnan, J.), 2025 SCC OnLine Mad 25244 
Jayanthi Pai v. Hindu Religious & Charitable Endowments Department Coimbatore, (S. Sounthar, 

J.), 2024 SCC OnLine Mad 13750 
Jegan Moorthy v. Union of India, (S. Sounthar, J.), 2024 SCC OnLine Mad 13725 
Jeyaraman v. District Revenue Officer, (P.B. Balaji, J.), 2025 SCC OnLine Mad 25334 
Jeyasankar v. District Registrar, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25379 
JIJI Mathew v. State of T.N., (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25410 
John Peter v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25242 
JST Automations Robotic v. State Tax Officer, (C. Saravanan, J.), 2025 SCC OnLine Mad 15649 
K. Boopathy v. T.A. Subramaniam, (P.T. Asha, J.), 2025 SCC OnLine Mad 25163 
K. Chinnadurai v. Tahsildar, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 25350 
K. Devaki v. E. Venugopal, (K. Murali Shankar, J.), 2024 SCC OnLine Mad 13697 
K. Dhanalakshmi v. Registrar of Coop. Societies, (V. Lakshminarayanan, J.), 2025 SCC OnLine 

Mad 25426 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775322


 - 37 - 

© EBC Publishing Pvt Ltd 

K. Edwin Santhosh Kumar v. Deputy Superintendent of Police, (G.K. Ilanthiraiyan, J.), 2025 SCC 
OnLine Mad 25234 

K. Ganesan v. Tamil Nadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25304 
K. Karuppu v. Deputy Superintendent of Police, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 25392 
K. Lakshmanan v. V. Manomani, (T.V. Thamilselvi, J.), 2024 SCC OnLine Mad 13696 
K. Manvizhi v. Tahsildar, (N. Mala, J.), 2025 SCC OnLine Mad 25345 
K. Mohanavelu v. State of T.N., (J. Sathya Narayana Prasad, J.), 2024 SCC OnLine Mad 13752 
K. Murugan v. Executive Officer, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 25292 
K. Murugan v. State of T.N., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25287 
K. Murugan v. TANGEDCO, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 25354 
K. Palani v. Additional Chief Secretary to Government, (Shamim Ahmed, J.), 2025 SCC OnLine 

Mad 25487 
K. Ponnuchamy v. Director of Tribal Welfare, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 25496 
K. Ramanathan v. Additional Chief Secretary to Government of Tamilnadu, (R. Vijayakumar, J.), 

2025 SCC OnLine Mad 25299 
K. Saravanan v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 25222 
K. Sathish Kumar v. Thenmozhi, (A.D. Jagadish Chandira, J.), 2025 SCC OnLine Mad 25175 
K. Sundari v. Collector, (P.B. Balaji, J.), 2025 SCC OnLine Mad 25336 
K. Thilagaraj v. Commissioner Madurantakam Municipality, (M. Sundar and K. Rajasekar, JJ.), 

2024 SCC OnLine Mad 13733 
K. Yetus v. Tamil Nadu STC (Tirunelveli) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25302 
Kadar Ibrahim Rowther & Sons v. Aisma Ammal, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 

25160 
Kamala v. Collector, (P.T. Asha, J.), 2024 SCC OnLine Mad 13768 
Kandaswamy Kandar's Higher Secondary School v. Director of School Education, (V. 

Lakshminarayanan, J.), 2025 SCC OnLine Mad 25432 
Kannan v. CTO, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 25349 
Kannan v. State, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25195 
Kanthinathan Palani Kandasamy v. Sales Tax, Tirunelveli Junction, (Vivek Kumar Singh, J.), 2025 

SCC OnLine Mad 25372 
Karpaga Valli v. Thurai Raj, (K. Govindarajan Thilakavadi, J.), 2024 SCC OnLine Mad 13673 
Karthick Industries v. State Tax Officer, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 25430 
Karthikeyan v. K.S. Sureshkumar, (S. Sounthar, J.), 2025 SCC OnLine Mad 25156 
Karunanathan v. Department of Financial Services, (Vivek Kumar Singh, J.), 2025 SCC OnLine 

Mad 25368 
Karuppusamy v. Revenue Divisional Officer, (P.B. Balaji, J.), 2025 SCC OnLine Mad 25337 
Kasinathan v. Kandasamy Thevar, (G. Ilangovan, J.), 2025 SCC OnLine Mad 25271 
Kathiravan v. Principal Secretary to the Government, (G.R. Swaminathan and R. Poornima, JJ.), 

2024 SCC OnLine Mad 13687 
Kiruba Beaula v. Bharat Petroleum Corpn. Ltd., (D. Bharatha Chakravarthy, J.), 2025 SCC 

OnLine Mad 25435 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775228


 - 38 - 

© EBC Publishing Pvt Ltd 

Kishaanprabhu v. State of T.N., (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25463 
Kishore Kumar v. Collector, (M. Sundar and K. Rajasekar, JJ.), 2024 SCC OnLine Mad 13731 
Krishnan v. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 25396 
L. Balasubramaniam v. State of Police, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25235 
L. Bharat Kumar v. Tahsildar Office, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25476 
L. Periyasamy v. Deputy Commissioner (CT), (S. Sounthar, J.), 2024 SCC OnLine Mad 13755 
L. Subbiah v. State of T.N., (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25400 
L.K. Sivasubramanian v. Hindu Religious & Charitable Endowments Department, (V. 

Lakshminarayanan, J.), 2025 SCC OnLine Mad 25397 
Lakshmi Periyasamy v. State Tax Officer, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 13704 
Lakshmi v. State, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 25443 
Lawns “N” Landscapes v. Appellate Authority/The Deputy Commissioner (ST), (Mohammed 

Shaffiq, J.), 2024 SCC OnLine Mad 13703 
Logamani Boominathan v. Joint Commissioner/Executive Officer, (Shamim Ahmed, J.), 2025 SCC 

OnLine Mad 25486 
M. Abdul Kadar v. Collector, (N. Mala, J.), 2025 SCC OnLine Mad 25341 
M. Alagarsamy v. Government of Tamilnadu State, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 

25295 
M. Ganesan v. Government of Tamilnadu State, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25296 
M. Lawrence v. Director of School Education, (V. Bhavani Subbaroyan, J.), 2025 SCC OnLine Mad 

25479 
M. Mahalakshmi v. State of T.N., (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 25171 
M. Manikandan v. Collector, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25427 
M. Mariammal v. Town & Country Planning Department, (G.K. Ilanthiraiyan, J.), 2025 SCC 

OnLine Mad 25322 
M. Mariappan v. TamilNadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 

25314 
M. Perumal v. Deputy Superintendent of Police, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 25391 
M. Rajadurai v. Collector, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25309 
M. Sahaya Delphine v. Union of India, (Justice Vivek Kumar Singh, J.), 2025 SCC OnLine Mad 

25370 
M. Tharmaraja v. Tamil Nadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 

25301 
M. Thulasi v. Kuppamma, (R. Sakthivel, J.), 2024 SCC OnLine Mad 13683 
M. Thulasi v. N. Murugesan, (P.T. Asha, J.), 2025 SCC OnLine Mad 25262 
M. Vasugi v. C. Nagamuthu, (R.N. Manjula, J.), 2024 SCC OnLine Mad 13692 
M. Vijay Anand v. Customs, Excise & Service Tax Appellate Tribunal, (Dr G. Jayachandran and R. 

Poornima, JJ.), 2025 SCC OnLine Mad 25155 
M. Vijay Anand v. Customs, Excise & Service Tax Appellate Tribunal, (Dr. G. Jayachandran and R. 

Poornima, JJ.), 2025 SCC OnLine Mad 25154 
M.A. Moorthy v. Corpn. of Chennai, (M. Sundar and K. Rajasekar, JJ.), 2024 SCC OnLine Mad 

13728 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774958


 - 39 - 

© EBC Publishing Pvt Ltd 

M.G.D. Balaji v. CBFC, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC OnLine 
Mad 25433 

M.J. Sankar v. CBI, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 25508 
M.P. Ramaswamy v. Assistant Commissioner, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 

25170 
Madathi v. State, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25213 
Madha Residency Hotels (P) Ltd. v. Chennai Metropolitan Development Authority, (C.V. 

Karthikeyan, J.), 2024 SCC OnLine Mad 13762 
Mahalakshmi v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25227 
Malarvizhi v. R. Ravichandran, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 25266 
Malayarasan v. State of T.N., (P. Dhanabal, J.), 2025 SCC OnLine Mad 25197 
Management of Hotel Maris v. Presiding Officer, (M. Dhandapani, J.), 2025 SCC OnLine Mad 

25462 
Management of KSB Pumps Ltd. v. Labour Court, (M. Dhandapani, J.), 2025 SCC OnLine Mad 

25439 
Mani v. State, (N. Seshasayee, J.), 2024 SCC OnLine Mad 13668 
Maria Theresa Epsy v. State of Tamilnadu, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25203 
Mariammal v. State, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25387 
Mariappan v. Arumugathai, (K. Govindarajan Thilakavadi, J.), 2024 SCC OnLine Mad 13672 
Mariappan v. Tamil Nadu State Marketing Corpn. Ltd. (TASMAC), (K. Kumaresh Babu, J.), 2025 

SCC OnLine Mad 25346 
Marlecha Interiors (P) Ltd. v. GST Appeal, Chennai-I, Greams Road, (Mohammed Shaffiq, J.), 2024 

SCC OnLine Mad 13714 
Mary Priya v. State, (P. Velmurugan, J.), 2024 SCC OnLine Mad 13719 
Masilamani v. Assistant Director of Survey, (G.R. Swaminathan and M. Jothiraman, JJ.), 2025 SCC 

OnLine Mad 25280 
Mathan Cars Decors v. Indian Bank, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC 

OnLine Mad 25413 
Mir Zahid Ali v. Hussainia Safdaria Ashurkhana Endowment, (P.T. Asha, J.), 2025 SCC OnLine Mad 

25260 
Mitgur Prabal R. v. State of T.N., (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25409 
Mohamed Nasurudeen v. State, (P. Vadamalai, J.), 2025 SCC OnLine Mad 25245 
Mohandas v. Collector, (M. Sundar and K. Govindarajan Thilakavadi, JJ.), 2025 SCC OnLine Mad 

25459 
Mohandass V. v. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 25291 
Mukesh Kumar v. Additional Assistant Director, (K. Rajasekar, J.), 2025 SCC OnLine Mad 15656 
Municipal Administration & Water Supply Department v. R. Kuppan, (R. Suresh Kumar and C. 

Saravanan, JJ.), 2024 SCC OnLine Mad 13760 
Munusamy v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 25445 
Munusamy v. Managing Director, (J. Sathya Narayana Prasad, J.), 2024 SCC OnLine Mad 13749 
Murugan v. Arbitrator-cum-District Collector, (P.T. Asha, J.), 2024 SCC OnLine Mad 13769 
Muthu Mayathevar v. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 25394 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775364


 - 40 - 

© EBC Publishing Pvt Ltd 

Muthukumar v. Tamil Nadu Hindu Religious & Charitable Endowment Department, (K. Kumaresh 
Babu, J.), 2025 SCC OnLine Mad 25355 

N. Balu v. Revenue Divisional Officer, (P. Velmurugan, J.), 2024 SCC OnLine Mad 13721 
N. Durai v. TamilNadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25312 
N. Ganeshkumar v. State, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25207 
N. Sampath v. Collector, (P.T. Asha, J.), 2024 SCC OnLine Mad 13764 
N. Sivaraj v. Saraswathi, (P.T. Asha, J.), 2025 SCC OnLine Mad 25255 
N. Venkatachalam v. Collector, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25319 
N.K. Paneerselvam v. S. Azeemunissa Begum, (T.V. Thamilselvi, J.), 2025 SCC OnLine Mad 25149 
N.R. Babu Chandran v. Hindu Religious & Charitable Endowment Board, (V. Lakshminarayanan, 

J.), 2025 SCC OnLine Mad 25431 
Nangathur Village Panchayat v. Collector, (M. Sundar and K. Rajasekar, JJ.), 2024 SCC OnLine 

Mad 13746 
Natarajan v. Govindammal, (V. Lakshminarayanan, J.), 2024 SCC OnLine Mad 13677 
National Insurance Co. Ltd. v. Vaam Industries, (S. Srimathy, J.), 2025 SCC OnLine Mad 25167 
O. Shakeela v. Biju Thomas, (T.V. Thamilselvi, J.), 2025 SCC OnLine Mad 25146 
O.M.S. Hasan Magdhoom Aalim Sahib v. Chief Educational Officer, (R. Vijayakumar, J.), 2025 

SCC OnLine Mad 25356 
OPG Power Generation (P) Ltd. v. CIT, (C. Saravanan, J.), 2025 SCC OnLine Mad 15653 
P. Alagumani v. State of T.N., (P. Dhanabal, J.), 2025 SCC OnLine Mad 25193 
P. Balaji Deepak v. Revenue Divisional Officer, (P.T. Asha, J.), 2024 SCC OnLine Mad 13767 
P. Bhuvaraghan v. Collector, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25402 
P. Chellappan v. State of T.N., (R.N. Manjula, J.), 2025 SCC OnLine Mad 25323 
P. Chinnapappa v. TANGEDCO, (N. Mala, J.), 2025 SCC OnLine Mad 25444 
P. Ganesan v. District Registrar, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25331 
P. Gunasekaran v. State, (Vivek Kumar Singh, J.), 2024 SCC OnLine Mad 13718 
P. Maya Krishna Moorthy v. Principal Secretary/Commissioner of Commercial Taxes, (M. 

Jothiraman, J.), 2025 SCC OnLine Mad 25499 
P. Nagarajan v. A. Venkatachalam, (R. Vijayakumar, J.), 2024 SCC OnLine Mad 13691 
P. Padmanaban v. State of T.N., (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine Mad 

25285 
P. Palanisamy v. Collector, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25375 
P. Rajagiri v. Collector, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 25351 
P. Raju v. Srinivasan, (P. Velmurugan, J.), 2025 SCC OnLine Mad 25185 
P. Raju v. Srinivasan, (P. Velmurugan, J.), 2025 SCC OnLine Mad 25186 
P. Raju v. Srinivasan, (P. Velmurugan, J.), 2025 SCC OnLine Mad 25187 
P. Renuka v. TNEB, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 25416 
P. Saleem v. Commissioner of Municipal Administrationalur, (C.V. Karthikeyan, J.), 2024 SCC 

OnLine Mad 13761 
P. Saravanakumar v. Chief Manager, (K.R. Shriram, C.J. and Sunder Mohan, J.), 2025 SCC OnLine 

Mad 25145 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775353


 - 41 - 

© EBC Publishing Pvt Ltd 

P. Saravanan v. Tourism, Culture & Religious Endowments Department, (V. Lakshminarayanan, 
J.), 2025 SCC OnLine Mad 25505 

P. Selvam v. Commissioner, (M.S. Ramesh and Dr. A.D. Maria Clete, JJ.), 2025 SCC OnLine Mad 
25494 

P. Subramanian v. Management of TamilNadu STC (Kumbakonam) Ltd., (R. Vijayakumar, J.), 2025 
SCC OnLine Mad 25298 

P. Subramanian v. Tamil Nadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 
25310 

P. Vinoth Kumar v. Collector, (P.T. Asha, J.), 2024 SCC OnLine Mad 13763 
P.K. Guruprasad, (G. Jayachandran, J.), 2024 SCC OnLine Mad 13689 
P.S. Apparels (India) v. Annapurni Hariharan, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 

25202 
P.S. Ponnuswamy v. TANGEDCO, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 25450 
P.V. Dharmalingam v. District Registrar Office, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 

25382 
Pachaiamman Enterprises v. Assistant Commissioner (ST), (G.R. Swaminathan, J.), 2025 SCC 

OnLine Mad 25483 
Palani v. Priya, (V. Lakshminarayanan, J.), 2024 SCC OnLine Mad 13678 
Palanisamy v. State of T.N., (P. Dhanabal, J.), 2025 SCC OnLine Mad 25204 
Poongavanam v. Palaniammal, (R.N. Manjula, J.), 2024 SCC OnLine Mad 13695 
Poothathurai Sree Kandan Sastha Koil Seava Sangam v. Collector, (S. Srimathy, J.), 2025 SCC 

OnLine Mad 25290 
Prabhu Herbert Samuel v. R. Rajammal, (P.T. Asha, J.), 2025 SCC OnLine Mad 25251 
Prabhu v. Deputy Superintendent of Police, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 25225 
Pradeep Kumar v. V. Selvi, (G.K. ILanthiraiyan, J.), 2025 SCC OnLine Mad 25218 
Pradeepkumar v. Sub-Registrar Vedasandur, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25386 
Prakash v. State of T.N., (P. Dhanabal, J.), 2025 SCC OnLine Mad 25205 
Pratheeban v. P. Kalpana, (P.T. Asha, J.), 2025 SCC OnLine Mad 25253 
Pratheep Kumar v. CTO, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 25352 
Prathyenkira v. State, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25212 
Princy Udhaya v. Secretary to the Government of Tamil Nadu, Electricity Department, (Vivek 

Kumar Singh, J.), 2025 SCC OnLine Mad 25332 
Pudukotai Agro. Engg. Service Coop. Centre Ltd. v. Assistant Provident Fund Commissioner, 

(Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 25333 
R. Chandran v. Salem City Municipal Corpn., (J. Sathya Narayana Prasad, J.), 2024 SCC OnLine 

Mad 13741 
R. Krishnan v. TamilNadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25300 
R. Mahalakshmi v. State of T.N., (M. Sundar and K. Rajasekar, JJ.), 2024 SCC OnLine Mad 13744 
R. Manivel v. District Revenue Officer, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25421 
R. Nachimuthu v. Arulmigu Lakshminarayanaswamy, (V. Lakshminarayanan, J.), 2024 SCC OnLine 

Mad 13676 
R. Pandian v. K.S. Ravindran, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 25172 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775276


 - 42 - 

© EBC Publishing Pvt Ltd 

R. Panneerselvam v. District Registrar, (P.T. Asha, J.), 2024 SCC OnLine Mad 13766 
R. Poornachandran v. Regional Passport Officer [RPO], (V. Lakshminarayanan, J.), 2025 SCC 

OnLine Mad 25428 
R. Rama Rao v. Storm Water Drain Department, (V. Lakshminarayanan, J.), 2025 SCC OnLine 

Mad 25502 
R. Rama Rao v. Storm Water Drain Department, (V. Lakshminarayanan, J.), 2025 SCC OnLine 

Mad 25503 
R. Ramanujam v. Revenue Divisional Officer, (N. Mala, J.), 2025 SCC OnLine Mad 25344 
R. Sakratees v. Tamil Nadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 

25308 
R. Senthamarai v. Government of Puducherry, (P.T. Asha, J.), 2024 SCC OnLine Mad 13738 
R. Thangamani v. Collector, (M. Sundar and K. Govindarajan Thilakavadi, JJ.), 2025 SCC OnLine 

Mad 25455 
R. Thangavelu v. Director of School Education, (R. Subramanian and G. Arul Murugan, JJ.), 2025 

SCC OnLine Mad 25283 
R.K. Selvam v. Union of India, (S.M. Subramaniam and M. Jothiraman, JJ.), 2024 SCC OnLine Mad 

13717 
R.M. Nagarajan v. Gandhigram Rural Institute, (S. Srimathy, J.), 2025 SCC OnLine Mad 25359 
R.M. Saravanan v. Commissioner, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25473 
Radhama v. Home Secretary Home Department (Prison) Secretariat, (M.S. Ramesh and N. Senthil 

Kumar, JJ.), 2025 SCC OnLine Mad 25419 
Rajagopal v. Krishnan, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25169 
Rajalakshmi v. State, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 25434 
Rajamani v. State, (R. Sakthivel, J.), 2025 SCC OnLine Mad 25243 
Rajesh v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 25248 
Rajmohan v. Divisional Engineer Office of the Divisional Engineer, (G.K. Ilanthiraiyan, J.), 2025 

SCC OnLine Mad 25381 
Ramakrishnan v. Muthusamy, (P.T. Asha, J.), 2025 SCC OnLine Mad 25261 
Ramakrishnan v. Tahsildar Veppanthattai Taluk Office, (V. Lakshminarayanan, J.), 2025 SCC 

OnLine Mad 25475 
Ramasubramaniam v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25220 
Ramesh v. State of T.N., (P. Dhanabal, J.), 2025 SCC OnLine Mad 25196 
Ravichandran Prithvirathnam v. CTO, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 25484 
Rekibul Islam v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 25223 
Reliance General Insurance Co. Ltd. v. Ponnualagu, (G. Jayachandran and R. Poornima, JJ.), 2025 

SCC OnLine Mad 25153 
Research Foundation for the State University of New York v. Controller of Patents, (Abdul 

Quddhose, J.), 2024 SCC OnLine Mad 13670 
Robert Selvaraj v. District Superintendent of Police, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25217 
Roshan Babu v. Deputy Superintendent Of Police, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 

25188 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775279


 - 43 - 

© EBC Publishing Pvt Ltd 

RVS Constructions v. Superintending Engineer, Storm Water Drain Department, (V. 
Lakshminarayanan, J.), 2025 SCC OnLine Mad 25507 

S. Arumugam v. Tamilnadu STC (Kovai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25321 
S. Avanthikaa v. S. Dhandapani, (A.A. Nakkiran, J.), 2025 SCC OnLine Mad 25274 
S. Babu v. Director of Municipal Administration, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 

25358 
S. Babulal v. Sulochana, (G. Ilangovan, J.), 2025 SCC OnLine Mad 25270 
S. Balakrishnan v. State of T.N., (V. Bhavani Subbaroyan, J.), 2025 SCC OnLine Mad 25442 
S. Balasubramanian v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 25221 
S. Chelladurai v. Deputy Superintendent of Police, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 

25393 
S. Deivaraj v. M. Nisha, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 25200 
S. Devika v. Sub Registrar, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25366 
S. Dhanasekaran v. District Superintendent of Police, (P. Dhanabal, J.), 2025 SCC OnLine Mad 

25216 
S. Dinesh Siva Sankar v. Taluk Supply Officer, (R. Vijaya Kumar, J.), 2025 SCC OnLine Mad 25166 
S. Gurusamy v. Secretary, Department of Agriculture, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 

25317 
S. Hepsibha v. State of T.N., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25162 
S. Lourdusamy v. Nil, (G. Jayachandran, J.), 2024 SCC OnLine Mad 13690 
S. Mahendran v. Office of the Regional Officer, Employee's Provident Fund Organisation, (M. 

Dhandapani, J.), 2025 SCC OnLine Mad 25452 
S. Manju Sree v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25241 
S. Maria Xavier v. State of T.N., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25390 
S. Murugan v. TANGEDCO, (Vivek Kumar Singh, J.), 2025 SCC OnLine Mad 25360 
S. Natarajan v. S. Ramakrishnan, (P. Velmurugan, J.), 2025 SCC OnLine Mad 25249 
S. Palani v. TamilNadu STC (Tirunelveli) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25316 
S. Palaniyappan v. State, (P. Velmurugan, J.), 2024 SCC OnLine Mad 13720 
S. Panchavarnam v. TamilNadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 

25311 
S. Parvathy, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 25267 
S. Ponnambalam v. TASMAC Ltd., (S. Srimathy, J.), 2025 SCC OnLine Mad 25357 
S. Prakash v. K. Ravichandran, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 25150 
S. Premanand v. V. Muthu, (M. Jothiraman, J.), 2025 SCC OnLine Mad 25152 
S. Rajendran v. Revenue Divisional Officer, (P.T. Asha, J.), 2024 SCC OnLine Mad 13747 
S. Sathappan v. Tamil Nadu STC, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 25363 
S. Selvamani v. Puliyammal, (K. Govindarajan Thilakavadi, J.), 2024 SCC OnLine Mad 13675 
S. Shanthi v. Kosalraman, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25233 
S. Subramani v. Labour Welfare Officer, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 

25362 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775205


 - 44 - 

© EBC Publishing Pvt Ltd 

S. Subramanian v. TamilNadu STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 
25313 

S. Sukumaran v. Tahsildar, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine Mad 
25284 

S. Sundaram v. Tamil Nadu STC (Tirunelveli) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 
25306 

S. Thinakaran v. Managing Director, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25297 
S. Vanniyaraj v. Additional Chief Secretary, (M.S. Ramesh and A.D. Maria Clete, JJ.), 2025 SCC 

OnLine Mad 25491 
S. Venkatesh Babu v. T.M. Thomas, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 25147 
S. Vijayasurendhar v. Commissioner, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25418 
S. Vinayaga Moorthi v. Tamil Nadu STC (Madurai) Ltd., (B. Pugalendhi, J.), 2025 SCC OnLine Mad 

25497 
S. Vinitha v. Directorate of Technical Education, (N. Mala, J.), 2025 SCC OnLine Mad 25446 
S.A. Swarnalatha v. E. Sivakami, (V. Lakshminarayanan, J.), 2024 SCC OnLine Mad 13681 
S.G. Madheswaran v. Collector, (M. Sundar and K. Rajasekar, JJ.), 2024 SCC OnLine Mad 13734 
S.G. Murugesan v. P. Rajaram, (P.T. Asha, J.), 2025 SCC OnLine Mad 25252 
S.K. Subramani v. Tamil Nadu Housing Board, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 

25330 
S.R. Dayalan v. Chairperson, (J. Sathya Narayana Prasad, J.), 2024 SCC OnLine Mad 13748 
Sabarinath v. Koothayee, (P.T. Asha, J.), 2025 SCC OnLine Mad 25256 
Sagunthala v. Superintending Engineer, (S. Srimathy, J.), 2025 SCC OnLine Mad 25289 
Samuel Issac v. Tamil Nadu Electricity Board, (S.S. Sundar and C. Saravanan, JJ.), 2025 SCC 

OnLine Mad 25466 
Santhi v. State, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC OnLine Mad 25469 
Sarangapani v. Assistant Director, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine 

Mad 25408 
Saroja v. Vadipatti Sub Registrar Office, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25377 
Sathyavanimuthu v. Home Secretary Home Department (Prison) Secretariat, (M.S. Ramesh and N. 

Senthilkumar, JJ.), 2025 SCC OnLine Mad 25425 
Savithiri Mallaiyan v. Principal Secretary to Government Revenue & Disaster Management 

Department Government of Tamil Nadu, (P.T. Asha, J.), 2024 SCC OnLine Mad 13730 
Seeman v. State, (P. Velmurugan, J.), 2025 SCC OnLine Mad 25250 
Seeni Prinul Khan v. Regional Passport Officer, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 

25373 
Semmalai v. Periyasami, (P.T. Asha, J.), 2025 SCC OnLine Mad 25263 
Services Assn. of Seventh Day Adventists v. Assessment Unit, (Krishnan Ramasamy, J.), 2025 SCC 

OnLine Mad 25405 
Shabistha Begum v. Superintendent Engineer TANGEDCO, (D. Bharatha Chakravarthy, J.), 2025 

SCC OnLine Mad 25447 
Shaitha Begum v. Greater Corpn. of Chennai, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 

25399 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775303


 - 45 - 

© EBC Publishing Pvt Ltd 

Shanmugasundaram v. Revenue Divisional Officer, (N. Mala, J.), 2025 SCC OnLine Mad 25338 
Shanthi Selvi v. Collector, (M. Jothiraman, J.), 2025 SCC OnLine Mad 25500 
Shanthi v. Hindu Religious & Charitable Endowments Department, (V. Lakshminarayanan, J.), 

2025 SCC OnLine Mad 25414 
Sheeladevi v. Krishnamoorthy, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25168 
Shibu K. v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25231 
Shree Wall Stickers v. Assistant Commissioner (ST), (G.R. Swaminathan, J.), 2025 SCC OnLine 

Mad 25424 
Shree Wall Stickers v. CTO, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 25422 
Shree Wall Stickers v. CTO, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 25423 
Siddhartha Corpn. (P) Ltd. v. Assistant Commissioner of ST, (G.R. Swaminathan, J.), 2025 SCC 

OnLine Mad 25327 
Sikkandar Batcha v. Collector, (N. Mala, J.), 2025 SCC OnLine Mad 25342 
Sivaramakrishnan N. v. Tamil Nadu Arasu Cable TV Corpn. Ltd., (G.K. Ilanthiraiyan, J.), 2025 SCC 

OnLine Mad 25389 
Someswaran v. Mohd. Hanifa, (N. Sathish Kumar, J.), 2024 SCC OnLine Mad 13686 
Southern Petrochemical Industries Corpn. Ltd. v. State of Tamilnadu, (K. Murali Shankar, J.), 2025 

SCC OnLine Mad 25246 
Sridhar v. Banupriya, (P. Velmurugan, J.), 2025 SCC OnLine Mad 25184 
Srinivasan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25237 
State of T.N. v. S. Matheswaran, (R. Suresh Kumar and C. Saravanan, JJ.), 2024 SCC OnLine Mad 

13759 
Sudha v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 25468 
Sukumara Pillai v. State of T.N., (P. Dhanabal, J.), 2025 SCC OnLine Mad 25211 
Sulaiha Beevi v. Visalakshi, (G. Ilangovan, J.), 2025 SCC OnLine Mad 25272 
Sun T.N. Security Management Services (P) Ltd. v. Commr. of GST & Central Excise, (C. Saravanan, 

J.), 2025 SCC OnLine Mad 15646 
Sundar v. Collector, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25293 
Suneetha v. K. Pramod, (V. Lakshminarayanan, J.), 2024 SCC OnLine Mad 13679 
Surya Prakash Rao v. Union of India, (R. Subramanian and C. Kumarappan, JJ.), 2024 SCC OnLine 

Mad 13753 
Syed Abdul Azeem v. State, (P. Velmurugan, J.), 2025 SCC OnLine Mad 25183 
T. Kodeeswaran v. Jeyalakshmi, (P.T. Asha, J.), 2025 SCC OnLine Mad 25257 
T. Malathi v. State of T.N., (M. Jothiraman, J.), 2025 SCC OnLine Mad 25384 
T. Porkodi v. CCT, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 25143 
T. Ragunathan v. S. Shrinath, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25219 
T. Subbulakshmi v. Collector, (M. Sundar and K. Govindarajan Thilakavadi, JJ.), 2025 SCC OnLine 

Mad 25451 
T. Velpandi Kurumans v. Collector, (M.S. Ramesh and A.D. Maria Clete, JJ.), 2025 SCC OnLine 

Mad 25492 
T.G. Krishnasamy v. A. Ravichandran, (P.T. Asha, J.), 2025 SCC OnLine Mad 25165 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775093


 - 46 - 

© EBC Publishing Pvt Ltd 

T.S. Sankar v. Vice Chancellor, (R.N. Manjula, J.), 2025 SCC OnLine Mad 25277 
Tamil Nadu Electricity Board v. State of T.N., (D. Bharatha Chakravarthy, J.), 2024 SCC OnLine 

Mad 13724 
Tamil Nadu Electricity Board v. State of T.N., (M. Dhandapani, J.), 2025 SCC OnLine Mad 25441 
Tamil Nadu STC v. Labour Court, (M. Dhandapani, J.), 2025 SCC OnLine Mad 25440 
Thangaraj v. Collector, (M. Sundar and K. Rajasekar, JJ.), 2024 SCC OnLine Mad 13737 
Thangathai v. Tahsildar, (N. Mala, J.), 2025 SCC OnLine Mad 25343 
Thanigaivel v. Collector, (C.V. Karthikeyan, J.), 2024 SCC OnLine Mad 13729 
Thilagavathi v. Regional Passport Officer, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 

25472 
Thimmi v. Municipal Administration & Water Supply Department, (Shamim Ahmed, J.), 2025 SCC 

OnLine Mad 25495 
Tmt. K. Sangeetha v. Greater Corpn. of Chennai Ribbon Building, (V. Lakshminarayanan, J.), 2025 

SCC OnLine Mad 25401 
Tmt. Periyammal v. Ramalingam, (R.N. Manjula, J.), 2024 SCC OnLine Mad 13693 
Tribology India Ltd. v. Assistant Provident Fund Commissioner, (M. Dhandapani, J.), 2025 SCC 

OnLine Mad 25438 
Tvl Kaasni Impex v. Assistant Commissioner, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 

25470 
Tvl. G.G. Misser & Co. v. State Tax Officer, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 25417 
TVL. Kandasami Balasubramaniam v. Appellate Deputy Commissioner (S.T.), (G.R. Swaminathan, 

J.), 2025 SCC OnLine Mad 25485 
Tvl. Manikandan-SKR Agency v. Appellate Deputy Commissioner (ST), (G.R. Swaminathan, J.), 

2025 SCC OnLine Mad 25325 
Tvl. Manikandan-SKR Agency v. Appellate Deputy Commissioner (ST), (G.R. Swaminathan, J.), 

2025 SCC OnLine Mad 25326 
Tvl. Muthu Packaging Works v. Thirumullaivoyal Assessment Circle, (Mohammed Shaffiq, J.), 2024 

SCC OnLine Mad 13754 
Tvl. Ponnian Jaya Singh v. Commr., (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 15645 
Tvl. S. Saravanan Ratna Offset Printers v. State Tax Officer - 2, (G.R. Swaminathan, J.), 2025 SCC 

OnLine Mad 15650 
Tvl. Saravana Projects & Co. v. Commr., (C. Saravanan, J.), 2025 SCC OnLine Mad 15651 
Tvl. Sri Mahasakthi Textiles v. Assistant Commissioner (ST), (G.R. Swaminathan, J.), 2025 SCC 

OnLine Mad 25328 
Tvl. Sri Vigneshwara Trading v. Commr., (C. Saravanan, J.), 2025 SCC OnLine Mad 15655 
Tvl. Thiruvasagam Advertising Agency v. Commissioner of CGST & Central Excise, (Vivek Kumar 

Singh, J.), 2025 SCC OnLine Mad 15403 
Tvl. Vajravelu Dhandapani v. Udumalpet (South) Assessment Circle, (Mohammed Shaffiq, J.), 2024 

SCC OnLine Mad 13712 
Tvl. Viswanathan Amarnath v. Deputy State Tax Officer (ST), (Krishnan Ramasamy, J.), 2025 SCC 

OnLine Mad 25449 
Uma v. Karuna, (A.D. Jagadish Chandira, J.), 2025 SCC OnLine Mad 25174 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775098


 - 47 - 

© EBC Publishing Pvt Ltd 

Union of India v. N. Rethinambal, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 25151 
Union of India v. Suboth Kumar Singh, (S.S. Sundar and C. Saravanan, JJ.), 2025 SCC OnLine Mad 

25465 
Uthariamshyla v. Regional Accounts Officer (Audit), (Battu Devanand, J.), 2025 SCC OnLine Mad 

25385 
V. Balakrishnan v. Management of Hallmark Industries, (D. Bharatha Chakravarthy, J.), 2024 SCC 

OnLine Mad 13756 
V. Balakrishnan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25232 
V. Deepan v. M. Priya, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25215 
V. Ezhumalai v. Commissioner, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25471 
V. Ganesan v. State of T.N., (P. Dhanabal, J.), 2025 SCC OnLine Mad 25198 
V. Govindharaj v. Revenue Divisional Officer, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 

25429 
V. Hari Kumar v. Bala Subramanian, (K.K. Ramakrishnan, J.), 2025 SCC OnLine Mad 25182 
V. Jayakumar v. Secretary Pachaiyappas Trust, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 

25173 
V. John v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 25190 
V. Kamaraj v. Collectorate Office, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 25498 
V. Kavitha v. S. Sivan Seppiyar, (K. Murali Shankar, J.), 2024 SCC OnLine Mad 13699 
V. Lallitha v. Metropolitan Transport Corpn. Ltd., (S. Sounthar, J.), 2025 SCC OnLine Mad 25179 
V. Madheswaran v. G. Arul, (P.T. Asha, J.), 2025 SCC OnLine Mad 25264 
V. Murugan v. State, (P. Dhanabal, J.), 2025 SCC OnLine Mad 25210 
V. Nagaraj Kannan v. Chief Educational Officer, (S. Srimathy, J.), 2025 SCC OnLine Mad 25269 
V. Paramasivam v. Sub Registrar Thiruverumbur Sub Registrar Office, (G.K. Ilanthiraiyan, J.), 2025 

SCC OnLine Mad 25383 
V. Periasamy v. Chairman, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 25142 
V. Renuka Devi v. Commissioner, (S.S. Sundar and P. Dhanabal, JJ.), 2024 SCC OnLine Mad 13758 
V. Sarojammal v. Divisional Engineer Highways, (V. Lakshminarayanan, J.), 2025 SCC OnLine 

Mad 25477 
V. Vijayalakshmi v. State of Tamilnadu, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25488 
V. Wilson v. W. Nandhini, (V. Lakshminarayanan, J.), 2024 SCC OnLine Mad 13682 
V.A. Ravishankar v. Commissioner of Police, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 25236 
V.S. Babu v. Additional Chief Secretary, (S.S. Sundar and P. Dhanabal, JJ.), 2024 SCC OnLine Mad 

13757 
V.S. Kandaswamy v. G. Venugopal, (R.N. Manjula, J.), 2024 SCC OnLine Mad 13694 
Vaithilingam v. T.N. STC, (J. Sathya Narayana Prasad, J.), 2024 SCC OnLine Mad 13736 
Varadharaja Swamy Sannidhi v. Collector, (S. Sounthar, J.), 2024 SCC OnLine Mad 13701 
Veerasanjeevi v. Kalavathi, (K. Murali Shankar, J.), 2024 SCC OnLine Mad 13698 
Vengo Enterprises v. Superintendent, (Goods & Service Tax), (Mohammed Shaffiq, J.), 2024 SCC 

OnLine Mad 13702 
Venkatachalam v. Appichigounder, (V. Lakshminarayanan, J.), 2024 SCC OnLine Mad 13680 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774910


 - 48 - 

© EBC Publishing Pvt Ltd 

Vidhya Sivasailanathan v. Bharathiya Nabhikiya Vidyut Nigam Ltd. (BHAVINI), (V. Bhavani 
Subbaroyan, J.), 2025 SCC OnLine Mad 25478 

Vijayalakshmi Products v. Govt. of Tamilnadu, (S. Sounthar, J.), 2024 SCC OnLine Mad 13745 
Vinothini v. Union of India, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 25420 
Vishnu Priya v. Deputy Superintendent of Police, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 

25229 
Vishnu Sneha v. Sree Daksha Property Developers (India) (P) Ltd., (N. Sathish Kumar, J.), 2025 

SCC OnLine Mad 25148 
Viswanathan v. Inspector General Of Registration, (P.T. Asha, J.), 2024 SCC OnLine Mad 13727 
VME Infrastructure (P) Ltd. v. CIT, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 25324 
Vrundavan Ceramics v. Chrompet, Tambaram, Chengalpattu, Tamil Nadu, (Mohammed Shaffiq, J.), 

2024 SCC OnLine Mad 13707 
Vsj City Properties v. Collector, (M.S. Ramesh and A.D. Maria Clete, JJ.), 2025 SCC OnLine Mad 

25489 
Zakir Hussain v. Regional Passport Officer, Regional Passport Office, (V. Lakshminarayanan, J.), 

2025 SCC OnLine Mad 25506 
Zeez Pharmaceuticals (P) Ltd. v. Assistant Commissioner (STO), (Krishnan Ramasamy, J.), 2025 

SCC OnLine Mad 25454 
  
Madhya Pradesh High Court   [84] 

Aarti Tomar v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 24388 
Aditya Vajpayee v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 24420 
Agrawal Soya Extracts (P) Ltd. v. Union of India, (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 

2025 SCC OnLine MP 9979 
Anil Bhati v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24401 
Anil Nayak v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 24369 
Anita v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24408 
Ankush v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 24390 
Arvind Kumar Singh v. Madhya Kshetra Vidyut Vitran Co. Ltd., (Pavan Kumar Dwivedi, J.), 2026 

SCC OnLine MP 24436 
Arvind v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24411 
Asha Rathore v. Gulshan Bamra, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 24366 
Ashok v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24399 
Badri Singh v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24403 
Bahadur K. Marfatia Trust v. Harikrishna Shivhare, (Ashish Shroti, J.), 2026 SCC OnLine MP 

24372 
Bhumia Construction Co. v. State of M.P., (Anand Pathak and Pushpendra Yadav, JJ.), 2025 SCC 

OnLine MP 9977 
Chandan Singh Verma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 24431 
Chiku v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24392 
Dangibai v. Mohan, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 24375 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774701


 - 49 - 

© EBC Publishing Pvt Ltd 

Deepak Singh v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 24432 
Dev Singh v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24402 
Dharmendra v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 24413 
Dilkhushkol v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 24389 
Gajendra Malviya v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 24430 
Gopal Singh Chouhan v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 24370 
Govind Patel v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 24386 
Haridas Meshram v. State of M.P., (Vivek Rusia, Acting C.J. and Pradeep Mittal, J.), 2026 SCC 

OnLine MP 24418 
Harish Goyal v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 24434 
Harsh Bus Service v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 24428 
Idieal Multi Media Network (P) Ltd. v. Cmyk Printech Ltd., (Vivek Jain, J.), 2026 SCC OnLine MP 

24365 
Jagdish Chandra Sharma v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 24438 
Jaikishan v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 24406 
Jakir Hussain v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24444 
Kailash Singh Parastey v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 24387 
Kamal Singh Dewada v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 24427 
Krish Khatik v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 24381 
Kusum v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 24384 
Lalitabai v. Devishankar, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 24377 
Lokendra Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 24374 
Lokesh v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24400 
Mahesh Chandra Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 

24442 
Mallukewat v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 24385 
Mamta Uikay v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 24393 
Mamta v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24404 
Mohd. Abid Khan v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 24394 
Mukesh Kushwah v. State of M.P., (Milind Ramesh Phadke and Pushpendra Yadav, JJ.), 2026 SCC 

OnLine MP 24426 
Mularam v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 24368 
N.R. Fibres v. Commr., (Atul Sreedharan and Pradeep Mittal, JJ.), 2025 SCC OnLine MP 9978 
Nandram v. Gangaram, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 24376 
Narendra Singh v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 24435 
Nilesh Khandelwal v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 24445 
Nisha Namdev v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 24371 
Oriental Insurance Co. Ltd. v. Leela Bai, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 24378 
Pankaj Raja v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 24398 
Paresh v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24409 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774735


 - 50 - 

© EBC Publishing Pvt Ltd 

Punjalal Dabar v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24405 
Rahul Dhurve v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 24391 
Rajeev Dahiya v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 24412 
Rajesh Damor v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 24424 
Rajesh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 24379 
Rajesh v. Sureshchandra, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 24417 
Rambharosa Jatav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 24441 
Ramdayal Suman v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 24433 
Ramesh Kanesh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 24395 
Ramkali v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 24443 
Ramla Mujalda v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24380 
Revabai v. Sarva Sadharan, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 24416 
Ruchi Mishra v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 24439 
Sameer v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24396 
Sanjeev Raghuvanshi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 24421 
Santosh Kumar Verma v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24440 
Sarika Agrawal v. Rajendra Agrawal, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 24415 
Sarwat Jahan Begam v. State of M.P., (Vivek Jain, J.), 2026 SCC OnLine MP 24373 
Saurabh Raghuwanshi v. State of M.P., (Milind Ramesh Phadke and Pushpendra Yadav, JJ.), 2026 

SCC OnLine MP 24367 
Setin v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 24407 
Sheetal Prasad Vishwakarma v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 24422 
Suresh Kumar Meena v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24425 
Suresh Kumar Namdeo v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 24423 
Suresh Kumar Rawal v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 24429 
Teekaram v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 24397 
Tejas Sapre v. Kotak Mahindra Bank Ltd., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 24437 
Vijay Kumar Sahu v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 24383 
Vivek Tiwari v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24419 
Vivek v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 24414 
Wasim v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 24410 
Yuvraj Ahir War v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 24382 

  
Orissa High Court   [6] 

Aruni Stone Crusher v. Superintendent (CGST), (Harish Tandon, C.J. and M.S. Raman, J.), 2025 SCC 
OnLine Ori 5040 

D.K. Engineering & Construction v. CCT & GST, (Harish Tandon, C.J. and M.S. Raman, J.), 2025 
SCC OnLine Ori 5042 

Ferro Alloys Corpn. Ltd. v. Labour Court, (Biswanath Rath and M.S. Sahoo, JJ.), 2023 SCC OnLine 
Ori 7175 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774777


 - 51 - 

© EBC Publishing Pvt Ltd 

OLA Fleet Technologies (P) Ltd. v. State of Odisha, (Harish Tandon, C.J. and M.S. Raman, J.), 2025 
SCC OnLine Ori 5043 

Rajkishor Pati v. Union of India, (Harish Tandon, C.J. and Murahari Sri Raman, J.), 2025 SCC 
OnLine Ori 5039 

Swastik Marketing v. CCT & GST, (Harish Tandon, C.J. and M.S. Raman, J.), 2025 SCC OnLine Ori 
5041 

  
Patna High Court   [1] 

Suresh Singla v. Union of India, (Chandra Shekhar Jha, J.), 2025 SCC OnLine Pat 3918 
  
Punjab and Haryana High Court   [4] 

Aniket Verma v. Senior Intelligence Officer, (Sumeet Goel, J.), 2025 SCC OnLine P&H 19045 
Arvind Fashion Ltd. v. State of Haryana, (Lisa Gill and Meenakshi I. Mehta, JJ.), 2025 SCC OnLine 

P&H 19046 
Jatinder Kumar v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 19044 
Jiahua Declration & Design Engineering India (P) Ltd. v. Union of India, (Lisa Gill and Meenakshi 

I. Mehta, JJ.), 2025 SCC OnLine P&H 19043 
  
Rajasthan High Court   [2] 

Bharat Garg v. CIT, (Dr Pushpendra Singh Bhati and Anuroop Singhi, JJ.), 2025 SCC OnLine Raj 
6846 

Lalu Ram Dangi v. Madan Lal Singhvi, (Sandeep Shah, J.), 2025 SCC OnLine Raj 6830 
  
Telangana High Court   [7] 

A.S. Met Corpn. (P) Ltd. v. Commr., (Aparesh Kumar Singh, C.J. and G.M. Mohiuddin, J.), 2025 SCC 
OnLine TS 2315 

Manikanta Enterprises v. State Tax Officer, (Aparesh Kumar Singh, C.J. and G.M. Mohiuddin, J.), 
2025 SCC OnLine TS 2311 

Open Text Corpn. India (P) Ltd. v. CIT, (Aparesh Kumar Singh, C.J. and G.M. Mohiuddin, J.), 2025 
SCC OnLine TS 2309 

Padmaja Gas Agencies v. Commr., (Aparesh Kumar Singh, C.J. and G.M. Mohiuddin, J.), 2025 SCC 
OnLine TS 2313 

Shankarampet Projects (P) Ltd. v. Appellate Joint Commr. of State Tax, (Aparesh Kumar Singh, C.J. 
and G.M. Mohiuddin, J.), 2025 SCC OnLine TS 2308 

Synergy Foods & Beverages v. State Tax Officer, (Aparesh Kumar Singh, C.J. and G.M. Mohiuddin, 
J.), 2025 SCC OnLine TS 2314 

Venkatesh Fibre Corpn. v. State of Telangana, (Aparesh Kumar Singh, C.J. and G.M. Mohiuddin, J.), 
2025 SCC OnLine TS 2310 

  
Tripura High Court   [5] 

Bijali Das Roy v. Ratan Sarkar, (M.S. Ramachandra Rao, C.J.), 2026 SCC OnLine Tri 284 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773570


 - 52 - 

© EBC Publishing Pvt Ltd 

Dipankar Bhowmik v. Bhabananda Bhowmik, (M.S. Ramachandra Rao, C.J.), 2026 SCC OnLine Tri 
285 

Kailashahar Municipal Council v. Jyotsna Sabdakar, (M.S. Ramachandra Rao, C.J.), 2026 SCC 
OnLine Tri 283 

Sailesh Paul v. Ranjit Paul, (M.S. Ramachandra Rao, C.J.), 2026 SCC OnLine Tri 282 
Sanjoy Sutradhar v. State of Tripura, (S. Datta Purkayastha, J.), 2026 SCC OnLine Tri 281 

  
Uttaranchal High Court   [64] 

Ajeet Kumar v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 2037 
Amandeep Kamboj v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2026 SCC OnLine Utt 1965 
Amit Kumar v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 2022 
Anil Singh v. Department of Education, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 2019 
Anurag Garg v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1983 
Ashok Rekhi v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 2029 
Bachi Ram v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1981 
Bachi Singh v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 2038 
Chandra Ballabh Dimri v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 

2024 
Dashrath v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 2041 
Deepak Kumar v. DM, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 2020 
Deepak Panwar v. Joint Magistrate, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 1985 
Deepender Mehra v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 2040 
Dinesh Chandra Kapruwan v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 

1995 
Disha Hospitality (P) Ltd. v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine 

Utt 1984 
Farman v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 2018 
Gaurav Joshi v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2026 SCC OnLine Utt 1969 
Gurdev Singh v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 1987 
Gurubaksh Singh v. State of Uttarakhand, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.), 

2026 SCC OnLine Utt 1989 
Himani Pant v. Bhavesh Pandey, (Subhash Upadhyay, J.), 2026 SCC OnLine Utt 1972 
Janaki Kaur v. Union of India, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 2032 
Jaspal Singh Khatri v. Union of India, (Manoj Kumar Tiwari and Pankaj Purohit, JJ.), 2026 SCC 

OnLine Utt 1994 
Jasveer Kumar v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2026 SCC OnLine Utt 1966 
Jeevesh Singh v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1982 
Julfkar v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 1986 
Kamal Kumar v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 2039 
Kartar Singh v. Resham Singh, (Rakesh Thapliyal, J.), 2026 SCC OnLine Utt 1980 
Kehkasha Bi v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 2031 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774804


 - 53 - 

© EBC Publishing Pvt Ltd 

Kiran Pal Singh v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 1975 
Kusum Rawat v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 1996 
Manju v. State of Uttarakhand, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.), 2026 SCC 

OnLine Utt 2036 
Manoj Kumar Agarwal v. Commr. of SGST, (G. Narendar, C.J. and Subhash Upadhyay, J.), 2025 

SCC OnLine Utt 4605 
Matbar Singh Negi v. Union of India, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 2021 
Midas Infratech (P) Ltd. v. Nagar Nigam Haridwar, (Manoj Kumar Tiwari and Pankaj Purohit, JJ.), 

2026 SCC OnLine Utt 1963 
Mohd. Alam v. Commissioner, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.), 2026 SCC 

OnLine Utt 1990 
Mohit v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 2017 
Mohit v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2026 SCC OnLine Utt 1964 
NS Gangharia v. Union of India, (Pankaj Purohit and Manoj Kumar Tiwari, JJ.), 2026 SCC OnLine 

Utt 1993 
Ntop Infosec (P) Ltd. v. Nagar Nigam Haridwar, (Manoj Kumar Tiwari and Pankaj Purohit, JJ.), 

2026 SCC OnLine Utt 1962 
Pinnacle Residency Apartments Owners Assn. v. DM, [], (Manoj Kumar Tiwari, J.), 2026 SCC 

OnLine Utt 1992 
Pinnacle Residency Apartments Owners Assn. v. Vice Chairman, (Manoj Kumar Tiwari, J.), 2026 

SCC OnLine Utt 1988 
Poddar Ispat (P) Ltd. v. Commr., (G. Narendar, C.J. and Subhash Upadhyay, J.), 2025 SCC OnLine 

Utt 4606 
Pooja Arya v. Chandra Prakash Arya, (Subhash Upadhyay, J.), 2026 SCC OnLine Utt 1973 
Pramila Devi v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2026 SCC OnLine Utt 1971 
Raghunath Singh v. State of Uttarakhand, (Ravindra Maithani and Siddhartha Sah, JJ.), 2026 SCC 

OnLine Utt 1974 
Rakesh Chandra Dimri v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 

2025 
Rameshwari Devi v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 2030 
Rehri Patri Kamjor v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 2034 
Sadhu Ram v. Gurukula Kangri, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 2026 
Saurabh Kumar v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 1976 
Shakir Mohammad Ali v. Malika Saheen, (Manoj Kumar Tiwari and Pankaj Purohit, JJ.), 2026 SCC 

OnLine Utt 1961 
Shardul Negi v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1978 
Shekhar Agrawal v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2026 SCC OnLine Utt 1970 
Shilini Verma v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 1968 
Sonu Gola v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 2035 
Sumaiyya v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1991 
Sunil Kumar Aggarwal v. Uttarakhand Real Estate Regulatory Authority, (Manoj Kumar Tiwari, J.), 

2026 SCC OnLine Utt 2027 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774800


 - 54 - 

© EBC Publishing Pvt Ltd 

Sunil Kumar Aggarwal v. Uttarakhand Real Estate Regulatory Authority, (Manoj Kumar Tiwari, J.), 
2026 SCC OnLine Utt 2028 

Suri Engineers v. Commr., (G. Narendar, C.J. and Subhash Upadhyay, J.), 2025 SCC OnLine Utt 
4604 

Tafseer Ahmad Saifi v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 1977 
Tarendra Prasad Dimri v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 

2023 
Vijendra Kumar v. State of Uttarakhand, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.), 

2026 SCC OnLine Utt 1979 
Virender Kumar Jain v. Union of India, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 2033 
Zaheer Ahmad v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 1967 

  
Income Tax Appellate Tribunal   [412] 

A Sirkar Co. Jewellers (P) Ltd. v. CIT, (Rajesh Kumar, A.M. and Pradip Kumar Choubey, J.M.), 2025 
SCC OnLine ITAT 23356 

AA522 Kunnathur Velampalayam Primary Agricultural Coop. Credit Society Ltd. v. CIT, (Aby T. 
Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine ITAT 23422 

Aalidhra Texspin Engineers v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC 
OnLine ITAT 23524 

Abdulbhai Ahmadbhai Sherasiya v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 
2025 SCC OnLine ITAT 23508 

Abhijit Uttamrao Deshmukh v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025 SCC OnLine 
ITAT 23348 

Abubakar Mohammedsab Qureshi v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025 SCC 
OnLine ITAT 23218 

Aditya Shankar Choudhari v. CIT, (Manish Borad, A.M. and Viswanethra Ravi, J.M.), 2025 SCC 
OnLine ITAT 23455 

Agrani Buildestate v. CIT, (Sandeep Gosain, Member (Judicial) and Rathod Kamlesh Jayantbhai, 
(Accountant Member)), 2023 SCC OnLine ITAT 7998 

Agroha Ornaments v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 
SCC OnLine ITAT 23275 

Ajit Deepak Gupte v. CIT, (Waseem Ahmed, A.M. and Keshav Dubey, J.M.), 2025 SCC OnLine 
ITAT 23215 

Akhil Agarwal v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 
OnLine ITAT 23369 

Alok Kumar Choudhuri v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Rakesh Mishra, 
(Accountant Member)), 2026 SCC OnLine ITAT 13697 

Ambika Tradelink (P) Ltd. v. CIT, (Rajesh Kumar, A.M. and Pradip Kumar Choubey, J.M.), 2025 
SCC OnLine ITAT 23489 

Amit Dhanomal Haryani v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025 SCC OnLine 
ITAT 23328 

Amit Kumar Shah v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC OnLine 
ITAT 23243 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772200


 - 55 - 

© EBC Publishing Pvt Ltd 

Amit Kumar Vijay v. CIT, (Rathod Kamlesh Jayantbhai, A.M. and Narinder Kumar, J.M.), 2025 SCC 
OnLine ITAT 23230 

Amit Kumar Vijay v. CIT, (Rathod Kamlesh Jayantbhai, A.M. and Narinder Kumar, J.M.), 2025 SCC 
OnLine ITAT 23231 

Amit Panchamia v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Rakesh Mishra, (Accountant 
Member)), 2026 SCC OnLine ITAT 13695 

Amrita Pandey v. CIT, (R.K Panda, (Vice President) and Partha Sarathi Chaudhury, Member 
(Judicial)), 2026 SCC OnLine ITAT 13700 

Analog Devices India (P) Ltd. v. CIT, (Laxmi Prasad Sahu, A.M. and Keshav Dubey, J.M.), 2025 
SCC OnLine ITAT 23363 

Anantapur District Coop. Staff Coop. Society Ltd. v. CIT, (K. Narasimha Chary, J.M. and 
Madhusudan Sawdia, A.M.), 2025 SCC OnLine ITAT 23222 

Anil Kumar Bhalla v. CIT, (Sudhanshu Srivastava, J.M. and Anadee Nath Misshra, A.M.), 2025 SCC 
OnLine ITAT 23453 

Anjikapadath Salim Shajahan v. CIT, (Inturi Rama Rao, A.M. and Sandeep Singh Karhail, J.M.), 
2025 SCC OnLine ITAT 23515 

Anoop Kumar Gupta v. CIT, (M. Balaganesh, (Accountant Member) and Anubhav Sharma, Member 
(Judicial)), 2023 SCC OnLine ITAT 7999 

Anoosha Paruchuri v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 SCC OnLine 
ITAT 23308 

Aparna Anand Joshi v. CIT, (Manish Borad, (Accountant Member) and Vinay Bhamore, Member 
(Judicial)), 2026 SCC OnLine ITAT 13688 

Aradhna Aneja v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 
OnLine ITAT 23302 

Arumuga Sugars Ltd. v. CIT, (Aby T. Varkey, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 
OnLine ITAT 23340 

Arvind Charitable Trust v. CIT, (Inturi Rama Rao, A.M. and Soundararajan K, J.M.), 2025 SCC 
OnLine ITAT 23447 

Arya Infrahousing (P) Ltd. v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 
2025 SCC OnLine ITAT 23388 

Ashok Kumar Doshi v. CIT, (Dr. Mitha Lal Meena, (Accountant Member) and Sudhir Pareek, 
Member (Judicial)), 2026 SCC OnLine ITAT 13680 

Ashok Sales Co. (P) Ltd. v. CIT, (Sudhanshu Srivastava, J.M. and Anadee Nath Misshra, A.M.), 2025 
SCC OnLine ITAT 23386 

Ashwani Gupta v. CIT, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 SCC OnLine 
ITAT 23505 

Ashwin Kumar Kilambi Venkata v. CIT, (K. Narasimha Chary, J.M and Madhusudan Sawdia, A.M.), 
2025 SCC OnLine ITAT 23413 

Atul Kumar Bansal v. CIT, (Satbeer Singh Godara, J.M. and Avdhesh Kumar Mishra, A.M.), 2025 
SCC OnLine ITAT 23343 

Atul Shamji Bharani v. CIT, (Prashant Maharishi, (Accountant Member) and Sandeep Singh Karhail, 
Member (Judicial)), 2023 SCC OnLine ITAT 7997 

Ayyandurai Selvam v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine ITAT 
23337 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772294


 - 56 - 

© EBC Publishing Pvt Ltd 

Balaji Khajgi Teacher Coop. Credit Society Ltd. v. CIT, (Manish Borad, A.M.), 2025 SCC OnLine 
ITAT 23443 

Balaji Udyog v. CIT, (R.K. Panda, V.P. and Vinay Bhamore, J.M.), 2025 SCC OnLine ITAT 23320 
Bansidhar Baijnath Jalan Seva Trust v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Rakesh 

Mishra, (Accountant Member)), 2026 SCC OnLine ITAT 13699 
Barkha Dutt v. CIT, (Satbeer Singh Godara, J.M. and S. Rifaur Rahman, A.M.), 2025 SCC OnLine 

ITAT 23521 
Basera Builders Godhulipuram Vrindavan1315 v. CIT, (Satbeer Singh Godara, J.M. and Manoj 

Kumar Aggarwal, A.M.), 2025 SCC OnLine ITAT 23419 
Bedbani Das v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Rakesh Mishra, (Accountant 

Member)), 2026 SCC OnLine ITAT 13694 
Bethel Christian Fellowship Assn. v. CIT, (Waseem Ahmed, A.M. and Keshav Dubey, J.M.), 2025 

SCC OnLine ITAT 23414 
Bharat Ranchod v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC OnLine 

ITAT 23250 
Bharatbhai Jerambhai Goyani v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 

SCC OnLine ITAT 23264 
Bharath Eranna v. CIT, (Laxmi Prasad Sahu, A.M. and Keshav Dubey, J.M.), 2025 SCC OnLine 

ITAT 23325 
Bhaskar Bhattacharyya v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey, 

Member (Judicial)), 2026 SCC OnLine ITAT 13667 
Bhaskar Sasikumar v. CIT, (Inturi Rama Rao, A.M. and Soundararajan K, J.M.), 2025 SCC OnLine 

ITAT 23492 
Bhasuram Resorts (P) Ltd. v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 23288 
Bhawana Agarwal v. NFAC, (Satbeer Singh Godara, J.M. and M. Balaganesh, A.M.), 2025 SCC 

OnLine ITAT 23358 
Bhimashankar SSK Ltd. v. CIT, (R.K. Panda, V.P. and Vinay Bhamore, J.M.), 2025 SCC OnLine 

ITAT 21670 
Bioplus Life Sciences (P) Ltd. v. CIT, (Laxmi Prasad Sahu, A.M. and Soundararajan K, J.M.), 2025 

SCC OnLine ITAT 23392 
Bipin Babu Agarwal v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 

SCC OnLine ITAT 23314 
Bostik India (P) Ltd. v. CIT, (Prashant Maharishi, (Vice President) and Keshav Dubey, Member 

(Judicial)), 2026 SCC OnLine ITAT 13666 
C.P. Prabakaran v. CIT, (George George K, V.P. and Jagadish, A.M.), 2025 SCC OnLine ITAT 

23397 
Central Bank of India Employee s Coop. Credit Society Ltd. v. CIT, (Manish Borad, A.M. and S.S. 

Viswanethra Ravi, J.M.), 2025 SCC OnLine ITAT 23456 
Chelladurai Nadar Velsamy v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine 

ITAT 23395 
Chintaman Gangaram Thakare v. CIT, (Dr. Manish Borad, (Accountant Member) and Pavan Kumar 

Gadale, Member (Judicial)), 2026 SCC OnLine ITAT 13641 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774836


 - 57 - 

© EBC Publishing Pvt Ltd 

Cholamandalam MS General- Insurance Co. Ltd. v. CIT, (Aby T. Varkey, J.M. and Manoj Kumar 
Aggarwal, A.M.), 2025 SCC OnLine ITAT 23237 

CIT v. 7 Star Dreams, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC OnLine ITAT 
23239 

CIT v. Amrut Nana Chaudhari, (Manish Borad, A.M. and S.S. Viswanethra Ravi, J.M.), 2025 SCC 
OnLine ITAT 23450 

CIT v. Basant Infracon (P) Ltd., (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 
2025 SCC OnLine ITAT 23266 

CIT v. Bipin Babu Agarwal, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 
SCC OnLine ITAT 23331 

CIT v. BYD India (P) Ltd., (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant 
Member)), 2026 SCC OnLine ITAT 13638 

CIT v. Chinnasamy Ramachandran, (George George K., (Vice President) and Padmavathy S., 
(Accountant Member)), 2026 SCC OnLine ITAT 13657 

CIT v. Chirag Jitendra Shah, (Sanjay Garg, Member (Judicial) and Narendra Prasad Sinha, 
(Accountant Member)), 2026 SCC OnLine ITAT 13628 

CIT v. Dharminder Kumar, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 
OnLine ITAT 23214 

CIT v. Elan India (P) Ltd., (Mahavir Singh, V.P. and Manish Agarwal, A.M.), 2025 SCC OnLine 
ITAT 23434 

CIT v. Gaurav Vasant Khandelwal, (V. Durga Rao, J.M. and K.M. Roy, A.M.), 2025 SCC OnLine 
ITAT 23440 

CIT v. Glaxosmithkline Asia (P) Ltd., (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 
SCC OnLine ITAT 23461 

CIT v. Gold Cause Constructions (P) Ltd., (Anubhav Sharma, J.M. and Amitabh Shukla, A.M.), 2025 
SCC OnLine ITAT 23293 

CIT v. GPL Housing (P) Ltd., (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 
SCC OnLine ITAT 23276 

CIT v. Gujarat Fluorochemicals Ltd., (Annapurna Gupta, A.M. and T.R. Senthil Kumar, J.M.), 2025 
SCC OnLine ITAT 23349 

CIT v. Gujarat State Electricity Corpn. Ltd., (Annapurna Gupta, A.M. and T.R. Senthil Kumar, J.M.), 
2025 SCC OnLine ITAT 23202 

CIT v. Harjeet Singh Sahni, (M. Balaganesh, A.M. and Anubhav Sharma, J.M.), 2025 SCC OnLine 
ITAT 23262 

CIT v. Harjeet Singh Sahni, (M. Balaganesh, A.M. and Anubhav Sharma, J.M.), 2025 SCC OnLine 
ITAT 23263 

CIT v. Hemanth Kantamneni, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 SCC 
OnLine ITAT 23251 

CIT v. Himalia Prime Assets (P) Ltd., (Inturi Rama Rao, A.M. and Sandeep Singh Karhail, J.M.), 
2025 SCC OnLine ITAT 23477 

CIT v. Intzar, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC OnLine 
ITAT 23451 

CIT v. Jaiprakash Pravinchandra Shroff, (R.K. Panda, V.P. and Vinay Bhamore, J.M.), 2025 SCC 
OnLine ITAT 23387 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772344


 - 58 - 

© EBC Publishing Pvt Ltd 

CIT v. Kamini Finance & Investment Co. Ltd., (Rajesh Kumar, (Accountant Member) and Pradip 
Kumar Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 13676 

CIT v. Kanpur Development Authority, (Shamim Yahya, A.M. and Sudhir Kumar, J.M.), 2025 SCC 
OnLine ITAT 23346 

CIT v. Kudu Industries Ltd., (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 
OnLine ITAT 23213 

CIT v. M Nalin & Co, (B.R. Baskaran, A.M. and Anikesh Banerjee, J.M.), 2025 SCC OnLine ITAT 
23479 

CIT v. Maninder Singh, (Satbeer Singh Godara, J.M. and S. Rifaur Rahman, A.M.), 2025 SCC 
OnLine ITAT 23522 

CIT v. Marigold Apparel Industries (P) Ltd., (Ravish Sood, Member (Judicial) and Madhusudan 
Sawdia, (Accountant Member)), 2026 SCC OnLine ITAT 13639 

CIT v. National contracting Co. Ltd., (George George K, V.P. and Jagadish, A.M.), 2025 SCC 
OnLine ITAT 23510 

CIT v. NBC Agri International (P) Ltd., (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, 
A.M.), 2025 SCC OnLine ITAT 23238 

CIT v. Ocean Sparkle Ltd., (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 SCC OnLine 
ITAT 23205 

CIT v. P.A. Time Industries, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 
OnLine ITAT 23520 

CIT v. Panel Commerce (P) ltd., (Rajesh Kumar, A.M. and Sonjoy Sarma, J.M.), 2025 SCC OnLine 
ITAT 23245 

CIT v. Parth Multitrade (P) Ltd., (R.K. Panda, V.P. and Vinay Bhamore, J.M.), 2025 SCC OnLine 
ITAT 23273 

CIT v. PCJ Finvest (P) Ltd., (Rajesh Kumar, A.M. and Sonjoy Sarma, J.M.), 2025 SCC OnLine ITAT 
23249 

CIT v. Piyush Fulchand Shah, (BRR Kumar, V.P. and Suchitra Kamble, J.M.), 2025 SCC OnLine 
ITAT 23210 

CIT v. Prabhu Infradevelooers (P) Ltd., (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, 
A.M.), 2025 SCC OnLine ITAT 23248 

CIT v. Pratap Engineering Works, (Dr. Mitha Lal Meena, (Accountant Member) and Sudhir Pareek, 
Member (Judicial)), 2026 SCC OnLine ITAT 13683 

CIT v. Rajan Kumar, (Satbeer Singh Godara, J.M. and Annapurna Gupta, A.M.), 2025 SCC OnLine 
ITAT 23270 

CIT v. Rajaram Ramswarup Jaju, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC 
OnLine ITAT 23385 

CIT v. Rajendra Rasiklal Shah, (Manish Borad, A.M. and Astha Chandra, J.M.), 2025 SCC OnLine 
ITAT 23204 

CIT v. Rohini Minerals (P) Ltd., (Manjunatha G., A.M. and K. Narasimha Chary, J.M.), 2025 SCC 
OnLine ITAT 23523 

CIT v. Sanjay Jain, (Anubhav Sharma, Member (Judicial) and Amitabh Shukla, (Accountant 
Member)), 2026 SCC OnLine ITAT 13703 

CIT v. Sanjay Suganchand Kasliwal, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC 
OnLine ITAT 23271 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772228


 - 59 - 

© EBC Publishing Pvt Ltd 

CIT v. Satish Kumar Agarwal, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia, 
(Accountant Member)), 2026 SCC OnLine ITAT 13630 

CIT v. Shilpi Agarwal, (Kul Bharat, V.P. and Anadee Nath Misshra, A.M.), 2025 SCC OnLine ITAT 
23342 

CIT v. Simola Tiles LLP, (Dr. Arjun Lal Saini, (Accountant Member) and Dr. Dinesh Mohan Sinha, 
Member (Judicial)), 2026 SCC OnLine ITAT 13654 

CIT v. Sri Venkata Satya Durva Devi Multipurpose Coop. Society Ltd., (K. Narasimha Chary, J.M. 
and Balakrishnan S., A.M.), 2025 SCC OnLine ITAT 23460 

CIT v. SSV Gate Society, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 SCC OnLine 
ITAT 23232 

CIT v. Sunetra Ajit Pawar, (Amit Shukla, Member (Judicial) and Makarand Vasant Mahadeokar, 
(Accountant Member)), 2026 SCC OnLine ITAT 13664 

CIT v. Vikram Dalichand Bhandari, (Waseem Ahmed, A.M. and Keshav Dubey, J.M.), 2025 SCC 
OnLine ITAT 23289 

CK Cotspin (P) Ltd. v. CIT, (Manish Borad, (Accountant Member) and Paresh M. Joshi, Member 
(Judicial)), 2026 SCC OnLine ITAT 13687 

Coesia India (P) Ltd. v. Assessment Unit, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC 
OnLine ITAT 23354 

Comoro Technologies (P) Ltd. v. CIT, (Satbeer Singh Godara, J.M. and Manish Agarwal, A.M.), 2025 
SCC OnLine ITAT 23334 

Cultivator Research Foundation v. CIT, (Dr. Mitha Lal Meena, (Accountant Member) and Sudhir 
Pareek, Member (Judicial)), 2026 SCC OnLine ITAT 13674 

Daeha Plastic Compound India (P) Ltd. v. CIT, (K. Narasimha Chary, J.M. and Madhusudan Sawdia, 
A.M.), 2025 SCC OnLine ITAT 23507 

Daxeshkumar Chimanbhai Patel v. CIT, (BRR Kumar, V.P. and Suchitra Kamble, J.M.), 2025 SCC 
OnLine ITAT 23208 

Debraj Shome v. CIT, (BR Baskaran, A.M. and Narender Kumar Choudhry, J.M.), 2025 SCC OnLine 
ITAT 23379 

Dedakadi Seva Sahkari Mandali Ltd. v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 
2025 SCC OnLine ITAT 23517 

Deepak Doubdiyal v. CIT, (Satbeer Singh Godara, J.M. and M. Balaganesh, A.M.), 2025 SCC OnLine 
ITAT 23219 

Devendra Kumar Jain v. CIT, (Satbeer Singh Godara, J.M. and M. Balaganesh, A.M.), 2025 SCC 
OnLine ITAT 23404 

Dharti Motors (P) Ltd. v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 2025 SCC 
OnLine ITAT 23483 

Dhirendra Singh v. CIT, (Subhash Malguria, J.M. and Nikhil Choudhary, A.M.), 2025 SCC OnLine 
ITAT 23268 

Dinesh T.V. Electronics v. CIT, (Mahavir Singh, V.P. and Manish Agarwal, A.M.), 2025 SCC OnLine 
ITAT 23493 

DineshbhaiMohanbhaiDangariya v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 
2025 SCC OnLine ITAT 23424 

DM Sons Metal (P) Ltd. v. CIT, (B.R. Baskaran, A.M. and Anikesh Banerjee, J.M.), 2025 SCC 
OnLine ITAT 23490 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772447


 - 60 - 

© EBC Publishing Pvt Ltd 

Dodhia Chem Tex (P) Ltd. v. CIT, (B.R. Baskaran, A.M. and Anikesh Banerjee, J.M.), 2025 SCC 
OnLine ITAT 23491 

Drasmith Chandrasekharan v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 23259 
Drillcon (Raj) (P) Ltd. v. CIT, (Dr. Mitha Lal Meena, (Accountant Member) and Sudhir Pareek, 

Member (Judicial)), 2026 SCC OnLine ITAT 13679 
Eadar Jayaprakash Narayana v. CIT, (Waseem Ahmed, A.M. and Prakash Chand Yadav, J.M.), 2025 

SCC OnLine ITAT 23350 
Eaton Technologies (P) Ltd. v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025 SCC OnLine 

ITAT 23224 
Eramalloor Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M. and Sandeep Singh Karhail, 

J.M.), 2025 SCC OnLine ITAT 23500 
Erbe Medical India (P) Ltd. v. CIT, (Manu Kumar Giri, J.M. and Jagadish, A.M.), 2025 SCC OnLine 

ITAT 23305 
Faurecia Automotive Seating India (P) Ltd. v. CIT, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 

2025 SCC OnLine ITAT 23389 
Five Force Security Solutions (P) Ltd. v. CIT, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, 

A.M.), 2025 SCC OnLine ITAT 23504 
Flakt Woods (Luxembourg) S.A.R.L 1A Rue Thomas Edison v. CIT, (Aby T. Varkey, J.M. and 

Jagadish, A.M.), 2025 SCC OnLine ITAT 23435 
Franciscan Sisters of St. Joseph Society v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC 

OnLine ITAT 23425 
G. Malliga v. CIT, (Aby T. Varkey, J.M. and Amitabh Shukla, A.M.), 2025 SCC OnLine ITAT 23488 
Gajanan Cotspin v. CIT, (V. Durga Rao, J.M.), 2025 SCC OnLine ITAT 23269 
Gaje Singh Rathore v. CIT, (Dr. Mitha Lal Meena, (Accountant Member) and Sudhir Pareek, 

Member (Judicial)), 2026 SCC OnLine ITAT 13655 
Gallagher Services Center LLP v. CIT, (Dipak P. Ripote, A.M. and Vinay Bhamore, J.M.), 2025 SCC 

OnLine ITAT 21745 
Ganapati Devasthan Trust v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025 SCC OnLine 

ITAT 23420 
Ganesh Urban Coop. Credit Society Ltd. v. CIT, (Manish Borad, A.M. and S.S. Viswanethra Ravi, 

J.M.), 2025 SCC OnLine ITAT 23452 
Ganesh V. Yesurke v. Vaidya Retalities, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 2025 

SCC OnLine ITAT 23514 
Gate of Hope Charitable Trust v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine 

ITAT 23283 
Genpact India Holdings v. CIT, (Satbeer Singh Godara, J.M. and S. Rifaur Rahman, A.M.), 2025 SCC 

OnLine ITAT 23323 
Ghanshyambhai Samjibhai Vansjaliya v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 

2025 SCC OnLine ITAT 23516 
Ghiyasuddin v. CIT, (K. Narasimha Chary, J.M. and Madhusudan Sawdia, A.M.), 2025 SCC OnLine 

ITAT 23221 
Gondela Rajyalakshmi v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia, 

(Accountant Member)), 2026 SCC OnLine ITAT 13631 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774826


 - 61 - 

© EBC Publishing Pvt Ltd 

Gopal Ji Mishra v. CIT, (Sudhanshu Srivastava, J.M.), 2025 SCC OnLine ITAT 23463 
Gunavantraya Nandikur v. CIT, (Waseem Ahmed, A.M. and Keshav Dubey, J.M.), 2025 SCC OnLine 

ITAT 23380 
Gurdev Singh v. CIT, (M. Balaganesh, (Accountant Member) and Udayan Das Gupta, Member 

(Judicial)), 2026 SCC OnLine ITAT 13637 
Hareshbhai Arjundas Gurbani v. Aaykar Bhawan, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, 

J.M.), 2025 SCC OnLine ITAT 23472 
Harish Gupta v. CIT, (Mahavir Singh, V.P. and Manish Agarwal, A.M.), 2025 SCC OnLine ITAT 

23226 
Harkiran Commar v. CIT, (Satbeer Singh Godara, J.M. and Manish Agarwal, A.M.), 2025 SCC 

OnLine ITAT 23300 
Hasmukh Bhogilal Shah v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC 

OnLine ITAT 23260 
Heaven Associate v. CIT, (Annapurna Gupta, A.M. and T.R. Senthil Kumar, J.M.), 2025 SCC OnLine 

ITAT 23351 
Hedgewar Nagari v. CIT, (Astha Chandra, J.M. and Dipak P. Ripote, A.M.), 2025 SCC OnLine ITAT 

23383 
Hemlata Jain v. CIT, (B.M. Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC OnLine ITAT 23470 
Him Hydro Joint Venture Sungal Tea Estate v. CIT, (Rajpal Yadav, V.P. and Manoj Kumar 

Aggarwal, A.M.), 2025 SCC OnLine ITAT 23316 
Himanshu Chhabra v. CIT, (Annapurna Gupta, A.M. and Sunil Kumar Singh, J.M.), 2025 SCC 

OnLine ITAT 23352 
Hinjewadi Cultural Assn. v. CIT, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC OnLine 

ITAT 23430 
Home of Love v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 23322 
Hotel Sivapriya v. CIT, (George George K., (Vice President) and Padmavathy S., (Accountant 

Member)), 2026 SCC OnLine ITAT 13656 
HSBC Electronic Data Processing India (P) Ltd. v. CIT, (Vijay Pal Rao, V.P. and Manjunatha G., 

A.M.), 2025 SCC OnLine ITAT 23339 
Husn Bano Rais Ahmed Khan v. CIT, (Narender Kumar Choudhry, J.M. and Prabhash Shankar, 

A.M.), 2025 SCC OnLine ITAT 23332 
IMC of Govt. Industrial Training Institute Jath v. T.N. STC, (Manish Borad, A.M. and Vinay 

Bhamore, J.M.), 2025 SCC OnLine ITAT 23318 
Imsofer Manufacturing India (P) Ltd. v. CIT, (R.K. Panda, V.P. and Vinay Bhamore, J.M.), 2025 SCC 

OnLine ITAT 23258 
Inayathulla v. CIT, (Waseem Ahmed, (Accountant Member) and Sandeep Singh Karhail, Member 

(Judicial)), 2026 SCC OnLine ITAT 13626 
Indian Social Service v. CIT, (K. Narasimha Chary, J.M. and Madhusudan Sawdia, A.M.), 2025 SCC 

OnLine ITAT 23257 
Indumati HP Gas Gramin Vitrak v. CIT, (R.K. Panda, V.P. and Vinay Bhamore, J.M.), 2025 SCC 

OnLine ITAT 23279 
Infor (India) (P) Ltd. v. CIT, (K. Narasimha Chary, J.M. and Madhusudan Sawdia, A.M.), 2025 SCC 

OnLine ITAT 23497 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772454


 - 62 - 

© EBC Publishing Pvt Ltd 

Innovative Environmental Technologies (P) Ltd. v. CIT, (Manish Borad, A.M. and S.S. Viswanethra 
Ravi, J.M.), 2025 SCC OnLine ITAT 23464 

ITSPMM Sevakanchi Sahakari Patasanstha Marydit v. CIT, (Manish Borad, A.M.), 2025 SCC 
OnLine ITAT 23365 

Jahnvi Educational Trust v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 
2025 SCC OnLine ITAT 23297 

Jasbir Singh v. CIT, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 SCC OnLine 
ITAT 23304 

Jasmine Shah Srivastava v. CIT, (Laxmi Prasad Sahu, A.M. and Keshav Dubey, J.M.), 2025 SCC 
OnLine ITAT 23474 

Jayanti Bahuuddeshiya Sanstha v. CIT, (Dr. Manish Borad, (Accountant Member) and Pavan Kumar 
Gadale, Member (Judicial)), 2026 SCC OnLine ITAT 13640 

Jaypalsinh Ratubha Jadeja v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 2025 SCC 
OnLine ITAT 23485 

Jignesh Rameshbhai Viramgami v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 2025 
SCC OnLine ITAT 23409 

Jivaram Magaji Chaoudhary v. CIT, (R.K. Panda, V.P. and Vinay Bhamore, J.M.), 2025 SCC OnLine 
ITAT 23292 

JPP Alumni Foundation v. CIT, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC OnLine 
ITAT 23299 

Jyotveer Singh Khorana v. CIT, (M. Balaganesh, (Accountant Member) and Udayan Das Gupta, 
Member (Judicial)), 2026 SCC OnLine ITAT 13633 

Kai Digambarrao Padvi Tribal Govt. v. CIT, (Manish Borad, A.M.), 2025 SCC OnLine ITAT 23374 
Kakarama Halli Chnksanaweegowda Shantham Chandu v. CIT, (Laxmi Prasad Sahu, A.M.), 2025 

SCC OnLine ITAT 23400 
Kalindi Jayendra Ranpara v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 2025 SCC 

OnLine ITAT 23235 
Kamakshi Diamonds (P) Ltd. v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC 

OnLine ITAT 23502 
Kamakshi Diamonds (P) Ltd. v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC 

OnLine ITAT 23526 
Kanagapandian Rajesh Kannan v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine 

ITAT 23361 
Karnataka Cashew Development Corpn. Ltd. v. CIT, (Laxmi Prasad Sahu, A.M. and Keshav Dubey, 

J.M.), 2025 SCC OnLine ITAT 23287 
Kashiram Gajanand Charitable Trust v. CIT, (BRR Kumar, V.P. and Suchitra Kamble, J.M.), 2025 

SCC OnLine ITAT 23367 
Keshav Singh Rana v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 

SCC OnLine ITAT 23341 
Keshava Smaraka Trust v. CIT, (Waseem Ahmed, A.M. and Keshav Dubey, J.M.), 2025 SCC OnLine 

ITAT 23373 
KhakhrechiPanrapole KhakhrechiTaluko Maliya v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan 

Sinha, J.M.), 2025 SCC OnLine ITAT 23506 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772463


 - 63 - 

© EBC Publishing Pvt Ltd 

Kiran Agarwal v. CIT, (George Mathan, J.M. and Rakesh Mishra, A.M.), 2025 SCC OnLine ITAT 
23495 

Kirti Dhirajlal Tanna v. CIT, (Pawan Singh, Member (Judicial) and Khettra Mohan Roy, 
(Accountant Member)), 2026 SCC OnLine ITAT 13668 

Kohli Brothers v. CIT, (Madhumita Roy, J.M.), 2025 SCC OnLine ITAT 23527 
Kolavalloor Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 

23241 
Kolhapur Zilla Krishi Karmachari Sahakari Sanstha Maryadit v. CIT, (R.K. Panda, V.P. and Astha 

Chandra, J.M.), 2025 SCC OnLine ITAT 23362 
Konathala Rajendra Prasad v. CIT, (K. Narasimha Chary, J.M. and Balakrishnan S., A.M.), 2025 

SCC OnLine ITAT 23441 
Koteswara Rao Malleboyina v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 SCC 

OnLine ITAT 23405 
Kothari Bipin Milan v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 SCC OnLine 

ITAT 23286 
Krishna Construction Co. v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 2025 SCC 

OnLine ITAT 23471 
Krishnankutty Ramesh v. CIT, (Aby T. Varkey, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 

OnLine ITAT 23333 
Kumar v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine ITAT 23421 
Kumbare Enterprises v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025 SCC OnLine ITAT 

23372 
Kuppaswamy Murthy v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey, Member 

(Judicial)), 2026 SCC OnLine ITAT 13670 
Kuppusamy Barathan v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine ITAT 

23432 
L & T Thales Technology Services (P) Ltd. v. CIT, (SS Viswanethra Ravi, J.M. and Jagadish, A.M.), 

2025 SCC OnLine ITAT 23223 
Lakhwinder Singh v. CIT, (M. Balaganesh, (Accountant Member) and Udayan Dasgupta, Member 

(Judicial)), 2026 SCC OnLine ITAT 13685 
Lakshmi Finance v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 SCC OnLine 

ITAT 23236 
Laxmi Shankari Pat v. CIT, (V. Durgarao, J.M. and K.M. Roy, A.M.), 2025 SCC OnLine ITAT 23459 
Laxmikant Biyani v. CIT, (S. Seethalakshmi, J.M. and Rathod Kamlesh Jayantbhai, A.M.), 2025 SCC 

OnLine ITAT 23324 
Little Scholar Prathmik Vidhyalaya Shiksha Samiti v. CIT, (M. Balaganesh, A.M. and Satbeer Singh 

Godara, J.M.), 2025 SCC OnLine ITAT 23212 
Lucky Jewellery v. CIT, (Anikesh Banerjee, Member (Judicial) and Bijayananda Pruseth, 

(Accountant Member)), 2026 SCC OnLine ITAT 13643 
M.P. Road Development Corpn. Ltd. v. CIT, (B.M. Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 

SCC OnLine ITAT 23462 
Madhav Chetna v. CIT, (Mahavir Singh, V.P. and Manish Agarwal, A.M.), 2025 SCC OnLine ITAT 

23335 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772292


 - 64 - 

© EBC Publishing Pvt Ltd 

Mahanubhav Deena Bandhu Foundation v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan 
Sawdia, (Accountant Member)), 2026 SCC OnLine ITAT 13702 

Mahender Jakhar v. CIT, (Dr. Mitha Lal Meena, (Accountant Member) and Sudhir Pareek, Member 
(Judicial)), 2026 SCC OnLine ITAT 13678 

Mahindra World City Developers Ltd. v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC 
OnLine ITAT 23375 

Mahipal Reddy Molugu v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia, 
(Accountant Member)), 2026 SCC OnLine ITAT 13625 

Major Singh v. CIT, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 SCC OnLine 
ITAT 23284 

Malli Ram Charitable Trust v. CIT, (M. Balaganesh, (Accountant Member) and Udayan Das Gupta, 
Member (Judicial)), 2026 SCC OnLine ITAT 13634 

Mamala Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M. and Sandeep Singh Karhail, J.M.), 
2025 SCC OnLine ITAT 23496 

Mamasaheb Mohol Vidya Vikas Mandal v. CIT, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 
2025 SCC OnLine ITAT 23406 

Manjulaben Narashibhai Zalariya v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 
2025 SCC OnLine ITAT 23486 

Mantri Ganna Vikas Parishad v. CIT, (Sudhanshu Srivastava, J.M.), 2025 SCC OnLine ITAT 23475 
Manu Sharma v. CIT, (M. Balaganesh, (Accountant Member) and Udayan Dasgupta, Member 

(Judicial)), 2026 SCC OnLine ITAT 13646 
Marigowda Manjappa v. CIT, (Waseem Ahmed, A.M. and Prakash Chand Yadav, J.M.), 2025 SCC 

OnLine ITAT 23315 
Maruthi Vidyanikethan v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 SCC 

OnLine ITAT 23291 
Medinnova Systems (P) Ltd. v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC 

OnLine ITAT 23234 
Meena Lalit Jain v. CIT, (Pawan Singh, Member (Judicial) and Makarand Vasant Mahadeokar, 

(Accountant Member)), 2026 SCC OnLine ITAT 13677 
Meera Gautam v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 

OnLine ITAT 23403 
Megacity Inn v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey, Member 

(Judicial)), 2026 SCC OnLine ITAT 13689 
Merchant Assn. v. CIT, (Pavan Kumar Gadale, Member (Judicial) and Dr. Dipak P. Ripote, 

(Accountant Member)), 2026 SCC OnLine ITAT 13642 
MES Employees Coop. Credit Society Ltd. v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025 

SCC OnLine ITAT 23433 
Metha Devichand Suresh Kumar v. CIT, (Waseem Ahmed, A.M. and Keshav Dubey, J.M.), 2025 

SCC OnLine ITAT 23281 
Michael Arokia Rathan v. CIT, (George George K, V.P. and S.R. Raghunatha, A.M.), 2025 SCC 

OnLine ITAT 23446 
Mohd. Ismail Haji Sheikh Abdullah Reliable Tower v. CIT, (V. Durga Rao, J.M.), 2025 SCC OnLine 

ITAT 23411 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772368


 - 65 - 

© EBC Publishing Pvt Ltd 

Mohd. Rafique Mohammad Jalil Quality Tyre Services v. CIT, (V. Durga Rao, J.M.), 2025 SCC 
OnLine ITAT 23437 

Morbi Citizens credit Coop. society Ltd. v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, 
J.M.), 2025 SCC OnLine ITAT 23442 

Mulchand Sejmal Jain v. CIT, (Manjunatha G., (Accountant Member) and Ravish Sood, Member 
(Judicial)), 2026 SCC OnLine ITAT 13653 

Munim v. CIT, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 SCC OnLine ITAT 
23360 

N.J. Thomas & Co v. CIT, (Inturi Rama Rao, A.M. and Sandeep Singh Karhail, J.M.), 2025 SCC 
OnLine ITAT 23512 

Nalla Devender Reddy v. CIT, (K. Narasimha Chary, J.M. and Madhusudan Sawdia, A.M.), 2025 
SCC OnLine ITAT 23228 

Nanak Chand Associates v. CIT, (Anubhav Sharma, J.M. and Manish Agarwal, A.M.), 2025 SCC 
OnLine ITAT 23298 

Nandi Engineering Ltd. v. CIT, (Waseem Ahmed, A.M. and Keshav Dubey, J.M.), 2025 SCC OnLine 
ITAT 23394 

Nandkishor Mahadevbhai Koshti v. CIT, (BRR Kumar, V.P. and Suchitra Kamble, J.M.), 2025 SCC 
OnLine ITAT 23428 

Narasimhaiah Keshavamurthy v. CIT, (Waseem Ahmed, A.M. and Prakash Chand Yadav, J.M.), 2025 
SCC OnLine ITAT 23282 

Narayanappa Govindaraju v. CIT, (Laxmi Prasad Sahu, A.M.), 2025 SCC OnLine ITAT 23211 
Nasmuddin v. CIT, (M. Balaganesh, A.M. and Anubhav Sharma, J.M.), 2025 SCC OnLine ITAT 

23255 
Nav Apoorv Welfare Dharmik & Parmarthik Trust v. CIT, (B.M. Biyani, A.M. and Paresh M. Joshi, 

J.M.), 2025 SCC OnLine ITAT 23482 
Neelam Maheshwari v. CIT, (M. Balaganesh, A.M. and Anubhav Sharma, J.M.), 2025 SCC OnLine 

ITAT 23225 
Nephrology Society v. CIT, (V. Durga Rao, J.M. and K.M. Roy, A.M.), 2025 SCC OnLine ITAT 

23458 
Nihal Industries (P) Ltd. v. CIT, (Siddhartha Nautiyal, J.M. and Makarand V. Mahadeokar, A.M.), 

2025 SCC OnLine ITAT 23312 
Nileshkumar Ballubhai Patel v. CIT, (Sanjay Garg, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC 

OnLine ITAT 23209 
Nishit Maheshkumar Shah v. CIT, (BRR Kumar, V.P. and Suchitra Kamble, J.M.), 2025 SCC OnLine 

ITAT 23203 
Nitin Kumar Birla Kalani & Co. LLP v. CIT, (Dr. Mitha Lal Meena, (Accountant Member) and 

Sudhir Pareek, Member (Judicial)), 2026 SCC OnLine ITAT 13650 
Nongmeikapam Nando Singh v. CIT, (Duvvuru R.L. Reddy, (Vice President) (KZ) and Laxmi Prasad 

Sahu, (Accountant Member)), 2026 SCC OnLine ITAT 13669 
North India Wires Ltd. v. CIT, (Rajesh Kumar, A.M. and Sonjo Sarma, J.M.), 2025 SCC OnLine 

ITAT 23220 
Notified Area GSFC Sikkaunit Motikhavdi v. Assessment Unit, (Arjun Lal Saini, A.M. and Dinesh 

Mohan Sinha, J.M.), 2025 SCC OnLine ITAT 23468 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772425


 - 66 - 

© EBC Publishing Pvt Ltd 

Omguru Nirman (P) Ltd. v. CIT, (Satbeer Singh Godara, J.M. and M. Balaganesh, A.M.), 2025 SCC 
OnLine ITAT 23407 

Omshri Devprocon Ltd. v. CIT, (BRR Kumar, V.P. and Suchitra Kamble, J.M.), 2025 SCC OnLine 
ITAT 23267 

Oxford Siksha Samiti Bhopal v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, 
A.M.), 2025 SCC OnLine ITAT 23454 

P Three Construction Co. v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 2025 SCC 
OnLine ITAT 23519 

P. Suryanarayanan v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine ITAT 
23321 

P. Venkateswara Rao v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant 
Member)), 2026 SCC OnLine ITAT 13627 

Pachamuthu Sivakuma v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine ITAT 
23436 

Panineeya Sanskrit College Trust v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 
SCC OnLine ITAT 23285 

Pattasheryvalappil Mohd. Riyas v. CIT, (Inturi Rama Rao, A.M. and Sandeep Singh Karhail, J.M.), 
2025 SCC OnLine ITAT 23511 

Perfect Retreads (P) Ltd. v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 2025 SCC 
OnLine ITAT 23513 

PKP Hotels (P) Ltd. v. CIT, (Manu Kumar Giri, J.M. and S.R. Raghunatha, A.M.), 2025 SCC OnLine 
ITAT 23229 

Ponnaian Lazar v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine ITAT 23418 
Power Security Corpn. (P) Ltd. v. CIT, (Manu Kumar Giri, J.M. and Amitabh Shukla, A.M.), 2025 

SCC OnLine ITAT 23378 
Prafula Kamlesh Thakkar v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 2025 SCC 

OnLine ITAT 23498 
Prakash Metal Industries v. CIT, (Manish Borad, A.M.), 2025 SCC OnLine ITAT 23368 
Prakash Ramchandra Sawant v. CIT, (Manish Borad, A.M.), 2025 SCC OnLine ITAT 23381 
Prakash v. CIT, (Satbeer Singh Godara, J.M. and Amitabh Shukla, A.M.), 2025 SCC OnLine ITAT 

23412 
Prasad Prabhakar Khandke v. CIT, (Manish Borad, A.M. and S.S. Viswanethra Ravi, J.M.), 2025 

SCC OnLine ITAT 23457 
Pravat v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Rakesh Mishra, (Accountant Member)), 

2026 SCC OnLine ITAT 13644 
Pravin Babanrao Tambe v. CIT, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC OnLine 

ITAT 23481 
Premier Industrial Corpn. Ltd. v. CIT, (Amarjit Singh, A.M. and Rahul Chaudhary, J.M.), 2025 SCC 

OnLine ITAT 23528 
Prism Impex (P) Ltd. v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Rakesh Mishra, 

(Accountant Member)), 2026 SCC OnLine ITAT 13693 
Purnima Komalkant Sharma v. CIT, (BRR Kumar, V.P. and Suchitra Kamble, J.M.), 2025 SCC 

OnLine ITAT 23206 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772163


 - 67 - 

© EBC Publishing Pvt Ltd 

Quant Transactional Services (P) Ltd. v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant 
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 13686 

Radhe Lal v. CIT, (Sudhanshu Srivastava, J.M. and Anadee Nath Misshra, A.M.), 2025 SCC OnLine 
ITAT 23465 

Raghuvir International (P) Ltd. v. CIT, (Suchitra Kamble, J.M. and Makarand V. Mahadeokar, A.M.), 
2025 SCC OnLine ITAT 23254 

Rahul Grover v. CIT, (M. Balaganesh, (Accountant Member) and Udayan Dasgupta, Member 
(Judicial)), 2026 SCC OnLine ITAT 13647 

Rajagopal Govindaswami Kumar v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC 
OnLine ITAT 23371 

Rajagopal Govindaswami Kumar v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC 
OnLine ITAT 23398 

Rajender Kumar Legha v. CIT, (Dr. Mitha Lal Meena, (Accountant Member) and Sudhir Pareek, 
Member (Judicial)), 2026 SCC OnLine ITAT 13648 

Rajendra Mohanlal Shah v. CIT, (Sanjay Garg, J.M. and Makarand V. Mahadeokar, A.M.), 2025 SCC 
OnLine ITAT 23415 

Rajnaicker Subbalakshmi v. CIT, (Manu Kumar Giri, J.M. and Jagadish, A.M.), 2025 SCC OnLine 
ITAT 23306 

Rajni Chauhan v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 
OnLine ITAT 23319 

Rajya Rakhiv Police Bal Gat Kramank 6 Karmachari Sah. Patpedhi Ltd. v. CIT, (Manish Borad, 
A.M.), 2025 SCC OnLine ITAT 23233 

Rakt Sevadal Sansthan Sayla Jalore v. CIT, (Saktijit Dey, (Vice President) and Makarand Vasant 
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 13701 

Ramdas Pandharinath Kale (HUF) v. CIT, (R.K. Panda, V.P. and Vinay Bhamore, J.M.), 2025 SCC 
OnLine ITAT 23429 

Rameshbhai Devsibhai Patel v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC 
OnLine ITAT 23247 

Rampur Rural Coop. Bank Ltd. v. CIT, (Raj Pal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 
2025 SCC OnLine ITAT 23336 

Rashpal Singh v. CIT, (M. Balaganesh, (Accountant Member) and Udayan Das Gupta, Member 
(Judicial)), 2026 SCC OnLine ITAT 13636 

Ratan Housing Development Ltd. v. CIT, (Sudhanshu Srivastava, J.M. and Anadee Nath Misshra, 
A.M.), 2025 SCC OnLine ITAT 23344 

Ravi Kumar Polimetla v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 SCC 
OnLine ITAT 23216 

Ravula Ravinder Reddy v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 SCC 
OnLine ITAT 23353 

Reef Trade Development (P) Ltd. v. CIT, (Sanjay Garg, J.M. and Bijayananda Pruseth, A.M.), 2025 
SCC OnLine ITAT 23274 

Regus Business Centre Hyderabad (P) Ltd. v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, 
A.M.), 2025 SCC OnLine ITAT 23294 

Reserve Bank Staff Coop. Credit Society Ltd. v. CIT, (Dr. B.R.R. Kumar, (Vice President)), 2026 
SCC OnLine ITAT 13632 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774827


 - 68 - 

© EBC Publishing Pvt Ltd 

Rinzing Wangdi v. CIT, (Satbeer Singh Godara, J.M. and M. Balaganesh, A.M.), 2025 SCC OnLine 
ITAT 23307 

Roshan Diwakarrao Dhore v. CIT, (V. Durga Rao, J.M.), 2025 SCC OnLine ITAT 23329 
Royal Estate Group v. JAO/DCIT/ACIT/JCIT(OSD) Central Circle-1, (Laliet Kumar, Member 

(Judicial) and Krinwant Sahay, (Accountant Member)), 2026 SCC OnLine ITAT 13651 
RSRG Devbuild (P) Ltd. v. CIT, (B.M. Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC OnLine 

ITAT 23480 
Ruby Gems (P) Ltd. v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 SCC OnLine 

ITAT 23473 
S.S. Commosale (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar 

Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 13652 
Sachin Goyal v. CIT, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 SCC OnLine 

ITAT 23313 
Sagar Jaywant Elawande v. CIT, (R.K. Panda, V.P. and Vinay Bhamore, J.M.), 2025 SCC OnLine 

ITAT 23417 
Sahakarmaharshi Bhausaheb Thorat SSK Ltd. v. CIT, (Manish Borad, A.M. and Vinay Bhamore, 

J.M.), 2025 SCC OnLine ITAT 23345 
Saibaba Bhakt Mandal v. CIT, (R.K. Panda, V.P. and Vinay Bhamore, J.M.), 2025 SCC OnLine ITAT 

23438 
Samir Pravinichandra Panwala v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 

SCC OnLine ITAT 23501 
Sanchore Renewable (P) Ltd. v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 

SCC OnLine ITAT 23227 
Sandeep Kumar Gupta v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 SCC 

OnLine ITAT 23295 
Sandeep Singh Negi v. CIT, (Raj Kumar Chauhan, Member (Judicial) and Sanjay Awasthi, 

(Accountant Member)), 2026 SCC OnLine ITAT 13662 
Sandisk India Device Design Centre (P) Ltd. v. CIT, (Laxmi Prasad Sahu, A.M. and Keshav Dubey, 

J.M.), 2025 SCC OnLine ITAT 23399 
Sanghvi J.J. Gulabchand Charitable Trust v. CIT, (V. Durga Rao, J.M. and K.M. Roy, A.M.), 2025 

SCC OnLine ITAT 23476 
Sanjay Balasaheb Shelake v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025 SCC OnLine 

ITAT 23390 
Sanskar Nagar v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 

OnLine ITAT 23466 
Satish Shantaram Mhaske v. CIT, (Rama Kanta Panda, (Vice President) and Astha Chandra, 

Member (Judicial)), 2026 SCC OnLine ITAT 13659 
Satyen Vijay Kothari v. CIT, (Sanjay Garg, Member (Judicial) and Narendra Prasad Sinha, 

(Accountant Member)), 2026 SCC OnLine ITAT 13691 
Savera India Riding Systems Co. (P) Ltd. v. CIT, (Sandeep Singh Karhail, Member (Judicial) and 

Bijayananda Pruseth, (Accountant Member)), 2026 SCC OnLine ITAT 13672 
SBI v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC OnLine 

ITAT 23444 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772401


 - 69 - 

© EBC Publishing Pvt Ltd 

Secret Charitable Trust v. CIT, (Sanjay Garg, J.M. and Makarand V. Mahadeokar, A.M.), 2025 SCC 
OnLine ITAT 23303 

Seenivasan Kalpesh S. Doshi & Co. v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 
2025 SCC OnLine ITAT 23338 

Shaik Thasthakir Shaik Amanulla v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC 
OnLine ITAT 23426 

Shakti Foundation v. CIT, (Manu Kumar Giri, J.M. and Jagadish, A.M.), 2025 SCC OnLine ITAT 
23309 

Sharadchandra Nagari Sahakari Patsanstha Maryadit v. CIT, (Manish Borad, A.M. and Vinay 
Bhamore, J.M.), 2025 SCC OnLine ITAT 23290 

Shardagram Alumni Education & Charitable Trust v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan 
Sinha, J.M.), 2025 SCC OnLine ITAT 23359 

Sheela Deepak Gundecha v. CIT, (Manish Borad, A.M.), 2025 SCC OnLine ITAT 23317 
Shilp Grover v. CIT, (V. Durga Rao, J.M. and K.M. Roy, A.M.), 2025 SCC OnLine ITAT 23431 
Shree Ambika Gramin Bigarsheti Sahakri Patsanstha Maryadit v. CIT, (Manish Borad, A.M. and 

Vinay Bhamore, J.M.), 2025 SCC OnLine ITAT 23265 
Shree Durga Traders v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey, 

Member (Judicial)), 2026 SCC OnLine ITAT 13671 
Shree Karni Education Trust v. CIT, (Arjun Lal Saini, A.M and Dinesh Mohan Sinha, J.M.), 2025 

SCC OnLine ITAT 23410 
Shree Madhav Chetna v. CIT, (Mahavir Singh, V.P. and Manish Agarwal, A.M.), 2025 SCC OnLine 

ITAT 23503 
Shri Arya Umrav Archana Gaushala Seva Samiti Dadhwara Arya Umrav Archana Gaushala v. CIT, 

(Saktijit Dey, (Vice President) and Makarand Vasant Mahadeokar, (Accountant Member)), 
2026 SCC OnLine ITAT 13682 

Shri Chhatrapati Shivaji Shikshan Sanstha v. CIT, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 
2025 SCC OnLine ITAT 23408 

Shri Gangadas Gau Seva Samiti Poh Dham Bachhwari Shri Gangadas Gau Seva Samiti v. CIT, 
(Saktijit Dey, (Vice President) and Makarand Vasant Mahadeokar, (Accountant Member)), 
2026 SCC OnLine ITAT 13675 

Shri Omkareshwar Devasthan Charitable Trust v. CIT, (Manish Borad, A.M. and Vinay Bhamore, 
J.M.), 2025 SCC OnLine ITAT 23355 

Shri Satyam Seva Samiti v. CIT, (Saktijit Dey, (Vice President) and Makarand Vasant Mahadeokar, 
(Accountant Member)), 2026 SCC OnLine ITAT 13673 

Shrikrushna Sahakari Dudh Utpadak Va Krushipurak Seva Sanstha v. CIT, (Manish Borad, A.M. and 
S.S. Viswanethra Ravi, J.M.), 2025 SCC OnLine ITAT 23253 

Shubhanandii Chit Funds (P) Ltd. v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan 
Sawdia, (Accountant Member)), 2026 SCC OnLine ITAT 13658 

Siddhivinayak Paper Industries v. CIT, (Manish Borad, A.M.), 2025 SCC OnLine ITAT 23370 
Silver Palace Coop. Housing Service Society Ltd. v. CIT, (Sanjay Garg, J.M. and Bijayananda 

Pruseth, A.M.), 2025 SCC OnLine ITAT 23448 
Sime Darby Engineering SDN BHD v. CIT, (Satbeer Singh Godara, Member (Judicial) and Manish 

Agarwal, (Accountant Member)), 2026 SCC OnLine ITAT 13661 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774856


 - 70 - 

© EBC Publishing Pvt Ltd 

SLS Telecom (P) Ltd. v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Rakesh Mishra, 
(Accountant Member)), 2026 SCC OnLine ITAT 13698 

Solapur Siddheshwar Sahakari Bank Ltd. v. CIT, (R.K. Panda, V.P. and Vinay Bhamore, J.M.), 2025 
SCC OnLine ITAT 23393 

Sonatan Das v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey, Member 
(Judicial)), 2026 SCC OnLine ITAT 13690 

Southopen Infranirman Consultants (P) Ltd. v. CIT, (Yogesh Kumar U.S., Member (Judicial) and 
Rakesh Mishra, (Accountant Member)), 2026 SCC OnLine ITAT 13645 

Spolo Ceramic (P) Ltd. v. Aayakar Bhavan, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 
2025 SCC OnLine ITAT 23518 

SR Builders & Developers v. CIT, (B.M. Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC OnLine 
ITAT 23478 

Sreekumar Krishnan Quilon Consulting Engineers v. CIT, (Inturi Rama Rao, A.M. and Sandeep Singh 
Karhail, J.M.), 2025 SCC OnLine ITAT 23525 

SRF Ltd. v. NeAC, (S. Rifaur Rahman, A.M. and Vimal Kumar, J.M.), 2025 SCC OnLine ITAT 
23494 

Srinivas Reddy v. CIT, (Vijay Pal Rao, V.P. and Manjunatha G., A.M.), 2025 SCC OnLine ITAT 
23272 

Subhash Sukdeo Chaudhary v. CIT, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC 
OnLine ITAT 23467 

Subhdata Overseas (P) Ltd. v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Rakesh Mishra, 
(Accountant Member)), 2026 SCC OnLine ITAT 13692 

Subramanian Karuppannan v. CIT, (Aby T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine 
ITAT 23364 

Sudha Agarwal v. CIT, (Anubhav Sharma, J.M. and Manish Agarwal, A.M.), 2025 SCC OnLine 
ITAT 23347 

Sujal Scientific Impex v. CIT, (BRR Kumar, V.P. and Suchitra Kamble, J.M.), 2025 SCC OnLine 
ITAT 23382 

Sunil Chauhan v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 
OnLine ITAT 23311 

Surender Kumar Bengani v. CIT, (Dr. Mitha Lal Meena, (Accountant Member) and Sudhir Pareek, 
Member (Judicial)), 2026 SCC OnLine ITAT 13649 

Suresh Hirachand Katrela v. CIT, (Manish Borad, A.M. and Viswanethra Ravi, J.M.), 2025 SCC 
OnLine ITAT 23242 

Suresh Sitaram Joshi v. CIT, (Manish Borad, A.M. and Viswanethra Ravi, J.M.), 2025 SCC OnLine 
ITAT 23357 

Suryanarayanan Ramchandran v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 23330 
Swami Shri Hajarimal Gau Seva Samiti, Nokha Chandawata Swami Shri Hajarimal Gau Seva Samiti 

v. CIT, (Saktijit Dey, (Vice President) and Makarand Vasant Mahadeokar, (Accountant 
Member)), 2026 SCC OnLine ITAT 13681 

Swami Vivekanand Trust v. CIT, (Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 2025 SCC 
OnLine ITAT 23509 

Systems Tek India (P) Ltd. v. CIT, (Anubhav Sharma, J.M. and Manish Agarwal, A.M.), 2025 SCC 
OnLine ITAT 23327 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772284


 - 71 - 

© EBC Publishing Pvt Ltd 

Talatis Scout Trust v. CIT, (Narender Kumar Choudhry, J.M. and Prabhash Shankar, A.M.), 2025 
SCC OnLine ITAT 2658 

Tata Memorial Centre Employees Coop. Credit Society v. CIT, (Narender Kumar Choudhry, J.M. and 
Prabhash Shankar, A.M.), 2025 SCC OnLine ITAT 23402 

Telmocho Primary Agriculture Credit Coop. Ltd. v. CIT, (George Mathan, J.M. and Ratnesh Nandan 
Sahay, A.M.), 2025 SCC OnLine ITAT 23439 

Thakorbhai Chandubhai Patel v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 
SCC OnLine ITAT 23240 

Thasra Nagrik Coop. Credit Society Ltd. v. CIT, (Suchitra Kamble, J.M. and Narendra Prasad Sinha, 
A.M.), 2025 SCC OnLine ITAT 23326 

Thatti Jagadeesha Rao v. CIT, (Waseem Ahmed, A.M. and Soundararajan K, J.M.), 2025 SCC 
OnLine ITAT 23396 

Tilottama Rajaram Deshpande v. CIT, (Rama Kanta Panda, (Vice President) and Astha Chandra, 
Member (Judicial)), 2026 SCC OnLine ITAT 13660 

Times Internet Ltd. v. CIT, (Satbeer Singh Godara, J.M. and S. Rifaur Rahman, A.M.), 2025 SCC 
OnLine ITAT 23416 

Triumph International (India) (P) Ltd. v. CIT, (Manoj Kumar Aggarwal, A.M. and Manu Kumar Giri, 
J.M.), 2025 SCC OnLine ITAT 23366 

Udaykumar Vyas v. CIT, (Pawan Singh, Member (Judicial) and Khettra Mohan Roy, (Accountant 
Member)), 2026 SCC OnLine ITAT 13665 

Ujwala Shivaji Bhondve v. CIT, (Rama Kanta Panda, V.P. and Vinay Bhamore, J.M.), 2025 SCC 
OnLine ITAT 23207 

Ullattil Sillu v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 23252 
Uma Jagdish Hiremath v. CIT, (R.K. Panda, V.P. and Vinay Bhamore, J.M.), 2025 SCC OnLine 

ITAT 23384 
Unicorpus Health Foundation v. CIT, (K. Narasimha Chary, J.M. and Madhusudan Sawdia, A.M.), 

2025 SCC OnLine ITAT 23244 
Usha Jitendar Shah v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025 SCC OnLine ITAT 

23427 
Usha Rani v. CIT, (M. Balaganesh, (Accountant Member) and Udayan Dasgupta, Member 

(Judicial)), 2026 SCC OnLine ITAT 13684 
Uttam Kumar Mondal v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Rakesh Mishra, 

(Accountant Member)), 2026 SCC OnLine ITAT 13696 
Uttrakhand Purv Sainik Kalyan Nigam Ltd. v. CIT, (Anubhav Sharma, J.M. and Brajesh Kumar 

Singh, A.M.), 2025 SCC OnLine ITAT 23487 
V.K. Sood Engineers & Constructions v. CIT, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, 

A.M.), 2025 SCC OnLine ITAT 23499 
Vaibhav Reality Development Ltd. v. CIT, (Sanjay Garg, Member (Judicial) and Annapurna Gupta, 

(Accountant Member)), 2026 SCC OnLine ITAT 13629 
Vallabhbhai Dhanjibhai Vaghasia v. CIT, (Suchitra Kamble, J.M. and Makarand V. Mahadeokar, 

A.M.), 2025 SCC OnLine ITAT 23310 
Vallabhbhai Jadavbhai Kalsariya v. CIT, (Pawan Singh, J.M. and Bijayananda Pruseth, A.M.), 2025 

SCC OnLine ITAT 23261 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772218


 - 72 - 

© EBC Publishing Pvt Ltd 

Vandaniya Laxmibai Kelkar Smruti Pratishthan v. CIT, (V. Durga Rao, J.M. and K.M. Roy, A.M.), 
2025 SCC OnLine ITAT 23469 

Vanshidhar Gaushala v. CIT, (M. Balaganesh, (Accountant Member) and Udayan Das Gupta, 
Member (Judicial)), 2026 SCC OnLine ITAT 13635 

Vasudeva Narasimaiah v. CIT, (Waseem Ahmed, A.M. and Prakash Chand Yadav, J.M.), 2025 SCC 
OnLine ITAT 23401 

Veerasaiva Vidya Vardhaka Sangha Employees Credit Coop. Society Ltd. v. CIT, (Waseem Ahmed, 
A.M. and Prakash Chand Yadav, J.M.), 2025 SCC OnLine ITAT 23423 

Venus Footarts Ltd. v. CIT, (S. Seethalakshmi, J.M. and Rathod Kamlesh Jayantbhai, A.M.), 2025 
SCC OnLine ITAT 23246 

VGI Marketing Division v. CIT, (V. Durga Rao, J.M. and K.M. Roy, A.M.), 2025 SCC OnLine ITAT 
23449 

Vicky Jaikishan Bansal v. CIT, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC OnLine 
ITAT 23377 

Vijay Kumar Gupta v. CIT, (Satbeer Singh Godara, J.M. and M. Balaganesh, A.M.), 2025 SCC 
OnLine ITAT 23391 

Vijaygopal Parasram Atal v. CIT, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC 
OnLine ITAT 23278 

Vikas Chugh v. CIT, (Anubhav Sharma, J.M. and Amitabh Shukla, A.M.), 2025 SCC OnLine ITAT 
23256 

Vikas Gupta v. CIT, (V. Durga Rao, J.M. and K.M. Roy, A.M.), 2025 SCC OnLine ITAT 23376 
Vimal Kumar Garg v. CIT, (S. Seethalakshmi, J.M. and Rathod Kamlesh Jayantbhai, A.M.), 2025 

SCC OnLine ITAT 23277 
Vinay Kumar v. CIT, (Laliet Kumar, J.M. and Krinwant Sahay, A.M.), 2025 SCC OnLine ITAT 

23280 
Vinay Ramsharandas Agrawal v. CIT, (V. Durga Rao, J.M. and K.M. Roy, A.M.), 2025 SCC OnLine 

ITAT 23217 
Vishnu Kumar Jain v. CIT, (Satbeer Singh Godara, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 

SCC OnLine ITAT 23301 
Viswas Gramin Bigar Sheti Coop Pat Sanstha Maryadit v. CIT, (Rama Kanta Panda, (Vice President) 

and Astha Chandra, Member (Judicial)), 2026 SCC OnLine ITAT 13663 
Vivek Industries & Co. C.D Singh Colony v. CIT, (George Mathan, J.M. and Ratnesh Nandan Sahay, 

A.M.), 2025 SCC OnLine ITAT 23445 
Wakeel Ahamad v. CIT, (Anadee Nath Misshra, A.M.), 2025 SCC OnLine ITAT 23484 
YKK India (P) Ltd. v. CIT, (Anubhav Sharma, J.M. and Naveen Chandra, A.M.), 2025 SCC OnLine 

ITAT 23296 
  
National Company Law Tribunal   [50] 

Anil Rajan Nair v. Schempp Ayurvedic Products (P) Ltd., (Sanjiv Jain, Member (Judicial) and 
Venkataraman Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 4200 

Atchya Royal Infrastructure India (P) Ltd. v. Venkatesan Subba Raja, (Jyoti Kumar Tripatid, Member 
(Judicial) and Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4204 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773637


 - 73 - 

© EBC Publishing Pvt Ltd 

Bank of Baroda v. Ramkhumar Narasimhan, (Sanjiv Jain, Member (Judicial) and Venkataraman 
Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 4185 

Bank of India v. Anurodh Mittal, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan 
Gupta, Member (Technical)), 2026 SCC OnLine NCLT 4217 

CFM Asset Reconstruction (P) Ltd. v. Bhagirath Construction Co. (P) Ltd., (Chitra Hankare, Member 
(Judicial) and Dr Velamur G. Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine 
NCLT 4207 

CFM Asset Reconstruction (P) Ltd. v. Bhagirath Construction Co. (P) Ltd., (Chitra Hankare, Member 
(Judicial) and Dr Velamur G. Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine 
NCLT 4208 

Chhaya Gupta, In re, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan Gupta, Member 
(Technical)), 2026 SCC OnLine NCLT 4205 

D. Ramanan v. Svenestar Foudations (P) Ltd., (Jyoti Kumar Tripathi, Member (Judicial) and 
Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4201 

Efficax Resolution Professionals (P) Ltd., In re, (Brajendra Mani Tripathi, Member (Judicial) and 
Man Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 4220 

General Manager State Bank of India v. Gurvinder Kaur Bhatia, (Jyoti Kumar Tripati, Member 
(Judicial) and Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4227 

General Manager State Bank of India v. Manjeet Singh Bhatia, (Jyoti Kumar Tripati, Member 
(Judicial) and Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4226 

Hwan Seung Hwang v. ROC, (Jyoti Kumar Tripathi, Member (Judicial) and Ravichandran Ramasamy, 
Member (Technical)), 2026 SCC OnLine NCLT 4188 

Indchem Sales Corpn. v. Samaara Leathers (P) Ltd., (Jyoti Kumar Tripathi, Member (Judicial) and 
Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4191 

Industrial Asset Transaction Service (P) Ltd. v. Chirag Rajendrakumar Shah, (Brajendra Mani 
Tripathi, Member (Judicial) and Man Mohan Gupta, Member (Technical)), 2026 SCC OnLine 
NCLT 4219 

Jaykishan R. Rathi v. Ashok Kumar Baid, (Chitra Hankare, Member (Judicial) and Dr Velamur G. 
Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 4214 

Jyotiben Gopalbhai Soni v. Bank of Baroda, (Shammi Khan, Member (Judicial) and Sanjeev Sharma, 
Member (Technical)), 2026 SCC OnLine NCLT 4209 

Karti P. Chidambaram v. Union of India, (Jyoti Kumar Tripathi, Member (Judicial) and Ravichandran 
Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4189 

KR. Sundaresan v. Peekay Mediequip Ltd., (Jyoti Kumar Tripathi, Member (Judicial) and 
Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4229 

LICHFL Trustee Co. (P) Ltd. v. N. Rekha, (Jyoti Kumar Tripathi, Member (Judicial) and 
Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4183 

LICHFL Trustee Co. (P) Ltd. v. Nirmal Kumar, (Jyoti Kumar Tripathi, Member (Judicial) and 
Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4184 

Nishkarsh Kumar v. Chayya Gupta, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan 
Gupta, Member (Technical)), 2026 SCC OnLine NCLT 4215 

Nithya Pasupathy, In re, (Jyoti Kumar Tripathi, Member (Judicial) and Ravichandran Ramasamy, 
Member (Technical)), 2026 SCC OnLine NCLT 4202 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773635


 - 74 - 

© EBC Publishing Pvt Ltd 

Parag Sheth, In re, (Chitra Hankare, Member (Judicial) and Dr Velamur G. Venkata Chalapathy, 
Member (Technical)), 2026 SCC OnLine NCLT 4222 

Parthiban Uma Sankari v. K.G. Denim Ltd., (Jyoti Kumar Tripathi, Member (Judicial) and 
Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4182 

Pavithra D, In re, (Sanjiv Jain, Member (Judicial) and Venkataraman Subramaniam, Member 
(Technical)), 2026 SCC OnLine NCLT 4194 

Pinakin Shah v. Jay Overseas (P) Ltd., (Chitra Hankare, Member (Judicial) and Dr Velamur G. 
Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 4225 

PKS Technobuild (P) Ltd. v. Yolax Infraenergy (P) Ltd., (Brajendra Mani Tripathi, Member (Judicial) 
and Man Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 4230 

Rai Homes Universal (P) Ltd. v. Commercial Tax Department M.P., (Brajendra Mani Tripathi, 
Member (Judicial) and Man Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 4216 

Ramesh Lilwani v. Bank of Maharashtra, (Brajendra Mani Tripathi, Member (Judicial) and Man 
Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 4221 

Rapsri Engineering Industries (P) Ltd., In re, (Sanjiv Jain, Member (Judicial) and Venkataraman 
Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 4186 

rawincharan Prafulcharan Dwary v. Bank of India, (Brajendra Mani Tripathi, Member (Judicial) and 
Man Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 4218 

Refex Industries Ltd. v. Ebenezar Inbaraj, (Jyoti Kumar Tripathi, Member (Judicial) and 
Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4206 

S. Ravindhra Reddy v. Silver Line Retreat Hotels (P) Ltd., (Sanjiv Jain, Member (Judicial) and 
Venkataraman Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 4190 

S. Vignesh, In re, (Sanjiv Jain, Member (Judicial) and Venkataraman Subramaniam, Member 
(Technical)), 2026 SCC OnLine NCLT 4195 

Sabar Singh Prabhakar v. Chayya Gupta, (Brajendra Mani Tripathi, Member (Judicial) and Man 
Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 4212 

Sanjeev Chaudhary, In re, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan Gupta, 
Member (Technical)), 2026 SCC OnLine NCLT 4231 

SBI v. Ajay Agarwal, (Sanjiv Jain, Member (Judicial) and Venkataraman Subramaniam, Member 
(Technical)), 2026 SCC OnLine NCLT 4228 

SBI v. Murugan R, (Jyoti Kumar Tripati, Member (Judicial) and Ravichandran Ramasamy, Member 
(Technical)), 2026 SCC OnLine NCLT 4203 

SBI v. Sarita Boorugu, (Sanjiv Jain, Member (Judicial) and Venkataraman Subramanian, Member 
(Technical)), 2026 SCC OnLine NCLT 4193 

SBI v. Surya Exim Ltd., (Shammi Khan, Member (Judicial) and Sanjeev Sharma, Member 
(Technical)), 2026 SCC OnLine NCLT 4224 

SBI v. Vaddineni Mahindra Kumar, (Sanjiv Jain, Member (Judicial) and Venkataraman Subramaniam, 
Member (Technical)), 2026 SCC OnLine NCLT 4196 

Shailendra Singh Rajput v. Manpasand Beverages Ltd., (Chitra Hankare, Member (Judicial) and Dr 
Velamur G. Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 4210 

Shriram Transport Finance Co. Ltd. v. EMI Infrastructure (P) Ltd., (Jyoti Kumar Tripathi, Member 
(Judicial) and Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4192 

Sibi Pet (P) Ltd., In re, (Jyoti Kumar Tripathi, Member (Judicial) and Ravichandran Ramasamy, 
Member (Technical)), 2026 SCC OnLine NCLT 4199 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773632


 - 75 - 

© EBC Publishing Pvt Ltd 

St. John Lines (P) Ltd. v. R. Venkatakrishnan, (Jyoti Kumar Tripathi, Member (Judicial) and 
Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4198 

Tatad Nayan Gautambhai v. Pradhin Ltd., (Sanjiv Jain, Member (Judicial) and Venkataraman 
Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 4197 

Toby Poly Fabs (P) Ltd. v. Registrar of Co., (Jyoti Kumar Tripathi, Member (Judicial) and 
Ravichandran Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 4187 

Union Bank of India v. Chaya Gupta, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan 
Gupta, Member (Technical)), 2026 SCC OnLine NCLT 4213 

Union Bank of India v. Chaya Gupta, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan 
Gupta, Member (Technical)), 2026 SCC OnLine NCLT 4223 

Vikram Ashok Kapasi v. Bank of India, (Chitra Hankare, Member (Judicial) and Dr Velamur G. 
Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 4211 

  
National Company Law Appellate Tribunal   [12] 

Anjali Bhardwaj v. Vivek Parti, (Ashok Bhushan, Chairperson and Barun Mitra, Member 
(Technical)), 2025 SCC OnLine NCLAT 2508 

Commr. v. CA Rajendran P.R., (Sharad Kumar Sharma, Member (Judicial) and Jatindranath Swain, 
Member (Technical)), 2025 SCC OnLine NCLAT 2501 

Eveready Industries India Ltd. v. Skyquad Electronics & Appliances (P) Ltd., (Sharad Kumar Sharma, 
Member (Judicial) and Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 
2505 

Girija Builders (P) Ltd. v. R Yashoda Rao, (Sharad Kumar Sharma, Member (Judicial) and 
Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 2509 

Julabo Siskin (ASEA) (P) Ltd. v. Markus Juchcheim, (Sharad Kumar Sharma, Member (Judicial) and 
Indevar Pandey, Member (Technical)), 2025 SCC OnLine NCLAT 2506 

Poonam Enterprises v. Ashish Vyas, (Sharad Kumar Sharma, Member (Judicial) and Jatindranath 
Swain, Member (Technical)), 2025 SCC OnLine NCLAT 2500 

Regeena Jeppiar Murali v. Jeppiaar Furnace & Steels (P) Ltd., (N. Seshasayee, Member (Judicial) 
and Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 2507 

Santosh Deshmukh v. National Financial Reporting Authority, (Mohammad Faiz Alam Khan, 
Member (Judicial) and Ajai Das Mehrotra, Member (Technical)), 2025 SCC OnLine NCLAT 
2498 

Saroj Kumar Sethi v. Sanjay Gupta, (Sharad Kumar Sharma, Member (Judicial) and Jatindranath 
Swain, Member (Technical)), 2025 SCC OnLine NCLAT 2502 

Shareholders of Manjeera Constructions Ltd. v. Manjeera Constructions Ltd., (Sharad Kumar 
Sharma, Member (Judicial) and Jatindranath Swain, Member (Technical)), 2025 SCC OnLine 
NCLAT 2504 

Stellence Pharmscience (P) Ltd. v. Religare Finvest Ltd., (Sharad Kumar Sharma, Member (Judicial) 
and Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 2503 

Tahsildar v. Vibin Vincent, (Sharad Kumar Sharma, Member (Judicial) and Jatindranath Swain, 
Member (Technical)), 2025 SCC OnLine NCLAT 2499 

  
 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003773644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003772146


 - 76 - 

© EBC Publishing Pvt Ltd 

Bills in Parliament   [6] 
• Indian Statistical Institute Bill, 2026 [Bill No. 144 of 2026] 
• Bankers&apos; Books Evidence Bill, 2026 [Bill No. 147 of 2026] 
• Tribunals Reforms Bill, 2026 [Bill No. 153 of 2026] 
• Mines and Minerals (Development and Regulation) Amendment Bill, 2026 [Bill No. 154 of 2026] 
• Kerala (Alteration of Name) Bill, 2026 [Bill No. 155 of 2026] 
• National Co-operative Development Corporation (Amendment) Bill, 2026 [Bill No. 156 of 2026] 

  
Circulars   [19] 

• Central Board of Direct Taxes [Noti. No. S.O. 4307(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 4308(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 4318(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 4319(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 4320(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 4321(E)] 
• Central Board of Direct Taxes [Noti. No. S.O. 4322(E)] 
• Ministry of Finance [Notification No. 40/2026-Central Excise] 
• Ministry of Finance [Notification No. 41/2026-Central Excise] 
• Ministry of Finance [Notification No. 42/2026-Central Excise] 
• Ministry of Agriculture [Plant Quarantine (Regulation of Import into India) (Sixth Amendment) 

Order, 2026 Noti. No. S.O. 4232(E)] 
• Ministry of Coal [Coal Mines (Special Provisions) Adjudication of Penalties Rules, 2026 Noti. No. 

G.S.R. 699(E)] 
• Ministry of Defence [Ayodhya Cantonment Building Bye-Laws, 2026 Noti. No. S.R.O. 19(E)] 
• Ministry of Defence [Jalandhar Cantonment Building Bye-Laws, 2026 Noti. No. S.R.O. 21(E)] 
• Ministry of Finance [Delhi Development Authority (Manner of Holding Inquiry and Imposing 

Penalties) Rules, 2026 Noti. No. G.S.R. 698(E)] 
• Ministry of Home Affairs [Ministry of Home Affairs, Central Industrial Security Force, Security 

Wing, Constable (General Duty), Group ‘C’ Posts Recruitment Rules, 2026 Noti. No. G.S.R. 
696(E)] 

• Ministry of Home Affairs [Ministry of Home Affairs, Central Industrial Security Force, Security 
Wing, Constable (Kennelman) Combatised, Group ‘C’ Post, Recruitment Rules, 2026 Noti. No. 
G.S.R. 697(E)] 

• Ministry of Personnel Public Grievances and Pensions [Central Bureau of Investigation, Data Entry 
Operator, Grade 'E', Recruitment Rules, 2026 Noti. No. G.S.R. 676(E)] 

• Reserve Bank of India [Press Release: 2026-2027/809]  

  

 

 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775390


 - 77 - 

© EBC Publishing Pvt Ltd 

To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

                    

https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

